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LOK SABHA

Tuesday, March 9, 1965
Phalgung 18, 1 (Saka)

The Lok Subha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

Ground Water for Irrigation

+
Shri Surendra Pal Singh:
8hri R. G. Dubey:
Shri Bibhuti Mishra:
Shri K. N. Tiwary:
LShrl Sidheshwar Prasad:

Will the Minister of Food and Agri-
«unlture be pleased to state:

*382,

(a) whether Government are consi-
dering a proposal to help and initiate
studies and scientific exploration of
the underground water in the coun-
try in order to help in the extraction
of ground water to the maximum
limit possible for irrigation purposes;
and

(b) if so, the main features thereof?

The Deputy Minister in the Minis-
of Food and Agriculture (Shri
D R. Chavan): (a) Yes, Sir.

(b) A statement is placed gn the
Table of the Sabha.

Statement

(b) The propoused scheme envisages
systematic  programme of ground
water survey sand investigations to
be implemented by the State Govern-
ments on a phased basis with a view
10 delineating ground water worthy
areas which would offer scope for
ground-water  extraction through

2371(Ai) LSD—1.
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dug-wells dug-cum-board wells
shallow tubewells, The

would help in collecting
technical data to:—

and
programme
sufficient

(a) provide technical guidance te

the cultivatorg in such matters
as:

(i) size, type, sare-sécing and
density for dug-wells|tube-
wells;

(ii) scope, type and manner of
boring and deepening of dug-
wellg for augmenting their
discharges; and

(iii) selection of suitable water-
lifting eppliances for installa-
tion on wells.

(b) regulate construction of wells|
tubewells so thgt there is no
undue risk of overdraft and
failure of wells.

Certain guide-lines for preparation
of schemes on scientific basis have
been worked out and sent to the
States. The quantum and pattern of
financial assistance would be decided
after the proposals on the basis of
these guide-lines have been received
from the State Governments.

Shri Surendra Pal Singh: Accord-
ing to the rough estimates already
made on the basis of our annual rain-
fall and other factors, what approxi-
mately is the +total ground water
storage in the country and what per-
centage of that Is being utilised for
irrigation purposes up till now?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): Just
now the estimate is 30 per cent of
the total utilisable ground water s
being utilised and 70 per cent is yet
to be tapped.
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Shri Surendra Pal Singh: May I
know whether a detailed ang scienti-
fic study of ground water will be use-
tul in solving the problem of water-
logging and salinity in the country
and, if so, in what way and to what
extent?

Shri C. Subramanlam: It would in-
clude waterlogging also, because once
this assessment js made with regard
%o ground water availability, that
ground water can be utilised for irri-
gation purposes insteadq of the sur-
plus water leading to waterlog-
ging.

Shri R. G. Dubey: May I know
whether some French firm has agreed
to help in the exploration of ground
water by aerial survey and whether
in the Deccan tract, where traditional
tubewell is not possible, some modi-
fied version of tubewell will be consi-
dered?

Shri C. Subramaniam: I am sorry 1
do not have the information here
with me about any Fremnch offer. I
would like to verify it before I ven-
ture to say anything.

Shri Bibhuti Mishra: May I know
the areas where artesian wells can be
sunk?

Shri C. Subramaniam; 1 cannot
Immediately give the areas with re-
gard to artesian wells,

Shri K. N. Tiwary: There is much
wastage of water. So, js Government
considering the sprinklers system for
irrigating the land? '

Shri C. Subramaniam: This is with
regard to the survey of ground water
availability. But spriklers system is
also under consideration.

o fasware qvaa ;W e H 9T
& Peaer s @ ?
Shri C. Subramaniam: An estimate
has not yet been made. We are

awaiting the data from the wvarious
States.
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Shri Narendra Singh Mahida: May
I know whether Government propose
to utilise the services of water
diviners ag was done by the Gujarat
Government and partly by the Central
Government al€o?

Shri C. Subramaniam: I do not
know whether water-divining is as
scientific as it is claimed to be. We
are poing to utilise hydrologists,
varioug engineers and the scientifie
data which are now available for the
purpose of surveying ground water.

Shri Kapur Singh: May I know
whether Government will consider
utilising the services of the fafhous
water diviner, the Paniwala Mahara),
who was such a thumping success
when an employee of the Government
of India in the fifties?

Mr. Speaker: It is included in the
diviners.

Shtl P. Venkatasubbaiah; May, I
know whether Government propose
to set up a separate grganisation to
go into the water potentialities in
places where the water table is very
low?

Shrl 0. Subramaniam: Yes; the sur-
very would indicate at what level
water ig available. It would indicate
the deep waters also,

Ore Handling and Screening
Equipment

*333. Shri Rameshwar Tantia: Will
the Minister of Transport be pleased
to state:

(a) whether it is a fact that an
Indian  delegation visited West
African countries tp study the work-
ing of ore handling and screening
equipment installed in four ports in
those countries;

(b) if so, the number of countries
visited by them;

(¢) whether any report has beem
submitted by them; and

(d) the main points of the report?
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The Ministey of Transport (Shri
Raj Bahadur); (a) to (d). A state-

ment is laid on the Table of the
Sabha.

Statement

A team of Port and Mining Engi-
neers was deputed in January 1965,
to visit Italy, Mauretania, Guineag and
Liberia. The objects of the visit were
to study jron ore mining, screening
and handling installations functioning
at the Ports of Taranto in Italy,
Etienne in Mauretania, Conakry in
Guinea and Monrovia and Buchanan
in Liberia and to enble the team to
acquaint itself with the practices ob-
taining in modern fully commissioned
and operational ore mining and
handling installations. The team has
prepared notes on the technical fea-
tures of the different ore handling
installations visited by them so that
they can serve as a guide in the
development of the ore handling pro-
jects at Indian Ports. The team has
studied the quantities exported from
the different ports, the actual capa-
cily of the different components of
the ore handling plants, the stock
yard capacity, the type of wagons in
use and other relevant technieal
aspects.

Shri Rameshwar Tantia: May I
know whether it is a fact that some
ports in Japan are most mechanised
in ore handling and, if so, what are
the reasons for sending our team to
these ports and not to the Japanese
ports?

Shri Raj Bahadur: The Japanese
are essentially an ore-importing
nation and they have got mechanised
facilities. We have to develop
mechanised facilities for iron ore ex-
port., Therefore, it is very important
that we send our technicians to such
countries as are already exporting
large quantities of iron ore, if we
want to compete with the ore-ex-
porting nations.

8hri Rameshwar Tantla: May I
know whether it is a fact that in the
ports which are being visited the
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handling of ore is more economic anl
mechanised than ours and, if so,
whether we are {rying to modernise
our ports like Calcutta, Bombay and
Madras on the same lines?

Shri Raj Bahadur: We are develop-
ing our iron ore market and the pro-
vision of mechanised facilities for
iron ore export is being taken in
hand. We are going to install a plant
in Visakhapatnam with g capacity
ultimately of 6 million tons to 8 mil-
lion tons per annum. Therefore, we
cannot compare gt the moment with
countries which have already develop-
ed their iron ore export trade.

Shri D. C. Sharma: May I know by
what time Government will be able to
take a firm decision about the report
which the team has submitted and
what are the items which are going
to be selected, so far as investigation
by the team is concerned, for im-
plementation?

Shri Raj Bahadur: Instead of de-
pending perennially on the import of
foreign consultants,  foreign techni-
cians and foreign experts, we thought
it fit that our own experts should go
there gnd have an intimate study of
the mechanised equipment and faci-
lities, methods of screening and
other allieq matters relevant for this

purpose.

WY WTTEN WY WY : T qEer
fr 7w g Froie o7 %1€ st
¥, ¥qT X9 A FT wegaw fwgr
¥ fw gmr ggr ¥ ofrfafasy o
agt 1 ofrfeafagt & w1§ sy 8,
arfs agi a¢ i1 gfaad sra §, ITw
gt 2w ¥ ot A fe oy 7

st T wgge ;. TE IIV@ 4T
f agt w1 gfaurd Suwen §, 3T W
wegge feqr ard W aguo @
T A Jeer 71 97 i oawd T o

af gfrard sveew € |
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Shri Indrajit Gupta: I would like to
know whether as a result of the study
carrieq out in these foreign ports by
our experts the Government has been
able to make any assessment of the
expenditure which ig likely to be in-
volved on the installation of this
model plant and whether this plant
will have to be imported or it can be
manufactured indigenously?

Shri Raj Bahadur: I only said that
we are in the process of installing a
plant at Visakhapatnam. We want to
make it as efficient gs possible within
our financial resources and foreign-
exchange resources. The scheme
under implementation is estimated to
cost about Rg, 2 crores. I think the
plant will be put into operation by
about April or May.

Shri Indrajit Gupta; 1 wanted to
know whether the plant will have
to be importeq or it can be manu-
factured here?

Shri Raj Bahadur:
mechanised equipment
ported.

Shri P. R. Chakraverti: Ag a result
of the survey of different ports may
I know which type of mechanism and
of which port has appealed to the
Government—the working of which is
readily acceptable to us?

Shri Raj Bahadur; They have pre-
pared technical mnotes. About the
types and other things it is not possi-
ble for me to say anything. They
have to make up their ming after pro-
per study as to what improvements,
changes and modfications if any they
would like to make in the equipment
already under installation.

Concessiong to Sugar Industry
+
Shri P. C. Borooah.
Shrimati Savitrl Nigam:
Shri R. G. Dubey:
Shri Bade:
| Shri Onkar Lal Berwa:
| Shri P. H. Bheel:
| Shri Hukam Chand Kach-
| ‘Tavaiya:
‘33!.1 Dr. P. Srinivasan:

Much of the
will be im-

Shri Paramasivan:
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Shri Heda.

Shri Bibhuti Mishra:

Shri D. N, Tiwary:

Shri Maheshwar Nalik:

Shri Himatsingka.

Shri Rameshwar Tantia:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether with g view to im-
proving the competitive power of the
sugar indusiry agairfst gur and
khandsari units, Government have
decided to give some new concessions
to the sugar industry;

(b) if so, the precise nature; and
extent of such concessions; and

(c) how far the target of sugar
production for the current year is
likely to be achieved thereby?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): (a) and (b). Gov-
ernment have given the following in-
centives to the sugar industry;

1. A rebate of 50 per cent in basic
excise duty has been allowed on the
production” of sugar during the period
October-November, 1964 which iy in
excess of sugar produced by the fac-
tories during the corresponding period
in 1882.

2. A rebate in basic excise duty has
been allowed on production of sugar
in the months of January to June,
1965, which is in excesg of the pro=-
duction in the corresponding period
in 1964 as under:—

(i) at the rate of 20 per cent on
the first 10 per cent of such
excess production;

(ii) at the rate of 40 per cent on
the next 10 per cent of such
excess production; and

(iii) at the rate of 50 per cent on
the balance of such excess pro-
duction.

(¢) No target of sugar production
for the current year has been fixed,
but the production is expected to be
around 30 lakh tonnes.
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Shri P. C. Borgoah: May I know
what will be the total rebate earned
by the mills and the maximum price
that will be possible to be offered by
the mills for purchase of sugarcane?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): The
actua]l rebate available will depend
upon the ultimate excess production.
That cannot be calculated now. I am
sure each mill will be able to make
a calculation of their own capacity
and op that basis offer a higher price
for sugarcane.

Shri P. C. Borooah: May I know
whether the desirability of imposing
restriction upon gur and khandsari
to prevent unhealthy competition by
cane going to khandsari is under
consideration and, if so, what is the
result?

Shri C. Subramaniam: At present
there is no control on the production,
sale or distribution of gur.

Shri R, G. Dubey: May I know
whether the offering of these conces-
sions had gny effect on the prevail-
ing market price of khandsari and
gur as against sugar?

Shri C. Subramaniam: Generally,
the prices of gur and khandsari are
showing a downward trend. There-
fore, it is becoming more and meore
competetive for the sugar factories
to get sugarcane.

ot gOH WY WEATT ;T FH
I g | ® @ a1 § & o oaww
7w feadr M8 o geewTd AW F
Tt 3, 9 W foa safa g€ 2 7

Shri" C. Subramaniam: With regard
to gur and khandsari I do not have
the figures with me.

st fffa faw : gFe 7 A
drT g ¥ F4v fzr SEd @
TE & AW gu, vF a1 faad
g w1 gEe framl &1 forer s
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g Iifgd a1 S g gwn, w

Ay !

Shri C. Subramaniam: This is with
reference to the incentives given to
the factories. We have given incen-
tives to the producers of cane by
giving them higher prices during this
season.

st fawfy fawr : feemai &t
faradt & o< whm frerdt & ) gf
faraQt 39 awg 7 a1f gofay framt
1 7 Fwg fon | TR N o7
weT gt f ST 9 oA W sEw
@I $T 39 9¢ | 47 qg a9 W@l &,
e ¥ S 9war g

Shri C. Subramaniam: Formerly, at
8-4 per cent recovery the price was
Rs. 1'86. Now we are giving Rs. 2
up to 104 per cent. That is the in-
creased pfice which was suggested
by the various State Governments.
We have accepted it and fixed that
price.

oft vy zifeqr : @ @Y

w gEqm w1 gaar W e

& @ AfF= g 7 @ e e

1 gfaur 3T A1 BR B I3 W}

QUSHTY & IOEH §, I7h1 747 wgfaur

¥ 4 niadr & 7w owvw far

FW® z4FT J1 qfadt & 8 SR

1 AgEAT A KT ITY qAT AE 0

wg !

Shri C. Subramaniam: As a matter
of fact, there is a high excise duty
over factory-made sugar. That gives
competitive strength to gur and
khandsari. That iz why they are
able to get more sugarcane than the
sugar factories. As g matter of fact,

this protection has been given to
the cottage industries.

Shrimat] Savitrl Nigam: What
action has been taken to increase the
production of brown sugar or
khandsari and make it so useful that
it could be exportei?



3123 Oral Answers

Shri C. Subramaniam: There i no
good market for khandsari outside
our country. But there is a good
market for raw sugar produced in
the factories. Therefore, there is no
purpose in seeking an export market
for it.

oY e fay ;. w®@T EER Y

qar ¢ f& wgdz gueard T T
7 forw g ¥ @ wore WY 9 @ gr
¥gT IR §IG AN HUX WA qH AT
Qa7 o1 fagma A gt gozard
#1 & a1 @Y 2, 39§ ¥ fear feem
fram & faw wr g ?

Shri C. Subramaniam: We have
fixed the minimum cane price. It is
open to the sugar mills to pay over
and above that for the purpose of
competition with the other purchasers
of cane. It is left to the discretion of
cach sugar factory to decide what it
would pay and whether it would pay
any extra price at all. We have fixed
only the minimum price.

Shri Sinhasan Singh: May 1 know
whether the rebate proposed to be
given to the sugar industry has becen
agreed to on their representations and
whether in fixing the sugar price
Government takes intp consideration
the price of molasses and chepua?

Shri C. Subramaniam: The price
of Sugar is fixed on the basis of the
Tarift Commission's Report which was
prepared in 1856-56. We have again
referred this matter to another com-
misison, called the Sen Commission,
which is going into the entire ques-
tion of production and pricing of sugar
in the factories. Therefore, just now
we are following the formula which
is already available.

Shrl Sinhasan Singh: I asked whe-
ther any consideration has been
given to the price of molasses, bagasse
and other by-products while fixing
the price of sugar.

Shri C. Subramaniam; My impres-
gsion is that the Tariff Commission
has not taken that into consideration.
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They have only taken into account
the recovery factor and the duration
of the working period. Now, I am
sure, the Sen Commission will go into
the raw materials available also
which are saleable.

Shri Sinhasan Singh: My question
has not been answered.

Mr, Speaker: Twice he has asked
his question. Shri Shivananjappa.

Shri Sinhasan Singh: They recover
money from these molasses.

Shri Shivananjappa: May I know
whether the requisitioning of sugar-
cane grown within a radius of 20
miles of sugar factories still conti-
nues?

8hri C. Subramaniam: There is no
requisitioning as far as I know.

Shri A. P. Jain: In the month of
November the recovery from gugar-
cane sometimeg falls to as low as 75
per'cent and if the same cane matures
in December and January it will give
10 or 10'5 per cent recovery; so, any
encouragement for earlier crushing is
anti-national in so far as it causes
loss of sugar. If that is so, were
there any countervailing reasons for
the Government to encourage the
crushing of sugarcane in the month
ot November?

Shri C. Subramaniam: We wanted
some early production. We knew
that the recovery will be less; but it
wag a question of utilising the existing
cane and of getting some sugar pro-
duction during those lean 'months
when we wanted sugar. We gave
this additional = thing because our
stocks were very low and we wanted
early production.

oft TrTaore ¢ e S & ey
e wfus gar & gt fad & a9y
WY ¥ q®T 9T A T F@ @ ¢ W
wre faar oy aw § 1 ¥ ST wmar §
f& & g o wX @ R fF oawr
¥ @V B "vEwTd F Ar5Ew fay W
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afs ™ gu @ Wik @iw f a7
% 7

Shri C. Subramaniam: This is a
matter for the State Government to
consider to give licences for those
areas where there is np demang for
sugarcane.

Wl TR © ST §T Fgol
oat feafy @ 7

wer WP W AT wET
A T A1 qg WY oI wE |

Shri S. M. Banerjee: I want to
know whether it is a fact that after
the concession had been given to the
sugar industry they have neither
reduced the cost of production nor
have they given higher prices to the
sugarcane growers, If so, what gteps
are being taken by Government to
see that they agree at least to do one
of these two things?

Shri C. Subramaniam: The produc-
tion has increased during thig period.
As a matter of fact, now some of the
sugar factories are able to transport
cane from g longer distance because
they have got this concession. There-
fore production has considerably in-
creased in many of the factories.

Shri 8. M. Banerjee: I have not
arkeqd about production. He has pot
replicd to my question gt all. I have
not asked about more production. I
have asked about the cost of produc-
tion, whether the cost of production
has been brought down.

Shri C. Spbramaniam: I thought, I
had answered the question; but if the
hon. Member asks the question again
and if T have missed any point, I am
prepared to answer it

Shri S. M. Banerjee: The sugar in-
dustry has been given concesslon
after concession, Have they reduced
the cost of production after getting
this concession or have they paid
more money to the cultivators?

Shri C. Subramaniam: This has
nothing to do with the cost of pro-
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duction; it is in excise duty that we
have given ocncessions. The cost of
production depends on the efficiency
of each mill

Rice Mills

+
( Shrimati Savitri Nigam:
Shri R. Ramanathan
Chettiar:
Shri ¥Yashpal Singh:
Shri P. R. Chakraverti:
Shri P. C. Borooah:
Shri Bibhuti Mishra:
Shri Kolla Venkaiah:
Shri Koya:
Shri Ravindra Varma:
tShrhnntl Renuka Barkataki:

*335.

Shri Rameshwar Tantia:
Shri Parashar:

Will the Minister of Foog and Agrl-
culture be pleased to state:

(a) whether it jg a fact that orders
have been placed with East Germany
and Japan for the import of six
modern rice millg to increase milling
outturn of rice from paddy;

(b) if s0, the estimated capital out-
lay involved thereby: and

(¢) whether these mills will be
operated upon by the newly set wup
Food Corporation of India or the
machinery allotted to the State Gov-
ernments for setting up the mills in
the co-operative sector?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shrl
D, R, Chavan): (a) The orders have
been placed with West Germany and
Japan for the import of six modern
rice mills to increase the milling out-
turn of rice from paddy.

(b) The estimated fixed capital out-
lay is Rs. 137 lakhs. This amount is
for equipment, land, buildings, silo
construction and other connected
miscellaneous expenditure.

(c) Five of these six modern rice
mills will be operated by the Co-
operative societies in flve Intensive
Agriculture Development Programme
areas while the remaining one rice
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mill will be operated in public sector
by the Government of Bihar.

Shrimati Savitri Nigam: May I
know how much time the Govern-
ment is likely to take to get these
mills established and to get the pro-
duction started? The season of rice
will be over soon.

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): I ex-
pect the first mill to go into produc-
tion sometime next month That will
be in Madras. Other mills will go
into production within a period of 2
to 3 months after that.

Shrimati Savitri Nigam: May I
know whether some co-operative or-
ganisations and co-operative market-
ing societies have made the request
that the number of mills is not

enough and that it should be increas-
ed to twelve?

Shri C. Subramaniam: This is only
a pilot scheme to find out whether
the claims made on behalf of these
units are true. If it is so, it is not
only twelve but our idea is to go in
for large numbers so that we may
have gll the milling done by these
more efficient units.

oY qevars feg ¢ @ETC Y 9@
Fﬁgiﬂ'ﬁg‘u ‘ﬁ’alﬁ’ TR qEEA
IAT FT g A T 2T 2 ) AV FAT
54 ©: faeit # & #rf faer w3y ® o |
T w7 faETe R

* WTTT——
Shri C. Subramaniam: Yes, Sir. We
shall consider the claims of all the
others when we increase the number
of units in the near future.

Shri P. R. Chakraverti: Keeping in
view the fact that the co-operatives
have come to play a very important
part in setting up the co-operative
stores specially for food crops, may I
know whether the Government has
devised any scheme of givmg_spec'ml
facilities to the co-operatives to run
these mills?

Shri C. Subramaniam: Output of
these 6 mills 5 are being est.qblished
bw co-operative marketing societies.
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Shri Ranga: May I know, in view
the fact that therg is already
to0 much idle capacity in so far
as the rice milling industry is
concerned and all that is needed for
rice mills is being till now manufac-
tured in our own country, why is it
that Government have thought it fit
to invest as much as Rs. 137 lakhs in
importing these things from abroad?

Shri C. Subramanijam: Rs. 137 lakhs
is not the foreign cost. It js includ-
ing the internal cost of land, build-
ing and various other things. The
external cost is much less. It is
claimeq that these modern unitg are
able {0 give 7 to 8 per cent mope out-
turn of rice when compared to the
mills which are functioning in the
country today. If these claims are
true, even by working during one
season, they will be able to make up
the entire amount of Rs. 137 lakhs.
That is why we are nmow establishing
these wunits to find out whether
there will be 7 to 8 per cent saving
and, if that is so, there will be a case
to go in for more mills go that there
will be a saving with regard to the
production of rice.

Shri P. C. Borooah: May I know
how far these modernised rice mills,
on a large scale, are going to replace
the hand-pounding industry anq whe-
ther there will be any unemployment
as a result thereof?

Shri C. Subramaniam: It wil] take
a long time to displace hand-pound-
ing industry. As a matter of fact,
this is going out of use now. And
now alternative employments are
also becoming available. Still in some
parts of the country hand-pounding
is in vogue on a large scale. ‘Tt will
take a long time, at least one gene-
ration, to displace it.

Shri P. C. Borooah: Will it create
any unemployment?

Shri C. Subramaniam:
create unemployment.

oft ffa frer : o) oY o &
TAFICAGN AN 6 7%

It will not
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7 WEE AN FT FETATC q@ AAAT |
A T T g W { A 714 oA §
WL ITH! AEARS T feur @@
@l T G F TH q@E T K
wATH AGT G AT )

Shri C. Subramaniam: After estab-
lishing these units and then finding
out how they work, we can then make
a review to fing out whether the
existing mills cannot be modernised
or new umts will have to be
established, First of all, it will have to
be established that these units are
more efficient than the existing units.

off vdvwe zifemy : ot o
g A wgr f& oww¥ 6 AT 7
sfama wmae &1 fopadt a@ wmae |
A AT HYET F AW F qg AT AW
T ad g% | WA F7 o6 O 5=
IW W ggd WY 4Y | FAT 9% qg WA
3 ff frx oz 7 owiT s =7 fa=e
I fear

Shri C. Subramaniam: This project
has been under consideration for the
last two or three years. A technical
report wag submitted to Government.
We processed it and accepted it this
year for implementation.

Shri Thirumala Rao: The hon
Minister was pleased to say that these
units are being allotted to marketing
federations. Before such allotment
ig made, has Government had any
previous information about the pro-
per management of these institutioms,
whether there are any allegations of
defalcations ang other things?

Shri C. Subramaniam: We are not
doing it on our own Initialive; we get
the recommendations of the State
Governments. They process it gnd
glve clearance for the purpose of
allotment.

Shri Vidya Charan Shukla: Is it a
fact that the Indian Ricemilling
Manufacturing Equipment Association
disputed this claim of the foreign
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manufacturers that their machines
are superior to the ones being made
in India, and that with certain
changes in the machines being made
here the same efficiency could be
achieved by our machines also? If
so, what action did Government take
to verify the claim of the Indian
manufacturers before they placed
orders with the foreign manufac-
turers?

Shri C. Subramaniam: This can be
established only when we have these
units established and worked. That
is why we have ordered only six units
to be establised in various parts of
the country to find out whether 7 to 8
per cent more than that of the indi-
genous mills would be available from
these mills. This is some sort of a
pilot project.

Shri Vidya Charan Shukla: Part of
the question has not been answered.

Mr. Speaker: Let us wait for an-

other opportunity.
ot aregw ;. & @@ mAAr

QIEﬂlﬁﬁ?ﬁm '!Io o ¥ ST f&

AT FT F77 g TE TF g9 59

g T @ & & g | AT Sgar
g f& wig v oo AT faet &

g ¥ wr ferm g

Shri C. Subramaniam: Japan and
West Germany, they follow the same
principle with regard to machines, Still
there are slight differences between
the two. That is why we are getting
machinery from both so that an assess-
ment can be made as to which |is
better, and also whether it is better

than the indigenous equipment, and if
90, to what extent.

off ArTAw WY WTWTY ¢ WA
W o ¥ W wE fE i ¥ @
ara a7 faarx fear sma fe ogw @@
8Ty 97 ¥ a1 A A AT AFY
# s wgar g R IR @@ oam
w1 g w8, fas AmaTOT W 2
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a1 W H T A9 FT AARE AT T
g & g W1 wrAwEAg g SAdr
o g as g @ |

Shri C. Subramaniam: Even with
the same production of paddy, if we
are able to get 7 to 8 per cent more
of rice, to that extent rice availability
will be increased by this processing,
if the claims made on behalf of these
units are true. That is why we are
now having this as a pilot project to
find out whether this increased avail-
ability would be there through mil-
ling.

Shri Narendra Singh Mahida: Is it
not a fact that some of the rice mill-
owners, particularly near Raipur in
Madhya Pradesh, distracted the atten-
tion of Government from starting co-
operative rice mills or rice mills in
the public sector, as for example, the
other day when the Congress Presi-
dent received a sum of Rs. 111,000
from rice millowners? What is the
policy of Government?

Shri C. "Subramaniam: That has
nothing to do with the installation of
these modern units.

Mr. Speaker: Next question.

Shri Indrajit Gupta: 336. Q. 338
may also be taken along with it.

Mr. Speaker: Yes.
Rationing in Kerala

+
|' Shri Prabhat Kar:
*336. Shri Indrajit Gupta:
i Shri Rameshwar Tantia:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the question of intro-
ducing statutory rationaing in Kerala
has been considered by Government;

and

(b) if so, the decision taken there-
on?

The Deputy Minister in the Minis-

try of Food and Agriculture (Shri
P. R. Chavan): (a) and (b). The
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question of introducing statutory
rationing and monopoly procurement
of rice in Kerala was ralsed at the
meetingg of the State Food Advisory
Committee. This question will be
considered at a later stage keeping in

view the experience gained in the
present informal rationung arrange-
ment.
Food Situation in Kerala
+
(Shri S. M. Banerjee:
*338. . Shri Yashpal Singh:

Shri Koya:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the foed situation in
Kerala has improved,;

(b) if so, the total quantity ot
foodgrains given to an adult, per day;
and

(c) the total number of persons m
the State who are provided food-
grains through the fair price shops?

The Deputy Minister in the Minils-
try of Food and Agriculture (Shn
D. R. Chavan): (a) Yes, Sir.

(b) 320 grammes.

(¢) Except for a small number of
agriculturists who grow their own
rice and whose cards have been
frozen, practically the entire popula-
tion of about 1815 lakhs is provided
with foodgrains through fair price
shopas. '

Shri Kapuf Singh: May I repeat
my earlier suggestion that a course
in elocution might be arranged for
the Treasury Benches?

Shri Indrajit Gupta: In view of the
fact that under the present system in
Kerala, which is known as informal
rationing, the quantum of ration
which is provided, which i{s only 6
oz. per head, is totally inadequate,
will Government consider how to
procure more rice from inside or
outside Kerala in order that this
quantum may be increased?
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The Minister of Food and Agricul-
tore (Shrl C. Subramaniam): It is
not 6 oz. It is 12 oz. per head per day
which is being provided—8 oz. rice
and 6 oz. wheat. I am sure hon.
Members particularly from Kerala
would agree now that wheat has
become more popular in Kerala today,
and therefore there is demand for
wheat now.

Some hon. Members: No.

Shri Indrajit Gupta: Is the Minister
aware of the fact that side by side
with this informal rationing there
exists an open market where also
rice is available at prices which are
practically double the controlled
price? In arder to do away with this
discrepancy, what is the Government
thinking of in the way of maintain-
ing supplies, so that the quantum
within the rationing system might be
increased, to bring the prices down?

Shri C. Subramaniam: It is not
double the price. I agree it is slightly
more than the price at which the
controlled ratjon rice js sold, but the
basic requirement of ev person is
met by giving him 12 oz. of food-
grains—8 oz. of rice and 6 oz. of
wheat. Any additional requirements
will have to be purchased in the
open market, and sophisticated people
who want to purchase better quality,
fine rice have to pay a higher price,
but because 12 oz. is being provided
for everybody, that takes care of the
minimum requirements of everybody
in Kerala today.

Shri Rameshwar Tantia: May I
know whether the foodgrains position
has not improved recently, and if so,
what are the reasons for thinking of
rationing now?

Shri C. Subramaniam: In Kerala
the position jmproved because of
rationing. If it is taken away, it
will further deteriorate.

Shri 8. M. Banerjee: 1 want to
know whether it is a fact that some
of the surplus States have refused to
glve rice and other commodities to
Kerala, and if so, which are those
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States, and what are the steps takem
by Government to see that they do
give?

Shri C. Subramaniam: I am not
aware of any State which has refused
to give rice to Kerala,

oft qoare fag : w92 9 @
fe ¥ & wgQ 7 foaad agama &
arg e #7% fag o [ § wdY
% AT T A 7

Shri C. Subramaniam: No, S8ir.
This has been distributeq throughout
Kerala. As I have already stated a
population of 7816 lakhg ig covered.
That cannot be confilned to merely
towns.

Shri Vasudevan Nalr: Is it not a
fact that the Government of Kerala
wanted a buffer stock of 40,000 tons
of rice tp be built up, and if so, may
I know whether ‘overnment has
built up that buffer stock, and whe-
ther Government is in a position to
assure continued supply of rice and
wheat?

Shri C. Subramaniam: Yes, we
have built up a buffer stock. If I
remember aright, at one time it
reached 60,000 tons. As to what is
the exact stock today I am not in a
position to say, but that will be a
quantity round about 40,000 tons. We
are trying to assure that at least one
months stock is available there, one
month’s stock being 70,000 toms.

Shri P. Venkatasubbaiah: May I
know whether an assessment of the
over-all requirements of Kerala State
hag been made, and if so, may I
know from which State foodgrains
are being supplied to Kerala, so that
there may not be any deficiency of
foodgrains there?

Shri C. Subramaniam: Kerala re-
quires round about 70,000 tons of rice
every month, roughly 85 lakh tons
for a year. This Is generally got
from Andhra Pradesh, to a certain
extent from Madras; we also some-



3135 Ora] Answerg
times allocate Madhya Pradesh rice
and also Punjab Orissa rice.

Agw T &
WA STt g 6 T Ay s e
A feg 9w AT A 7w 91 W
% 7 I faa foan 1 ag @ wEr
& € f5 agt 9x S 9mEw Fgw &
FFE #1 faar sar g ag 9K A
aferwreg

Shri C. Subramaniam: No, Sir. This
is now distributed under ration
cards, 6 oz. per head, and on that
basis the requirement of Kerala is
70,000 tons of rice every month. That
is what we are providing.

Shri D. C. Sharma: Evidently the
introduction of statutory rationing in
Kerala has been a success judged by
the election results. May I know if
the Government is thinking »f intro-
ducing statutory rationing in  other
States of India which are particularly
deficit States?

. Speaker: So that eclection re-
sults might be the same as there?

Shri C. Subramaniam: Kerala is a
highly educated State and I do not
think that votes can be purchased by
the supply of focdgrains. They make
their political judgment and cast
their votes. Therefore, I do not think
the rationing or distribution of rice
or wheat had anything to do with
the casting of votes.

Shri D. C. Sharma: What about the
other deficit States?

Mr. Bpeaker: We
others later on.
it fore wToraw ¢ T Og @AY @
fe ¥ § o Ao 8, e @
ol & A daw ferdw ¥ 7

will come to

Shri C. Subramaniam: This is
really strange news to me because we
distribute at the rate of 12 oz. In
addition to that whatever is produced
inside is available in the market.
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v wfafas w1 frmlt v
+.
[(oft ®o w1 fraAl :
| Y ®o Wo aTHWY :
| st aw ey
*337. < wit g qrest
td’rmﬁufuzfﬂmaﬂ
sfrweft Trgard foegn
w1 fafe vt a8 Tam3 &1 FO
war o
(%) fafww 3w wfufaawt
fert wemor wafore w7 # ww aw v
wifags e ; "W
(@) #ar g7 dwa wiafqawt
%1 fafus &eg qmmi 7 @mg @mq
AR O AR g gfAfEq 9 F
fora %1% araaTEY 7 @ @ fE it ooy
FAl # v fafy-rerast F v s
AR
The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao): (a)
The authoritative Hindi versions of
three Central Acts, wviz, the Indian
Penal Code, the Indian Evidence Act
and the Transfer of Property Act,
have been published in Part II, Sec-
tion 1-A of the Gazette of India,

Extraordinary, on the 27th January,
1965.

(b) The question of translation of
Central laws in different regional
languages is under active considera-
tion of the Government in consultation
with the State Governments, and
every effort is being made to persuade
the State Governments to use, as far
as possible, the standard legal termi-
nology evolved by the Official Langu-
age (Legislative) Commigsion.

sft Ho w0 fyAdy: ¥ ag S
argan g % fewdy fafir smam 1 @4 g
fFat O sgeve g1 T, M FAT FIY
2 fr gaa fael & Fa= A & wfafraw
ol % wATiAd IR SHIIE 31 §E
# vz wfos F 78 &1 791 7
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Shri Jaganatha Rao: About 15 Acts
had been translated into Hindi and
three Acts had been authenticated by

the President and published. In the
initial stages, there are difficulties
about particular Hindi equivalent

words. Now that some progress has
been made, in future the work will
be facilitated and more Acts will be
translated.

st "o #vo fyAdy : wer WAl
werRy | aqemar ¢ fw fafws sefos
wrnt # wfafaaa & wqEe feg
g fams q¢ ¥ T g ¥
HATE & AT TFY & A7 W waeq fagr o
2T ¢ f& ;e wegrast 71 gunT fRar
STe 1 & AT wrear g fE amr wwe
WeRTaAT ®IFT 7 AATT FA 4T @,
=17 gfz g7 A1 75 ATFT A 59 @vay
# 1 qvan fean @ A feq faa |
T fam ?

Shri Jaganatha Rao: Provisional
legal, terminology has been prepared
ang circulated to State Governments.
Three Acts had been translated into
Hindi. As and when more Acts are
translated. legal terminology will be

finalised in consultation with the
State Governments.

Wt gmaTe fag : S fe @ A
ag~ gt war av, fg=t w7y arafrwar a1
w1 freet ot wuot & far o @ €
ELCARIBCCHE R CC IR R e
FM A9 aFT g F a7 @
AR FT =S g e ¢

Shri Jaganatha Rao: This Commis-
sion was appointed by the President
in 1961 under article 344(6). After
26th January Bills will be introduced
with authenticated Hindi and English
texts.

Shri S. C. Samanta: May I know
whether the lega] terminology that
had been prepared by the Govern-
ment for Central Acts will be appli-
cable to the States also for transla-
tions in regional languages?
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Shri Jaganatha Rsao:
idea.

That is the

ot wmay g fegrelt : & sowran
g fo awdra fafa wwr St ®1 ag
T8 7@ & Aty & fF framror s fgy
FAR F@ g8 9go Ia# §ee gfean
w3 wfafay & &1 § s=faw s
qT | FIT WIRF TER 7 98 T foar
fe wfufas &1 aqar #0 & @
WS @e9) Y ggrEar ot g 7

The Minister of Law and Social
Security (Shrl A. K. Sen): Mitakshar
text was translated by an English
gentleman namely Colebrocke and
it is still the authentic translatiom.
But this Commission is entrusted
with the translation of A#fts, not old
Hindi texts of law.

Shri Priya Gupta: May I know
whether the Government is making
any attempts to translate all the Acts
in Hindi, and what will be the pro-
gress in their view to translate into
Hindi the rulings and judgments of
the Supreme Court which, in the
future, will have to be referred to in
the courts of law? Is there any
attempt in that direction?

Mr. Sveaker: The main question
refers to Acts only.

Shri A. K. Sen:
course of time.

Shri Kapur Singh: I would request
the hon Minister to give nfe a
straight answer to my question. The
question is whether it is at all possi-
ble to achieve technically perfect and
identical .gquivalerwces for the legal
terms ann idioms in Hindi. ®apart
from mere litera] translations?

Shri A. K. Ben: It is very possi-
ble to evolve a legal terminolcgy in
Hindi.

Shri Kapur Singh: That was not
my questi.n; he says it is very possi-
ble to evolve a terminology. My
question has not been answered. My
question is whether it is at all posst-

It will be done in
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ble to fiud out identical equivclences.
technically perfec' equivalanres of
legal termg and idioms in Hindi.

Mr. Speaker: He says it is possible.

Shri Kopuc Singh: He saygy that
evolution is pos.ible. That is a
different question. He knows the
answer but he has evaded it.

Shri A. K. Sen: I shall never try
to evade Mr. Kapur Singh's ques-
tions. I have no doubt that we all
pay due attention to his questions.
He put three conditions: legally per-
fect, technically perfect, and literal-
ly perfect. Is that not so? (Interrup-
tion)

An hon. Member: The hon Mem-
ber himself has forgotten!

Shri A. K. 8en: Well, equivalance
is granted because otherwise it can-
not be translated. I have followed
certain principles,; We have tried to
observe those terminologies, even
those in English which have gained
currency or even Persian words like
tehbazari, and consistent with that,
having regard to the understanding
that generally prevails in our country
in different courts of law about the
legal words which have been in use
for a long time, we have ngp doubt
that we shall be able to develop a
perfect set of legal words and phrases
in Hindl.

Shri Kapur Singh: 1 bow to his
enthusiasm for Hindi, but I deplore
his lega] acumen.

off TR : W g durfaw
et #1 fed) werrEet #1 fvw wwan
¢ 9= wra & wEE WY gwaar a1 @
w7 = dw w7 |\ own
e’

oft Wo §o A7 : TAH T FvEar
{3l

oft vlewereey : SRR qERT WX
fesft & w7 w7 g1 § aw & S
wrga § !
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weaw WgNeT ;T FT #7997 §
Iu% fag ard fFaEt 1 awde "4
defca aawrn & qafer & g
qTEHY I FTRT fvara agv &r g |

oft TR : faar e aaeTy
ag &% gW W §H {6 IAN e
qrgar g ?

oeaR WERY - wr A, feae
e, feY #Y FTRY 9t &) FiY a3
awTw fraEt & e e At agt a7
firra &1 fyw g

Dr. M. S. Aney: May I ask the hon.
Minister whether he is aware that
with the help of Sanskrit lonicon and
Sanskrit grammar, it i3 possible to
coin new words if there are no
synonyms in Hindi and that new
terms can be properly rendered with
the help of Sanskrit in Hindi also?

Shri A. K. Sen: If the hon. Member
peruses the translations, some of
which have been published in the
gazette and others are in the course
of publication, he will see that there
are a large number of new words
which have been found in Hindi
which are not only good but perfect.

ofY TRYTTAET WA Wy, A
% sqaeqr &1 4 & | w4 fdEw aw
2 o wis F 9 vy § ST AT A
wega & aifgen @ fafa & o=t 71 w9-
X &Y HEAT { WIE A 6 I q 9@
T/ AT ag ot faww wg qAv R
frpfmmma s mawrd |

U WEYAT ¢ ATYT & HATT
TRFfAar N gz g s A v
FTAR, I HT 9FN TH garen 3 fn foe
fram 7 F19% & gAEA A9 G AT
SRt &7 v ST 7R |

off TR ¢ O M wEw 3T
faar STt @ SN 97 O WEEQT FT 997
FeET AT IET |
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off WY WY WY @ SN AR IR
¥ T I A wE @ g fe 3 4z

qg A1gY § % ag 1% aex ¥ S @Y,
®T 3 W AT I G GRS W §
fsoaas fafa sr A o g9 15 7
18 9(aTE [l & & wT%r §, W ALY
@ faw & swfe @13 & fow i #
9 ¥ 7 A I E 7

Shri A. K. Sen: Having regard to
the time which was available to the
Commission and the new grounds
which had to be broken in the initial
stages, I personally think the pro-
gress has been very good, because 18
Acts have been translated. I am told
now that the ground has been broken
already, the rate of progress will be
much more hereafter.

Shri H. N. Mukerjee: May I know
why Government is delaying simul-
taneous translation jn the other
national languages, because that
would prevent the selection of uni-
form terminology by drawing upon
the resources of other national langu-
ages, other than Hindi, like Urdu,
Bengali, Tamil, etc.? Some of their
words may be better equivalents than
whatever has been evolved in Hindi.

Shri A. K .Sen: Representatives of
the legislative departments of the
States had met sometime back, in the
first week of January in Delhi, This
question was put before them and it
was the view of the States that they
should undertake the work of trans-
lating Central Acts into the regional
languages, so that each State will be
in charge of translating into its own
regional language the Central Acts
which they will select. I thought per-
sonally that it would have been better
if there was a central agency entrust-
ed with the work of translating all
the Central Acts into the regional
languages. But if the States want to
undertake that responsibility, the
Central Government would not like
to come in their way. But since the

' States at the same time have expres-
sed their financial difficulties ih under-
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taking this work immediately, we
have requested them to send to the
Central Government the estimated
expenditure which would be involved
in undertaking immediate translation
in the regional languages of the Cen-
tral Acts.

Shri H. N. Mukerjee: The evolution
of uniform terminoclogy is dependent
upon our search into the different
national languages, Otherwise, it
cannot be done. It is part of the
Directive of the Constitution.

Mr. Speaker: He says he was of the
opinion that the Centre should take
it up simultaneously.

Shri H. N. Mukerjee: It is not a
question of the Centre taking up
something and the States taking up
something else. It is a question of
pursuing the Directive of the Consti-
tution which says that Hindi can only
develop when it can draw upon the
treasure-house of the other national
language. Therefore, in order to have
a uniform terminology for law or any
other subject, it is necessary to have
simultaneous work in the other
national languages. Otherwise, the
work will be infructuous.

Shri A. K. Sen: Article 351 lays
down that while evolving a legal ter-
minology for the country, we should
draw upon liberally from all regional
languages. It is the duty of the Lang-
uage Commission to evolve the legal
terminology having regard to the
expressions and phrases used in all
the regional languages and also in
English. Therefore, a perusal of the
Acts which have been translated will
show that there have been liberal con-
tributions taken from the different
regional languages.

Shri C. K. Bhattacharyya: In view
of the fact that India had a very per-
fect legal and judicial system, will
the Minister see to it that in accepting
technical terms for judicial and legal
matters, the terms which were already
in use in India are adopted as far as
possible, instead of putting in new
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artificial terms? In this matter, he
may also keep in view that when the
East India Company introduced the
legal system, they brought out the
“faqrg—amaa” the Sanskrit
jurisprudence, for the guidance of the
Supreme Court in India, first estab-
lished in Calcutta?

Shri A. K. Sen: Words of ancient
origin are sought to be preserved as
much as possible. But the hon. Mem-
ber will agree with me—he is a lawyer
himself—that many of our new legis-
lative measures and laws use expres-
sions whose equivalents cannot be
readily found in ancient texts. There-
fore, we cannot entirely depend upon
ancient texts.

Supply of Imported Wheat in Delhi

+
( Shri Yashpal Singh:
Shri M. L. Dwivedi:
Shri Bhagwat Jha Asad:
Shri Naval Prabhakar:
Shri Rameshwar Tantia:
Shri P. R. Chakraverti:
Shri P. C. Borooah:
Maharajkumar Vijaya
Ananda:

*339. <

Shrl Solanki:
Shri Narasimha Reddy:

Will the Minister of Food and Agri-
calture be pleased to state:

(a) whether Delhi Administration
have decided that imported wheat and
atta will henceforth be sold to sugar
card-holders only;

(b) if so, the quantity which is
likely to be made available to each
card-holder; and

(¢) the basis on which the quantum
of the wheat has been fixed?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): (a) No, Sir.

(b) and (c). Do not arise.

MARCH 89, 1965

Shri Narendra Singh Mahida:

Ora] Answers ‘3144

oft qavare fag : w1 & S awar
f& arfe< g7 am & 7a7 g% ot & o=
M & qur AT F FTE F, IET W
zfee e ff 9, yafs 3T {9
FUsl fegrard ¥ &, o S A ¥
R T § W T[T &L TA FQ
g 7 gmT Y 3 Tifee ar fF foamd a0
N F w3 g, TAA gifes e T
Y AY | G KT AT T AFqAqq A
ag & f& fah <dai a1 & paifew e
&Y S |

wsIw WEAY : AEAG %€
AT FT SMEATT T FT g AOHSA
Fafeeas w7 anfgy | fafaeex agw
T %g & f qar AdY frar ST @

oft awrare fay : afz ag T w48,
A et wefafaesdem & v & akw
1 wagar &t 1 ?

WO WYY : FT 419 A8 7

oft o fag : fafreet agg &
wWiffmgame Iwfm d
qE A & FTE §, Faw I A TN
frr e & wd faa o | @ weT §
feeeft gefafage & g i fegma
9 oW F41 Ag fwar ?

Shri D. R. Chavan: I have men-
tioned, Sir, in reply to part (a) "No,
Sir.” and in reply to part (b) “Do not
arise”.

it quaTe fay : faeet fafaswm
Frmifer e N W greg g7 ¢
et @ AR ar adi &
ArETR?

The Minister of Food and Agrieul-
ture (Shri C. Subramaniam): Sir, the
hon. Member is proceeding on the
assumption that imported wheat was
issued on the basis of sugar cards
The answer is “no"”. Therefore, this
qguestion does not arise.
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&t 7o Wio frAft : FT FTET A
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Shri C. Subramaniam: Each State
Government makes its own arrange-
ment ang perhaps they would say
that they are more efficient than
Delhi.

i WER W RTATY ¢ ST 5

gq g & faerTor 411 1 sqaEqt g9 G
faeeit & 2, i @@ TW F1 9 AT
ASYN T4 F o7 Iq7 15 qfcgqq
FH & gEa o7 faa I G 7

Shri C. Subramanfam:
Delhi we are considering whelher
there should be any alternative
arrangement for distribution of im-
ported wheat as well as jndigenous
wheat on the basis of cards issued to
everybody. That is under considera-
tion.

ot gy Tifer: @A @
A e § fe s fer g g
AR A ¥ A ¥ wfean e av @
1 g A #1E 9w wy g e v
arera # ufean feew w1 @ @1 36 q®
ST’

Mr. Bpeaker: Are the
grains really infericr?

8hri C. Subramaniam: It
matter of opinion and taste.

Shri P. R. Chakravertl: What are
the special impediments that stand in
the way of the Delhi Administration

2371 (Al) LS.D—2
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making regular supplies of wheat to
its customers when it is within the
closest neighbourhood of Punjab?

Shri C. Subramaniam: As it is, we
have not run into difficulties, but we
should ensure that gven in a dfficult
situation it should be possible to dis-
tribute wheat in an equitable
manner. That is why we are consi-
dering whether we should have cards
distributed to everybody and distri-
bution also regulated on that basis.
That is under consideration.

Shri P. C. Borooah: What is the
need for restricting the supply of
imported wheat when its very pur-
pose of keeping the prices down was
lost with the increase in price in
January last?

Shri C. Subramaniam: There is the
question of availability of imported
wheat also. It is not there in un-
limited quantity.

Shri Narendra Singh Mahida: May
I know whether Government is aware
of the difficulties faced by the poor
class that they cannot purchase a
week’'s quota of sugar at a time; if
so, may 1 know why the Government
does not provide some arrangement
by which the quota can be purrhased
daily?

Shrl C. Subramaniam: This is with
regard to distrihution of wheat.
Even with regard to sugar I do not
think everybody should waste his
ttme going to the shop every day.

Procurement of Rice in Orissa

-+
vasa J Shri R. G. Dubey:
340.3 hri Rameshwar Tantia:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government of Orlssa
and the Centre have evolved a for-
mula for buying the State’s surplus
rice for the Central Pool; and

(b) if so, the nature of formula
evolved?
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The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): (a) Yes, Sir.

(b) According to the arrangments
made, the Central Government are
directly purchasing rice from the Mills
situated at the rail-heads. The Gov-
ernment of Orissa are purchasing rice
on behalf of the Central Government
from other centres in the interior
saway from the rail-heads.

S8hri R. G. Dubey: What is the pro-
curement price fixed by the Orissa
Government? In case this price is
considered high by the Centre, will
any subsidy be given at the point of
distribution?

The Minister of Food and Agricul-
ture (Shri C. Sgbramaniam): No, Sir,
the price in Orissa is not high when
compared to the prices in other States.

Shri R. G. Dubey: What is the role
of the Food Corporation in this
matter? Will the future procure-
ments be by the Food Corporation?

Shri C. Subramaniam: Yes, Sir. All
future purchased will be made by the
Food Corporation.,

Shri Rameshwar Tantia: What will
be the total expected surplus of rice
in Orissa this year and what was the
position last year?

S8hri C. Subramaniam: This year
we expect to procure about 3 lakhs
tons. Last year it was only round-
about 1 lakh tons.

Shrl Vidya Charan Shukla: Is it a
fact that the Government of Madhya
Pradesh have made protests to the
Central Government that in determin-
ing the varieties of rice in Orissa and
Madhya Pradesh invidious distinction
has been made, that is to say, the
same variety is placed lower in
Madhya Pradesh than in Orissa, and,
consequently, there is difference in
the price of procurement? If so, what
action is Government taking to correct
this imbalance?

Shri C. Subramaniam: I am not
aware of this protest by the Madhya
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Pradesh Government. If there had
been any protest, it should have come
to my notice.

Shri Mohammad Elias: What per-
centage of the procured surplus rice
will be sent to the neighbouring
States and at what price?

Shri C. Subramaniam: There is ne
question of sending either the Orissa
rice or any particular rice to the
neighbouring States. The whole pro-
cured stock comes to the Central pool
from which allocations are made to
the various States according to their
requirements,

Distribution of Essential Commodities

+

r Shri D. C. Sharma:

| Shri M. L. Dwivedi:
Shri 5. C. Samanta:
Shri Yashpal Singh:
Shri S. M, Banerjee:
Shri Bhagwat Jha Azad:

| Skri Heda:

(_ Shrimati Savitri Nigam:

Will the Minister of Food and Agri-
culture be pleased to state:

~341.

(a) whether any steps have beeu
taken for an equitable distribution of
essential commodities such as wheat,
rice and pulses amongst the various
States in the country in a planned
manner; and

(b) if so, what are they?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): (a) and (b). For rice
and wheat, the country is divided into
suitable zones. The surplus of each
surplus State and deficit of each deficit
State is assessed from time o time
in consultation with the State Gov-
ernments concerned and action is
taken to procure the surplus from
the surplus States and arrange equit-
able distribution of imported and
locally procured stocks of wheat and
rice with the Central Government
amongst deficit States.

As regards pulses, the State Gov-
ernments have been advised to with-



3i49 Written Answers PHALGUNA 18, 1886 (SAKA) Written Answers 3150

draw all restrictions on the movement
of pulses so that pulses may move
freely from surplus to deficit areas
according to requirements. The only
exception is gram for which the State
Governments have been advised to
withdraw restrictions after the new
crops are harvested and till then allow
export of 50 per cent of the stocks of
gram held in the surplus States.

Shri D. C. Sharma: Is there any
proposal under the consideration of
Government to change the rice and
wheat zones in order to have equit-
able distribution?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): As far
as rice is concerned, there is no pro-
posal to change the zone at present.
This will have to be reviewed at the
beginning of the next season. As far
as wheat zones are concerned, the
matter is currently under discussion
with the Chief Ministers and we will
take an early decision.

Shri D, C. Sharma: It is seen that
the prices of pulses have shot up very
much, as indicated by the hon. Minis-
ter in his statement. Are any steps
going to be taken to see that the prices
of pulses reach the normal level?

Shri C. Subramaniam: Last year
there seems to have been a shortfall
in the production of pulses also. This
year it is normal production and it is
expected that the prices also would
reach normal level.

WRITTEN ANSWERS TO
QUESTIONS

Co-operative Societies of Delhi

. J Shri Hari Vishnu Kamath:
uz. \ Shri Rameshwar Tantia:

Will the Minister of Community
Development and Co-operation be
pleased to refer to the reply given to
Starred Question No. 622 on the 22nd
December, 1964 and state:

(a) whether inquiries into the con-
stitution, working and financial condi-

tion in respect of the other societies
have since been completed;

(b) if so, the findings thereof;

(c) whether the Registrar of Co-
operative Societies has taken action
on the basis of the various Inquiry
Reports;

(d) if so, the nature thereof; and
(e) if not, the reasonsg therefor”

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri B. S. Murthy): (a)
Inquiries into the constitution, work-
ing and financial condition of 12 other
societies have been completed.

(b) to (e). A statement is placed
on the Table of the House. (Placed
in Library, see No. LT-3948/65).

Commonwealth Sugar Agreement

( Shri Bibhuti Mishra:
Shri K, N. Tiwary:

Shri Surendra Pal Singh:
Shri Himatsingka:

| Shri Rameshwar Tantia:

~ Will the Minister of Food and Agri-
culture be pleased to state:

“343. ﬁ

(a) whether it is a fact that India
has been admitted to the Commen-
wealth Sugar Agreement;

(b) if so, the broad features of the
agreement; and

(¢) how far India is likely to be
benefited by the agreement?

The Minister of Food and Agricul-
ture (Shri C, Subramaniam): (a)
Yes, Sir,

(b) Under the Agreement, member
exporting countries are allocated spe-
cific quotas for export to the United
Kingdom at a negotiated price and
additional quotas for export to UK,
Canada and New Zealand at World
price plus a preference.

(c) On export of her negotiated
price quota of 0.25 lakh tonnes to
UK., India will get a price of £458
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per tonne f.o.b. and stowed as com-

paf-ed to the present international
price of about £23 per tonne c.if.
UK On export of the additional

quota of 1.02 lakh tonnes to UK.
and Canada, India will Zet the world
price plus a preference.

Air India Services

Shri Tridib Kumar
Chaudhuri;

*344. { Shri Yashpal Singh:

1 Shri M. L. Dwivedi:

( Shri 8. C. Samanta:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether Air India is negotiati
ng
for turther extension of its services:

(b) if so, what are the particulars
thereof; and

(c)_ at what stage these various
negotiations stand at present?

The Minister of Civil Aviation (Shri
Ka:fnn:ql: (a) There are no nego-
tiations in progress at present for fur-
ther extension of Air India’s services.

(b) Does not arise.

(¢) Does not arise,

Summary Trial of Food Oftenders

[ Shri Tridib Kumar
{  Chaudhuri:
3B | Shri Surendranath Dwivedy:
*4 Shri P. C. Borooah:
| Bhri Vidya Charan Shukla:
LShri Bibhuti Mishra:

Will the Minister of Food and Agri-
culture be pleased (o state:

(a) the number of State Govern-
ments which have so far complied
with the directive of the Prime Minis-
ter to set up administrative machinery
for the summary trial of food offen-
ders and the disposal of the cases
against them under the Essential Com-
modities (Amendment) Act, 1964; and

(b) whether the Government has
secured ary reports from the States
as to the number of persons who have
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been brought to book so far under
this Ordinance?

The Minister of Food and Agri-
culture (Shri C. Subramaniam): (a)
Exceptling the Government of Hima-
chal Pradesh, all the State Govern-
ments have set up the machinery for
summary trials,

(b) Yes, Sir. A statement is laid on
the Table of the Sabha. (Placed in
Library, see No. LT-3949/65).

Supply of Sugar-Cane

v346. J Shrimati Sharda Mukerjee:
" 1. Shri Rameshwar Tantia:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government have
decided on a long term plan to solve
the present imbalance in the availa-
bility of sugar-cane to the gur and
khandsari manufacturers and sugar
factories; and

(b) if so, the broad outlines thereof
and how far it has proved effeclive
to help boosting the manufacture of
sugar during the current year?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) and
(b). The present imbalance in the
availability of sugarcane to the gur
and khandsari manufacturers and
sugar factories can be corrected by
increased production of sugarcane and
by improvement in its quality which
is sought to be achieved mainly
through intensive development of
sugarcane area so as to increase per
acre yield and sugar content. Pro-
vision for this was made in the Third
Plan and is being made in the Fourth
Five Year Plan,

Production of sugar during the cur-
rent year is expected to be around 30
lakh tonnes as against 2569 lakh
tonnes in 1963-64 and 21.52 lakh
tonnes in 1962-63.
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Fish Marketing Corporation

Shri Rameshwar Tantia:
Shri Yashpal Singh:
Shri Bhagwat Jha Agad:
Shri P. R. Chakraverti:
Shri P. C. Borooah:
Maharajkumar Vijaya
Ananda:
Shri Subodh Hansda:
Shri B. C. Bamanta:

.

Shri Indrajit Gupta:
Dr. Ranen Sen:
{Shrl Dinen Bhattacharya:

Will the Minister of Food and Agri-
calture be pleased to state:

(a) whether it i3 a fact that Govern-
ment is considering to set up a Cen-

Shrimati Renuka Barkataki:
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tral Fish Marketing Corporation in
Calcutta to procure and sell fish; and

(b) if so, when is it likely to start
tunctioning?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) and
(b). It has been decided to establish
a Fish Marketing Corporation in Cal-
cutta. The Corporation will start
functioning after necessary prelimi-
nary steps for its formation and pro-
curement of supplies have been taken.

Rationing in Calcutta:

(Shri 8. M. Banerjee:

| Shri Yashpal Singh:
+350. { Shri P. R. Chakraverti:

! Shri P. C. Borooah:

Shrimati Ramdular] Sinha:
LShrlmatl Renuka Ray:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether statutory rationing in
Calcutta from the 1st January, 1965
has met with success;

(b) if not, the reasons for the same;

(c) whether failure on the part of
the Centre to supply adequate quan-
tity of foodgrain is one of the main
reasons for its failure; and

(d) if so, the steps taken to make
this scheme a success?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a)
Yes, Sir. Statutory rationing in Cal-
cutta, which was introduced from B8th
January, 1965, has proved a succeas

(b) to (d). Do not arise.

Buffer Stock of Foodgrains

([ Shri P. C. Borooah:
Shri Madhu Limaye:
SBhri Subodh Hansda:
| Shri 8. C. Samanta:
8hri Sidheshwar Prasad:
Shrimati Savitri Nigam:
*351. <{ Shri D. N. Tiwary:
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| Shri Shashi Ranjan:
Shri Chandak:
Shri D. D. Mantri:
Shri Parashar:
Shri Ram Harkh Yadav:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the Food Corporation
is building buffer stocks of wheat and
rice;

(b) if so, the extent of the stocks to
‘be built and where they will be kept;
and

(¢) how their distribution will be
administered?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) to
(¢). The Food Corporation will build
up buffer stocks of foodgrains on
behalf of the Government. The Cen-
tral Government intends to build up
gradually a buffer stock of 4 million
ionnes of wheat and 2 million tonnes
of rice at suitable places within the
country, The  Corporation  will
administer the building up, mainten-
ance, turn-over and distribution of
these stocks in accordance with the
directives issued by the Government.

Import of Foodgrains

Shri D. C. Sharma:

{ Shri P. C. Borooah:
Shrimati Jobraben Chavda:
Dr. Mahadeva Prasad:
Shri Gulshan:

Shri Onkar Lal Berwa:
Shri Himatsingka:
LShri Rameshwar Tantia:

Will the Minister of Food and Agri-
culture be pleased to state:

+352.

(a) whether the Government of

India has proposed a substantial

. increase in P.L.-480 foodgrain imports

in the next two years to build ade-

quate buffer stocks of wheat and rice.
and

D) if so, the decision taken in this
regard?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) and
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(b). The matter relating to a new
agreement under P.L. 480 for imports
of foodgrains beyond June 1965 when
the supplies under the current agree-
ment are expected to be completed is
at present under consideration. It is
not possible at this stage to indicate
the quantities which might be pro-
vided under the new Agreement,

Procurement of Foodgrains

Shri Prabhat Kar:
Shri Indrajit Gupta:
Shri P. C. Borooah:
| Shri D. N. Tiwary:
] Shri Bibhuti Mishra:
Shri K. N. Tiwary:,
Shri Heda:
Shri Ramachandra Ulaka:
| Shri Dhuleshwar Meena:
Shri Chandak:
Shri P, R, Chakraverti:
|_ Shrimati Savitrl Nigam:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that con-
flicting agricultural price policies
pursued by the different States and
their divergent procurement policies
are coming in the way of procurement
of foodgrains and hampering the work
of the Food Corporation;

(b) if so, how far the grain pro-
curement targets for this year are
likely to be hit thereby; and

*353.

(c) the sieps taken to clear the way
for smooth procurement?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) No,
Sir.

(b) and (c). Do not arise,
Wheat from France

Shri Rameshwar Tantia:
*354.{ Shri Vishwa Nath Pandey:
| Shrimati Maimoona Sultan:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that France
has informed the Government of India
that she can supply wheat to India;
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(b) it so, whether any agreement
has been signed in this regard; and

(c) if so, when it is likely to take
cffect?

The Minister of Food and Agricul-
ture (Shri C. SBubramaniam): (a) Yes,
Sir.

(b) Indian Embassy, Paris has been
authorised to sign the protocol
immediately.

(¢) The shipment of this wheat is
iikely to start within March itself.

Procurement Prices of Wheat

rSln'i P. C. Borooah:

Shri Yashpal Singh:
Shrimati Savitri Nigam:
Shri S. M. Banerjee:

- J Shri Bhagwat Jha Azad:
‘Y Shri D. N. Tiwary:

Shri Kishen Patnayak:

Shri Ramachandra Ulaka:

Shri Dhuleshwar Meena:

LShri Chandak:

Will the Minister of Food and Agri-
<ulture be pleascd to state:

(a) whether Government have fixed
ihe wheat procurement prices for the
1964-65 crop and if so, at what levels;

(b) how these prices compare with
those at which wheat of different
varieties was on an average sold by
the producers last year; and

"(¢) how far the consumers’ prices
of different qualities of wheat are
likely to be higher than those pre-
valent last year and the year befure
last?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a)
Government have not fixed any pro-
curement price for wheat.

(b) Does not arise.

(c). The 1964-65 wheat crop has just
started arriving in the markets in
some parts of the country. It is too
early to anticipate the effect of the
crop on the market prices this year
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tu’ indicate the level of prices that
will prevail during the year,

Wool Shearing School at Jafpur

g3,/ Shri Himatsingka:
| Shri Rameshwar Tantia:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether there is any proposal
to set up a Wool Shearing in Jaipur
with the assistance of U.N. Special
Fund; and

(b) if so, the broad details thereot?

The Deputy Minister in the Minis-
try of Food and Agrioulture (Shri
Shahnawaz Khanm): (a) Yes. The
Government of Rajasthan have set up
a Wool Grading Training Centre at
Jaipur with the assistance of U.N.
Special Fund.

(b) The Government of Rajasthan
are setting up Wool Grading and
Marketing Centres in their State.
The personnel required to map these
Centres would be imparted training
at the Wool Grading Training Centre
at Jaipur. Duration of training is one
year. Seventy-five candidates are
under training at present,

Assistance from U.N. Special Fund
is in the form of experts and equip-
ments required for the aforesaid
Training Centres and for the Grad-
ing Centres.

Supply of Fertiliser to Rajasthan

8 [ Shri Dhuleshwar Meena:

83 1 Shri Ramachandra Ulaka:

Will the Minister of Food and Agr:-
culture be pleased to state:

(a) the quantity of fertilisers actu-
ally supplied to Rajasthan during
1964-85;

(b) whether there is any proposal
to increase the quota during 1965-66;
and

(c) if so, the details thereof?
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The Deputy Minister in the Minis-
try of Food and Agricultare (Shri
Shashnawaz Khan): (a) The quan-
titieg of nitrogenous fertilisers allotted
and actually supplied to the Govern-
ment of Rajasthan are:—

Rertiliser Allotment  Supply
for upto
1964-65 21-2-65

(Figures in tonnes)
Sulphate of Ammonia

17,225 7,508

Urea . i 3,250 1,898
Ammonium Sulplmc

Nitrate . 1,176 873
Calcium Ammomum

Nitrate 23,649 23.376

ToTAL NITROGEN . 10,197 7,438

Further supplies are in progress.

(b) and (c). The State Government
have gent the following demand for

nitrogenous fertilisers for the year
1965-86:—
{Figures in tonnes)
Sulphate of Ammonia 25,000
Urea . 4,000
Ammonium Squhatc Nitrate 4,000
cium Ammonium Nitrate 40,000
ToTAL NITROGEN . : 16,494

Allotments will be made quarterly,
depending on the requirements of the
country as a whole and the estimated
avallability during each quarter. As
the total availability during 1965-686 is
expected to be better than during the
current year, the quota of Rajasthan
is also likely to increase in 1885-66.

Cooperative Laws

I Shri A. V. Raghavan:
839 3 Shri Pottekkatt:

Will the Minister of Community

Development and Cooperation be
pleased to state:

(a) the steps taken to simplify and
\lberalise the Co-operative laws in
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the Union Territory of

L.accadives:
and

(b) whether any model law has
been prepared?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri B. 8. Murthy):
(a) Keeping in view the need for sim-
plification and liberalisation, the
Laccadive, Minicoy and Amindivi
Islands Cooperative Societies Reguls-
tion, 1860, was promulgated and
brought into force in December 1961.

(b) Yes Sir. The Committee on Co-
operative Law set up by the Govern-
ment of India prepared a model Co-
operative Societies Bill in 1957.

Lighthouse at Badagara

'f Shri A. V. Raghavan:
|, Shri Pottekkatt:

Will the Minister of Tramsport be
pleased to state:

(a) whether the design and plan pf
the light-house at Badagara in Kerala
has gince been finalised; and

(b) if so, when the work on this
will commence?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). The de-
sign and plan of the lighthouse have
not yet been finalised by the State
Government. The State Government
expects to be able to start the work
in the latter half of the year,

Welfare of 5.Cs, and 5.Ts. in Mysore
State

841. Shri Siddiah: Will the Minis-

ter of Social Security be pleased to
state:

(a) the amount sanctioned by the
Central Government to the Mysore
State to implement the schemes for
the welfare of the Scheduled Castes,
Scheduled Tribes and other Backward
Classes in the years 1961-82, 1982-83,
1963-64 and 1964-65.
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(b) whether the entire amount allot-
ted for the above scheme has been
utilised in each year; and

(cy if not, what is the shortfall in
cach year?
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The Deputy Minister in the Depart-
ment of Social Security (Shrimat!
Chandrasekhar): (a) to (c¢). The re-

quired information is given below:—

Category of Backward Classes Year Amount Amount Shortfalls
allotted utilised
1.  Scheduled Castas 1961-62 5648 4455 11°93
1962-63 61-05% £9-81 1°24
1963-64 43°31 38-05 526
1964-65 4884 48-84 ..
(Antici-
pated)
ToTAL :(— 20968 191+25§ 18:43
1. Schadulsd Tribes 1961-62 637 3-60 277
1962-63 8-87 6-07 280
1963-64 8:-87 8-65 0-22
1964-65 11-0% 11-0§ ..
(Antici-
pated)
ToOTAL :— 35-16 29-37 5:79
111, Other Backward Classes including 1961-62 13-20 8-56 464
Denotified & Nomadic Tr.) 1962-63 17°53 15-85 1+68
1963-64 17-13 13-58 3-5§
1964-65 19-75 19°75 -
(Antici-
pated)
ToTAL :— 67:61 $7:74 9-87

Scheduled Castes and Scheduled
Tribes Students in Mysore State

842. Shri Siddiash: Will the Minis-
ter of Social Security be pleased to
state:

(a) whether it hag come to his
notice that the Scheduled Castes and
Scheduled Tribes students studying
in the VII standard in Mysore State
are charged the examination fee; and

(b) if so, the action taken to exempt
them from the above levy?

The Deputy Minister in the Depart-
ment of Social Secnrity (Shrimati
Chandrasekhar): (a) and (b). Gov-
ernment of India have no informatiqn
about this matter. The position 1n
this regard is being ascertained from
the Governmeant of Mysore.

Harijan Welfare

843. Shri Siddiah: Will the Minis-
ter of Social Security be pleased to
refer to the reply given to Starred
Question No. 406 on the 8th Decem-
ber, 1964, and state the action taken
on the recommendations made by the
Central Advisory Board for Harijan
Welfare as set forth therein?

The Deputy Minister in the Depart-
ment of Social Security (Shrimati
Chandrasekhar): The Central Gov-
ernment is mainly concerned with the
recommendation regarding the
appointment of an All-India Com-
mittee to go into the question of Un-
touchability as also the problem of
. economic uplift of the Scheduled
Castes. The list of the members of
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the proposed committee has been
finalised. The committee will start
functioning soon.

The other recommendations con-
cern' the State Governments, who

have been asked to implement them.
L.A.C. Flights

Shri Yashpal Singh:
Shri M. L. Dwivedi:

844.
LSl'u'i Bhagwat Jha Azad:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether the flights of I.A.C.
from the Santa Cruz airport were
one to three hours behind the sche-
dule on 8th January, 1965;

(b) if =0, the reasons therefor; and

(¢) how long will it take for Gov-
crnment to overcome suoch delays?

The Minister of Civil Aviation
(Shri Kanungo): (a) Yes, Sir.

(b) *Work to Rule' directive issued
by the Air Corporations Employees
Union to Traffic, Catering and Cargo
staff and also due to fog at Calcutta.

(¢) The demands of the Unions/
Associations are considereq sympath-
tically by the Indian Airlines Corpo-
ration Management and all posible
efforts are made by them to obviate
labour unrest.

Legal Aid (o Harijans

845 Shrimati Savitri Nigam:
: Shri R. G. Dubey:

Will the Minister of Social Security
be pleased to state the amount of aid
provided to the various States and
actually spent by them for providing
jegal aid to Harijans during 1964-85?

The Deputy Minister in the Depart-
ment of Social Security (Shrimati
Chandrasekhar): The amounts pro-
wvided by various States for giving
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legal aid to Harijans during 1964-65
are as follows:—

(Rs. in lakhs )

(i)  Guijarat 0:03
(ii) Madhya Pradesh 0-0§
(iii Mysore 0-195
(iv)  Orissa . 0:02
(v) Rajasthan . 005
(vi) Himachal Pradesh o-10
(vii) Tripura 0+00§
ToraL 0°45

The amount actually spent on the
scheme will be available ony after
the end of the financial year (1964-65).

Survey of the Handicapped

846, [ Shrimati Savitri Nigam:

\ Shri R. G. Dubey:

Will the Minister of Social Security
be pleased to refer to the reply given
to Starred Question No. 407 on the
8th December, 1964 and state whe-
ther Government intend tp organise
sample surveys of all | those cate-
gories of the handicapped for which
adequate data is not available?

The Deputy Minister in the Depart-
ment of Social Security (Shrimati
Chandrasekhar): Yes, Sir; it is pro-
posed to have surveys of the physi-
cally handicapped through the Regis-
trar General of India,

-
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Hotel Development Fund

848. Shri Surendra Pal Singh: Will
the Minister of Tramsport be pleased
to refer to the reply given to Unstar-
red Question No. 738 on the 1st
December, 1964 regarding the estab-
lishment of a Hotel Development Loan
Fund and gtate:

ta) whether a final decision has
since been taken in the matter; and

(b) if so, the main features of the
proposed Hotel Development Loan
Fund Scheme?

The Minister of Transport (Shri Raj
Bahadur): (a) and (b). The matter
ig still under consideration. No deci-
sion has yet been taken.

Regrouping of Scheduleq Castes and
Tribes

849. Shri Surendra Pal Singh: Will
ithe Minister of Social Security be
pleased to state:

(a) whether it is a fact that the
Government of India had decided to
appoint a number of regional com-
mittees to carry out the work of re-
grouping and reclassification of Sche-
duled Castes and Tribes; and

(b) if so, how many such com-
mittees have already been formed
and what criteria has been laid down
for their guidance in the matter of re-
vision of lists of Scheduled Castes and
Scheduleq Tribes?

The Deputy Minister im the Depart-
ment of Social Security (Shrimati

Chandrasekhar): (a) and (b). The
question of appointing a Reviewing
Committee is being processed. It is
hoped that a final decision will be
taken shortly.

Agricultural Education
Shri Surendra Pal Singh:

850. < Shrimati Savitri Nigam:

| Shri R. G. Dubey:

Will the Minister of Food and Agri-
culture be pleased to refer to reply
given to Starred Question No. 409 on
the 8th December, 1964 and stale:

(a) whether the Review Committee
appointed by the University Grants
Commission for studying the standard
of agricultural Education in the coun-
try hag since submitted its report; and

(b) if so, the main findings arfd re-
commendations contained therein?

The Deputy Minister in the Minis:
try of Food and Agriculture (8hri
Shahnawaz Khan): (a) The Com-
mittee has not submitted the Report
so far.

(b) Does not arise.

Provident Fund Scheme for Seafarers

Shri Rameshwar Tantia:
Shri D. C. Sharma;
#5l. Shri Bhagwat Jha Azad:
Shri Yashpal Singh:
Will the Minister of Transport be
pleased to state:
(a) whether it is a fact _that_ the
Union Government in considering to
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wmtroduce a Providend Fund Scheme
for Seafarers;

(b) if go, whep the scheme is likely
to be introduced;

(¢) the main features of the scheme;
and

(d) how far this scheme will help
the labourers?

The Ministeyr of Transport (Shri Raj
Bahadur): (a) and (b). VYes, Sir.
The Provident Fund Scheme for Sea-
farerg has come into force with effect
from the 1st July, 1964. Government
propose to introduce legislation shortly
providing a stautory basis for the
scheme.

(¢) The main features of the scheme
ure:—

(i) Provident Fund contributions
at the rate of 6 per cent of
the basic wages and leave pay
are recovered both from ship-
owners and seamen. The rate
of contribution will be en-
hanced to 8 per cent with
effect from the 1st April, 1968.

(ii) The collectiong are being made
on a voluntary basis at pre-
sent, pending enactment of
the proposed legislation.

(d) It is estimated that about 50,000
spamen will be benefited by the
stheme immediately. The employers'
yearly contribution is expected to be
Ra. 41,76,000/- till 31st March, 1968,
and thereafter it will increase to
Rs  55,68,000/-. This amount will be
matched by an equal contribution by
the seamen themselves.
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Cost-Structure of Sugar Industry
( Shri Yashpal Singh:
1 Shri Bhagwat Jha Azad:

Will the Minister of Food and Agri-
culture be pleased to state:

856

(a) whether the Committee appoint-
ed to go into the cost structure of the
sugar industry have submitied its re-
port;

(b) if so, what are its main recom-
mendations; and

(¢) the action proposed to be taken
on them?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): (a) No, Sir.

(b) and (c). Do not arise.
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Working Group on Animal Husbandry

857. Shri Yashpal Singh: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Unstarred Question No, 779 on the 1st
December, 1964 ang state:

(a) whether the comments and the
suggestions made by his Ministry on
the recommendations made by the
Working Group on Animal Husbandry
and Dairy Cooperatives have since
been examined by the Planning Com-
mission; and

(b) if so, the nature of the deci-
sions arrived at?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) Not yet, Sir.

(b) Does not arise.

Cooperative Transport Socleties

858. Shri Yashpal Singh: Wil the
Minister of Transport be pleased to
refer to the reply given to Unslarred
Question No. 373 on the 24th Novem-
ber, 1964 regarding credit facilities
to co-operative transporl societies and
state:

(a) whether recomendationg of the
Study Group have since been accept-
ed by Government: and

(b) if not, the time by which these
will be accepted?

The Minister of
Raj Bahadur): (a) and (b). The re-
commendations of the Study Group
on Transport Cooperatives arce satill
under consideration. As the com-
ments of a number of State Govern-
ments on these recommendations have
not yet been received, it is not pos-
sible to indicate the time by which a
final decision will be taken in the mat-
ter. The State Governments are be-
ing reminded constantly.

Transport (Shri
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Preservation of Birds

859. Shri R. G. Dubey: Will the
Minister of Food and Agriculture be
pleased lo state:

(a) whether any organised attempt
is being made towards the preserva-
tion of birds of various species in the
light of the recommendations of the
International Council for Birds' Pre-
servation from {ime to time; and

(b) if so, the results of the efforts
made in this direction?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) Yes, Sir.

(b) Several States have enacted
laws providing for the protection of
birds against indiscriminate killing or
capturing. A number of States have
notified sanctuaries and lists of pro-
tected birds. The Indian Boarq for
Wild Life also reviews the position
from time to time ang makes recom-
mendations for the preservation of
birds.

Co-operative Land Mortgage Banks

860. J 8hri P. R. Chakraverti:
1 Shri P. C. Borooah:

Will the Minister ot Community
Development and Co-operation be
pleased tp state:

(a) the approximate amount of loan
that is expected to be advanced by the
Co-operative Land Mortgage Banks
in the country for the development of
agricultural land during the Fourth
Five Year Plan;

(b) whether the Co-operative Land
Mortgage Banks have held any dis-
cussions with the Life Insurance
Corporation for drawing long-term
funds for the advancement of loans
for developing agricultural land: and

(c) whether the State Governments
have been advised by the Union Gov-
ernment to draw up special schemes to
utilise large funds available with the
Finance Corporation for this purpose?

The Deputy Minister in the Minis-
try of Community Development and
Co-operation (Shri B. S. Murthy): (a)
The Working Group set up for for-
mulating broad programmes for the
fourth plan has estimated that it
would be feasible for the Land Mort-
gage Banks to advance about Rs. 300
crores in the fourth plan for the de-
velopment of agricultural land, sub-
ject to satisfactory position of the
money market and availability of re-
sources, The final figure will emerge
after the individual Land Mortgage
Banks and the concerned state gov-
ernments prepare their own plans
and give indication of the possibility
in respect of each bank,

(b) No discussions have so far
been held with the Life Insurance Cor-
poration with regard to the programme
for fourth plan.

(¢) Yes Sir.

Price Control on Rice in Delhi

861. Maharajkumar Vijaya Ananda:
Will the Minister of Food and Agri-
culiure be pleased to state:

(a) whether Government is awarce
that the Delhi Administration have
imposed price control on all varieties
of rice including Basmati rice; and

(b) it so, the sleps Government
propose to take tp lift the price con-
trol over the superior variety?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): (a) Yes, Sir.

(b) It is not proposed for the pre-
sent to lift price control over an}
variety of rice.

Milk Supply in Capital

Shri Bhagwat Jha Azad:
Shri Hukam Chand
862. Kachhavaiya:
LShri Onkar Lal Berwa:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) how far the efforts made to im-
prove the milk supply to Delhi have
increased the total supply; and
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(b) whether the number of Co-ope-
ratives to be set up for supply of milk
40 Delhi Milk Scheme have increased?

The Deputy Minister in the Minis-

tiry of Food ang Agriculture (Shri
Shahnawaz Khan): (a) The collec-
tion of milk for the Delhi Milk

Scheme was examined by an Expert
Team recently. The Team recom-
mended a number of measures for in-
creasing procurement, including pro-
curement of milk from remoter areas
within a radius of 300 miles from Delhi
and establishment of five balancing
stations in these areas. Action is un-
der hand for finalisation of these
areas. These measures, however,
are of a long range character and
are not expected to yield immediate
results.

For the present, effort has been
made to consolidate the existing
arrangements for procurement of milk
and firm contracts have recently been
cntered into with the milk suppliers
of the Scheme to ensure steady sup-
plies throughout the year.

A new area in Punjab, namely the
Jind area, is also being tapped for
procurement of milk and the Delhi
Milk Scheme is already collecting
about 800 liters of milk per day from
this area.

{b) Procurement of milk on a co-
operative basis has been started from
the Milk Collection and Chilling Cen-
tre at Kithore, which has been hand-
ed over to the Uttar Pradesh Coopera-
tive Dairy Federation for this purpose.
Collection from the newer areas to be
developed as per the recommendation
of the Expert Team will also be ulti-
mately organised through coopera-
tives.

Sugar from Beet-Root

863. Shri D. N, Tiwary: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the proposal of pro-
ducing sugar from beet-root has been
finally accepted,
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(b) if s0, whether its economics and

potentialities have beep determined;
and

(c) the result thereof?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): (a) Not yet; ag the
results of trials both on cultivation and
processing are awaited.

(by and (c¢). No Sir. However a
pilot plant for determining the poten-
tialities of production of sugar from
beet is being set up.

Tribal Problems

864, [ Shri Subodh Hansda:
\ Shri S. C. Samanta:

Will the Minister of Social Security
be pleased to state:

(a) whether it is a fact that there
is a shortage of experienced officers
in all the States to deal with the tri-
bal problems; and

(b) it so, the steps taken
regard?

in this

The Deputy Minister in the Depart-
ment of Social Security (Shrimati
Chandrasekhar): (a) and (b). The
information is awaited from some
States and Union Territories. How-
ever, the replies received so far reveal
that there is no shortage of experien-
ced officers in Bihar, Kerala, West
Bengal, Andaman and Nicobar
Islands, Manipur and Tripura.

The position regarding Assam,
Orissa, Punjab and Laccadive, Mini-
coy and Amindivi Islands is as fol-
lows:—

1. Assam: No difficulty is expe-
rienced in implementing the
schemes taken up for the tri-
bal people because of shortage
of experienced officers, though
in some cases, there exists
the shortage of technical per-
sonnel for the State as a
whole, which does not affect
much the implementation of
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the schemes for tribal people.
The shorifall in technical
staff is being made good as
more and more batches of suce
cessful candidates from the
different technical institutes
become available.

2. Orissa; There i shortage of
officers acquainted with the
tribal languages, their cul-
ture and way of life. The
‘State Government are consi-
dering the question of start-
ing an institute for impart-
ing knowledge of the impor=-
tant tribal languages. Orien-
tation training is also pro-
vided to the officers at the
Tribal Orientation and Study
Centre, Bhubaneshwar, in
addition to the training at
Tata Institute of Social
Sciences, Bombay.

3. Punjab: There is no tribal
problem except that there is
a tendency on the part of ex-
perienced officers to avoid
posting to the hilly areas of
Lahaul & Spiti valley, which
are the only tribal areas in
the State. The State Govern-
‘ment are offering suitable in-
centives to persons posted in
‘the hilly areas in the form of
compensatory allowance/non-
practising allowance (in the
case of doctors) on liberal
scales.

4 Laccadive, Minicoy and Amin-
divi Islands: There is short=
age of only medical officers.
The Adiminstration is making
efforts to get suitable officers
through the Government of
Kerala and the Government of

India.
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Prices of Sugarcano

867. Shri Onkar Lal Berwa: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that in-
creased prices of sugarcane have been
announced for four more States;

(b) it o, the names of those States
where increased rates had been an-
nounced earlier; and

(c) the amount likely tp be realis-
ed from the sugar factories in this
connection?

The Depuly Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): (a) and (b). No gene-
ral increase in the current price of
sugarcane has been made by the Gov-
ernment. Sugarcane (Additional)
Price Fixation Authority set up in
terms of Clause 3A(4) of the Sugar-
cane Control Order, 1955 has,
however, announced additional
prices of sugarcane in respect
of sugarcane purchased during
the seasons 1858-59 and 1959-6)
by sugar factories situated in the
States of Andhra Pradesh, Bihar,
Kerala, Madras, Madhya
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Mysore, Punjab, Orissa,
and Uttar Pradesh.

Rajasthan

(¢) The total amount payable in
respecl of the announcements made
so far is Rs 6°51 crores. This in-
cludes payments to be made by the
sugar factories for sugarcane purchas-
ed from their own farms also.

Legal aid to Landless Poor

ges, J Shri Bibhuti Mishra:
" 7\ Shri K. N. Tiwary:

Will the Minister of Law be pleased:
to state:

(a) whether any scheme hag been
formulated by Government for giving
legal aid to the landless poor in the
rural areas; and

(b) if so, the broad outlineg there-
of?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao):
(a) and (b). Administration of legal
aid to the poor, including landless
poor, is the responsibility of the Stata
Governments, So far as Government
is aware, no scheme hag been fram-.
ed by any State.Government exclu-
sively for landless poor in rural
areas.

Shortage of Milk

869. Shri Daljit Singh: Will the:
Minister of Food amd’ Agriculture be-
pleased to refer to the reply given
to Unstarred Question No. 1105 on the
8th December, 1964 and state the pro-
gress so far made by the Delhi Milk
Scheme to make up the deficit of milk.
from other sources?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shrl
Shahmawaz Khan): There has been
some improvement in the procure-
ment of milk by the Delhi Milk
Scheme. It procured 1648 quintals of
milk on 1-3-1965 ag against 989 quin-
tals on 1-12-1964.
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Training in Tourism

870. Shri Mohan Swarup: Will the
Minister of Transport be pleased to
state:

(a) whether it ig a fact that the
Department of Tourism have
made arrangementg for the training
of persons from abroad; and

(b) if so, the number of countries
whose nationals have been benefited
by this gcheme?

The Minister of Transport (Shri Raj
Bahadur): (a) Yes.

(b) The number of countries bene-
fited by this scheme are 8, These
countries are:

. Afghanistan
Combodia

. Indonesia

. Irap

Iraq
Malaysia

. Nepal
Philippines
. Thailand

Food Supplies to Stateg

871. Shri Hem Raj: Will the Mini-
ster of Food and Agriculture be
pleased to state:

(a) the steps taken by the Central
Government to make the States rea-
lise to stand on their own resources
of food and not to rely too much on
the Central Governmenti for the sup-
ply of food supplies; and

(b) the States which have
earnest steps to fulfll it?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R, Chavan): (a) Every possible
effort is being made to increase food
production in each State, It is, how-
ever, obvioug that each and every
State cannot become self-sufficient in
each and every kind of food. The
State Governments are being advis-
ed to utilise the food available within
their territories to the maximum
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extent possible and to 'mnimise the
dependence on supplies from Central
reserves.

(b) All the Statc Government are
doing their best to increase produc-
tion of foodgraing within their res-
pective States and to distribute food-
grains allotted to them from Central
reserves or locally procured in a re-
gulated manner.

Internatiomal Airportg

Shrimati Renuka Ray:
872.1 Dr. L, M. Singhvi:

Will the Minister of Civil Aviation
be pleased to state:

(a) the findings of the ad hoc com-
mittee for short term improvements
at India's International airports; and

(b) the average number of planes
arriving at and taking off from Dum
Dum, Palam and Santa Cruz airports
daily during the last one year?

The Minister of Civil Aviation (Shri
Kanungo): (a) The 1st part of the
report of the committee has been
received and is under examination.
The 2nd and fina] part of the report
is awaited.

(b) The average number of planes
arriving at and taking off daily from
Dum Dum, Palam and Santa Cruz
during the period from the 1st July,
1963 to the 30th June, 1964 is as under

Arrival Departure

Santa Cruz as 38
Dum Dum 54 54
Palam 16 16
Tt TATTE ® KRARAT IO GFATS
rm glo ATo faamét :
873. < it guiw gy :

ot §o Wo ®IRWY :
w7 qfcaga WAt qg T A1 FAT
war fw:

(%) w1 ag g« § fs a=f a=xe-
g ¥ ¥8 wugd ¥, frad dwta o
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Rajasthan Desert

Bbri Sham Lal Saraf:
874, Shri Surendra Pal Simgh:
Shri P. R. Chakravertl:

Will the Minister of Fooq and
Agriculture be pleased to state:

(a) to what extent measures adopt-
ed in checking the further spread of
desgert area in Rajasthan have been
sucrcessful: and

(b)Y whether Govermment are in a
position now to resort to these mea-
sureg on a large scale with a phased
programme to achieve the objective
by a given time limit?

The Deputy Minister in the Minis-
try of Foog and Agriculture (Shri
Shahnawaz Khan): (a) The success-
ful techniques evolved for checking
the further deterioration of conditions
in the desert region are (i) afforesta-
tion of shifting sand dunes (ii) affore-
station of refractory sites with rela-
tively fast growing exotic iree species;
(iii) raising of avenue plantings and
shelter belts; (iv) reseeding of natural
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grazing lands and range management
practices and (v) improved conser-
vation farming practices. These have
been found very successful in cheok-
ing further deterioration of land by
wind arosion und consequent spread
of desert.

(b) Yes, but in view of the huge
financial outlay involved, no time
limit can be laig down.

Quarterly System of Contribution
Cards

875. Shri Eswara Reddy: Will the
Minister of Soclal Security be pleased
to state:

(a) the proposed date for the in-
troduction of the quarterly system of
contribution cards in the collieriea
covered under the Andhra Pradesh
Coal Mines Provident Fund Scheme;

(b) whether the additional staf¥ for
the Regional Office of Coal Mines
Provident Fund, Andhra Pradesh has
since been provided; and

(c) the number of posts vacant on
31st January, 1965 and the reasons
for not filling them up?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao): (a)
1st April, 1868.

(b) No additional staff is required
at present,

(¢) Three posts of Upper Division
Clerks. These will be filled shortly
on the recommendation of the Depart-
mental Promotion Committee.

Movement of Foodgraing from Nepal

876. Shrimati Ramdulari Sinha:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that due
to embargo imposed by Nepal Gov-
ernment on the movement of food-
grains from Nepal terai to Indian
border, the scarcity of foodgrains is
being felt in Bairagnia and other
areag of Bihar and rice mills of such
places have been rendereq idle; and
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(b) if so, the steps being taken to
restore the statug quo in the move-
ment of foodgrains between Nepal
Terai and Indian Border?

The Deputy Minister in the Minis-
try of Food anq Agriculture (Shri
D. R. Chavan): (a) The Government
of Nepal have banned the export of
rice and paddy from some of their
districts. This has stopped the move-
ment of rice and paddy from Nepal
Terai area to India and hag reduced
the availability of rice to some extent
in the border areas of Bihar, This is
one of the reasons for the temporary
closure of some of the rice mills on
the border of Bihar,

(b) Such temporary restrictiong on
export of foodstuffs which are in
short supply. are sometimes imposed
both by India and Nepal.

Employees’ Provident Fund Act

817. Shrimati Ramdularl Sinba:
Will the Minister of Secial Security
be pleased tp state:

(a) whether it is a.fact that the
provisions of the Employees’ Provi-
dent Fund Act are also wpplicable to
the employees of the Cdoperatives;
and

(b) if so, the steps taken to ensure
the implementation of the Provident
Fund Scheme in the co-operative
sector?

ty Minister of Law (Shri
J'uanltln Rao): (a) Yes, but with

the following . exceptions:—

(i) Under section 16(1)(a) of the
Employees' Provident Funds Act,
1852, the Act does not apply to any
establishment registered, under the
Cooperative Societies Act, 1912, or
under any other law for the time
being in force in any State relating to
co~-operative societies, employing less
than 50 persons and working without
the aid of power.

(ii) Handloom factories onganised
as Industrial Co-operatives have been
exempted from the operation of the
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Employees’ Act,

1952,

Provident Funds

(b) Does not arise,

Educational Tours of Journalists

878. Shri J. N, Hazarika: Will the
Minister of Transport be plensed to
state;

(a) how many educationa] tours of
journalists and photographers have
been conducted during the year end-
ing the 3lst January, 18685;

(b) the total expenditure incurred
on such tours; ang

(c) whether such tourg were con-
ducted to visit foreign countries?

The Minister of Tramsport (Shri
Raj Bahadur): (a) to (c). From part.
(c) of the Question, it is not clear
whether the hon. Member is referring
in this whole question to the foreign
journalists/photographers who were
given educational tours or whether
he is referring to Indfan journalists/.
photographers for whom educational
tourgs were conducted within. India
and abroad.

The Department of Tourism conduc-
ted between April 1, 1964 to January
31, 1965, 28 edmcationa] tours of
fore:gn journalists /photographerg and
9 Indian journalists within India.
The ifure incurred was
Rs, 38,462:41 Paise.

No tour of Indiam. jousnalists /pho-
tographers was conducted in foreign
countries,

Master Flan for Tourist Centres

879. Shri J. N: Hazarlka: Will the

Minister of Transport be pleased to
state:

(a) the extent to which the Master
Plans for integrateq development of
selected tourist centres /areas  have
been implementéf;

(b) whether any tourist rentre|area
hag since been developed in Assam;
Manipur/Nagaland|Tripura|Nefa under
the Master Plan; and

(c) how much of the 1964-65 bud-
getary provision has been utilized for
this purpose alone?
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The Minister of Transport (Shri Raj
Bahadur): (a) The Working Group
constitutedq by the Tourist Depart-
ment has-so far submitted prelrminary
reports on the following centres:—

1. Kovalam.

2. Ajanta-Ellora-Aurangabad com-
plex.

3. Konarak, Bhubaneshwaar,
complex.

4. Goa.

5. Khajuraho.

6. Agra, Fatehpur Sikri, Ghana Bird
Sanctuary complex.

Puri

Preliminary work in drawing up
the detailed Plang is under way.

(b) No centrelarea in Assam|Mani-
pur]Nagalanleripura]NEFA has so far
been developed on an integrated
basis, - In view of entry restrictions
for foreign tourists, these areag have
not yet been examined by the Work-
ing Group.

(¢) No budgetary provision exists in
the revised budget estimates for 1964-
65 for drawing up Master Plans of
selected tourist centres in Assam|Mani
pur{Nagaland|Tripura|NEFA.

Coconut Production

880. Shri Rameshwar Tantia: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that the
Government of India are considering
to set up a Committee to go into the
question of producing hybrid coconut
seedlings to step up coconut produc-
tion;

(b) if so, when the Committee is
likely to be set up; and

(c) who will be its members and
when it is likely to submit its Report?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) and (b). A
Sub-Committee has becn set up for
this purpose by the Indian Central
Coconut Cemmitter ip January 1965.
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(¢) The Sub-Committee consists of:

(i) Dr. S. M. Sikka,

. Agricultural Commissioner
with the Govt, of India.

(ii) Shri C. M. John,
Member Indian Central Co-
conut Committee.

(iii) Dr. M. S, Swaminathan,
Head of the Division of
Botany, Indian Agricultural
Research Institute, New Delhi,

It is expected to submit ity report
within the next 3 to 4 months.

Accumulation of Fertilizers

881, J Shri Ramachandra Ulaka:
| Shri Dhuleshwar Meena:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether any stocks of fertilizers
have accumulated at the Nangal and
Rourkela Fertilizer Plants; and

(b) if so, the steps taken to clear
off these stocks?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) No,

(b) Does not arise.
Co-operative Farming

882 J Shri Ramachandra Ulaka:
"'L Shri Dhuleshwar Meena:

Will the Minister of Commaunity De-
velopment and Cooperation be pleas-
ed to state:

(a) the number of pilot projects om
co-operative farming actually set up
during 1964-65, State-wise; and

(b) the number of co-operative
farming wings that are to be establish-
ed during 1965-66, State-wise?

The Depuly Minister in the Minls-
try of Community Development and
Cooperation (Shri B. S. Murthy): (a)
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A statement, indicating the number
state-wise, is as follows:
Stratem
Sl State N ber of
No. pilo: voro-
jects - far
set up dur-
ing
1964-65
1. Andhra Pradesh —
2. Assam —
3. Bihar —_—
4. Gujarat . . 1
s, Jammu & ]\.abh:mr . —
6. Kerala . —
7. Madhya Pradesh 5
8. Madras . —
9. Maharashtra 2
10. Mysore . 4
11. Orissa 2
12. Punjab . 3
13. Rajasthan I
14. Uttar Pradesh —
15.  West Bengal e
Union Territories 2
20

(b) One co-uperative farming train-
ing wing will be established during
1965-66, in Fulia, West Bengal. In
each of the other states, except Jammu
and Kashmir, a co-operative farming
training wing has already been set up.

Welfare of Denotified Tribes in Orissa

883 J Shri Ramachandra Ulaka:
"7 7 Shri Dhuleshwar Meena:

Will the Minister of Social Security
‘be pleased to state: -

(a) whether any amount was sanc-
tioned to Orissa State for taking up
schemes for tbe welfare of Denotified
"Tribes during 1964-65;

(b) if so, the details thereof; and

(¢) whether the amount was {fully
utilised and if not, the reasons there-
for?

The Deputy Minister in the Depart-
ment of Social Security (Shrimati

Chandrasekhay): The required in~-
formation is given below:
(a) Yes.
(b) 1 Education * (Rs. in lakhs)
1. Pre-matric stipends . o-10
Residzntial schools . 150

II-Other Schemes

1. Colonisation scheme (Hous-
ing) . . . . 063

2. Subsidies for agncu.lturnl

and industrial aids 0-25
3. Sinking of wells o015
ToralL 263

(c) The year 1964-65 is not yet over.
Whether the amount is fully utilised
or not would be known only after the
close of the year.

Tribal Blocks in Orissa

884 Shri Ramachandra Ulaka:
" Shri Dhuleshwar Meena:

Will the Minister of Social Seeurity
be pleased to state:

(a) the number of Tribal Blocks a$
present in Orissa State;

(b) the number of such blocks pro-
posed to be opened during 1965 68;
and

(¢) the number of tribal blocks pro-

posed to be opened in Koraput and
Ganjam Districts of Orissa separately

during 1965-667

The Deputy Minister in the Depart-
ment of Social Security (Shrimedl
Chandrasekhar): The required infor-
mation is given below:—

(a) 41 Tribal Development Blocks.

(b) 21 Tribal Development Blocks.

(¢) The number of Triba] Develop=
ment Blocks proposed to be opened
in Koraput and Ganjam Districts
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during 1965-66 is 12 and nil, respec-
tively,

Hostels for S.C. and S.T, in Orissa

( Shri Ramachandra Ulaka:
Shri Dhukeshwar Meena:
885 Shri Rama Chandra
i Mallick:

Will the Minister of Social Security
be pleased to state:

(a) the number of hostels proposed
to be opened for Scheduled Tribes and
Scheduled Castes students in Orissa
State during 1985-66; and

(b) the amount sanctioned by Gov-
ernment for the construction of such
hostels in the State during the same
period?

The Deputy Minister in the Depart-

ment of Socla]” Security (Shrimati
(!!nndrasek!!u): .
Number of
hostels
(a) Scheduled Tribes 21
Scheduled Castes 25
(Rs. in lakhs)
(b) Scheduleq Tribes 300
Seheduled Castes 300

Soil Survey Map of India
Shrimati Savitri Nigam:
Shri Makeswar Naik:-

886. | Shri Ramachandra Ulaka:
Shl'i Blhnikl

Will the Munster o:! Food and Am-
culture he pleased to state:- :

(a) whether the Soil 'Survey Map
of India and Land Use Survey Map
of India have been completed for the
entire country; and

(b) if not, the present progress of
the schemes?

The Deputy Minister in the Minis-
try of Food and Agricultuare (Shri
Shahnawnz Kham): (a) A provisional
Soil Map of India prepared in 1860
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by collection and collation of avail-
able data is available. A more de-
taileq map is, however, necessary for
planning and execution of Soil Con-
servalion and Land Development Pro-
grammes, For preparing such a map,
the All India Soil and Land Use
Survey Organisation has undertaken
collection of the required data. At
present, priority is given to the catch-
ment areas of the major river valley
projects,

(b) A total area of 223 lakh acres
has been covered by detailed and
reconnaissance surveys both in the:
catchment and non-catchment wreas.

World Bank Transport Experts

J Shrimati Renuka Barkataki:

887. 3 Shri Ravindra Varma:

Will the Minister of Transport be:
pleased to state:

(a) whether it is a fact that a team
of transport experts from the World
Bank recently visited India to discuss
the selection of projects for aid from:
the Intermational De\re&opment Amo-
ohhcm‘ and‘

™) i! so, the projects that have been
chosen -for sueh aid?

'I‘he Minister of Transport (Shri m
Balkadur): -(a) Yes:

(b) The World Bank Team held only
prehmu!ary ~discusstons gbout certain
projects for roads and ports, No new
project has yet been selected for giving
financial aid from the Inwma.t‘lmnl_
Development Association.

National Sugar Mills Ltd.

( 8hri Indrajit Gupta:
888. Shri Daji:
Dr, Saradish Roy:

Will the Minister of Food and Agri-
culture be pleased to state: .

(a) whether a Commuttee was set up-
under the Industries (Development
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and Regulation) Act to investigate into
the affairs of the National Sugar Mills
Lid.,, Ahmedpur, District Birbhum
(West Bengal);

(b) whether the Committee has
submitted its report; and

(c) the action proposed to be taken
thereon?

The Deputy Minister in the Ministry
of Food and Agriculture (Shri D. R.
Chavan): (a) Yes, Sir.

(b) Not yet.

(c) The question does not arise.

Beeqd l"xrms‘

889. Shri Krishpapal Singh:  Will
the ‘Minister of Food and ‘Agriculture
be pleased to refer to the reply given
to Unstarred Question No, 1109 on the
8th December, 1864 and state:

(a) whether the information asked
for therein regarding the various types
of farms flnanced by the Government
of India has since been collected; ana

(b) if so, the details thereof?

The Deputy Minister in the Ministry
of Food and -Agriculture (Spari Shah-
nawar Khan): (a) The required in-
formation has been collected from
most of the States and Central Gov-
etnment Organisations, Information

regarding seéed farms in Assam, Jammu
arng Kashmir, Orissa, Rajasthan, My-
sore, Uttar Pradesh and Maharashtra
has not yet been received. They have
been reminded.

(b) A statement is laid on the Table
of the House, [Placed in Library.
See No. LT-3850/65].

Pﬂoosdmcemdmelt

290 f Shri Mohammad Elias:
.\ Shri Warlor:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that thereis
serious difference of opinion over the
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prices of rice and wheat between the
Central Government and Government
of West Bengal; and

(b) if so, the details thereof?

The Deputy Minister in the Ministry
of Food and Agriculture (Shri D. R.
Chavan): (a) and (b). There is no
difference of opinion about the prices
of wheat or common rice. In regard
to the prices of superior variehies of
rice issued from Central Government
stocks, the West Bengal Government
suggested lower prices, The matter
was discussed between the Central
Government and the Government of
West Bengal and an agreed decision
was reached,

Dairy Development Council

Shrimati Renuka Barkatakl: -
{ Shri Guishan:
Shri Onkar Lal Berwa:
891. J Shri D. C, Sharma:
Shri Vishwa Nath Pandey:
Shri Baswant:
Shri D. J. Naik:

Will the Minister of Food and-
Agriculture be pleased to state:

(a} whether Government is consi-
dering a proposal to set up a Natio-
nal Dairy Development Council; and

(b) it so, the functions and plan of
work of the proposed Council?

The Deputy Minister in the Minis-

try of Food.ang Agriculture (Shrl.
Shahnawar Khan): (a) and (b). Set-
ting” up oJf a National Dairy

Development Board is under consi-
deration. Its main objectives are:
promotion of dairy science and prac-
tice and diffusion of technical know-
how; to provide consultant services
to any dairy plant set up by the
Central{State Governments; to advise
Government of India, State Govern-
ments, Corporation or Local Body in
designing and planning of any dairy;
to advise on price fixation, price
policy, public relations; promotion of
quality control of milk and milk
products: to organise technical prog-
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rammes on training of personnel;
preservation and improvemeni of cat-
tle for the greater production of milk
andlor increase of draught power;
dairy management; promote  dairy
industry and perform such other acts
for the furtherance of the cause of
.dairy development in the country.

Indian Shipping Tonnage

[ Shri Maheswar Naik:

892  Shrimati Laxmi Bai:

Will the Minister of Transport be
pleased to state:

(a) the latest position of the Indian
Shipping tonnage und the volume of
trade (including overseas trade) it
handles; and

(b) the programme of development
envisaged in the next plan?

The WMinister of Transport (Shri
"Raj Bahadur): (a) The tonnage of
Indian Shipping as on the 1st March
1965 is 14,16,770 GRT. The volume
.of trade handled by Indian shipping
companies during the calendar year
1963 was 82.70 lakhs metric tonnes.
The figures for 1964 are not yet
available.

(b) It is expected that by the end
of the current plan, Indian shipping
will reach an operational tonnage of
15 lakhs GRT with an additional §
lakhs GRT under construction. The
next plan has not yet been finalised
but according to present thinking the
-tonnage target is to be 30 lakhs GRT
(operative) with another 5 lakhs
-GRT due for delivery during the
.early years of the Fifth Plan.

TqwEqIT ® Wl TN A%
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Agartala-Calcutta Air Fare

894. Shri Dasaratha Deb: Will the
Minister of Civil Aviation be pleased
to state:

(a) whether any representation has
been received by the Centre from
the Government of Tripura regard-
ing the reduction of air fare (passen-
ger) from Calcutta to Agartala in
1964 and 1965; and

(b) if so, action taken or proposed
to be taken by Government thereon?

The Minister of Civil Aviatien
(Shri Kanungo): (a) Yes, Sir

(b) The Indian Airlines are opecrat-
ing an austerity service Calcuttal
AgartalajKhowai| Kamlpurjhailﬁsna-
ahar with specially reduced fares.
There has not been any change in
the fares on this service since 185§8.
JAC's fare structure was revised in
June, 1963, to absorb part of the
additivnal expenses on account of in-
crease in the levy on fuel and rise
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in other operational costs. Fares
between Culcutta and Apgartala on
the Dakota Servige. were however
not increased to the same extent as
in other regions. Th: fares and fre-
ight rate between Cnloutta and Agar-
tala had to be increased with effect
from 15:8-1964 for freight charters
and from 15-9-1984 for scheduied ser-
vices, as a result of certain changes
in the routes to be followed by air-
-craft while flying over Pakistan terri-
tory which had the effect of increas-
ing the route mileage between Cal-
cutta and Agartala from 196 to 224
miles, The position in this regard had
been explained to the Tripura Ad-
ministration.

Hoarding Potentiality of Agricul-
turist Class

895. Shri P. C. Boreoah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether  Government  have
‘made an assessment of the foodgrains
hoarding potentiality of the  agri-
culturist class in the country;

(b) if so, the result thereof; and

(c) the steps taken to ensure re-
gular flow of foodgrains from the
agriculturists to the mrarket?

The Deputy Minister in the Minis-
of Food and Agriculture (Shri
D. R. Chavan): (a) and (b). No such
assessment has been ‘made but from
the reduced arrivals in the market it
seems clear that the capacity of the
producers to hold back the stocks
had improved and some of them
‘were keeping back the stocks in ex-
pectation of getting higher prices
later in the season,

(¢) Government have announced
support prices for principal food-
grains and have offered to purchase
any quantity of these grains at those
prices at the declared assembling
puints. Maximum controlled prices
for certain foodgrains have also been
announced.

8
Rural Population

898. Shri P, C. Borooah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government have re-
cently made a survey of the rural
population and their requirements
for economic development;

(b) if so, the results of the survey:
and

(c) the sleps contemplated to
check the imminent population ex-
plosion which is reportedly placed at
23 per cent during the decade 1961—
71?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) No such
country-wide survey of the rural
population has been wmnade. But the
Working Group set up by this Minis-
try in connection with *he formula-
tion of the proposals in the Fourth
5-Year Plan regarding inter-relation-
ship between agriculture and indus-
try has prepared estimates of the
likely increase in the requirements
©of consumer goods in rural sreas by
1870-71 over 1960-61.

(b) A statement which gives am
idea of the rates of increase of re-
quirementg of rura] population under
eight categories of items of consump-
tion is laid on the Table of the
House, Placed in Library. See No.
LT-3951/65].

(¢) Ministry of Health proposes to
take the following among other stepe
to check excessive increase in popu-
lation:

(i) Strengthening and extensiom
of educational aspect of the
Family Planning Program-
me.

(ii) Free flow of
contraceptives.

supplies of

(iii) Indigenus production eof

cnntraceptives,

(iv) Strengthening the adminis-
trative machinery at all
levels.
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(v) Training of personnel re-
quired for extension of the
programme.

(vi) Research in demography,
medical and biological aspects
and communication.

(vii) Evaluation.

Package Programme in Orissa

897. Shri Rama Chandra Mallick:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether any package program-
me has been approved by the Central
Government to be started in the
State of Orissa during 1965-66;

(b) whether any grant or loan has
been sanctioned or is proposed. tp be
sanctioned for the (pa.ckage program-
me durmg 1965-86 in Orissa; and

(c) if so, the total amount sanc-
tioned?

The Deputy Minister in the Minis-
try of Food:and. Aqieulture (Bhrj
Shahnawas. Khan): (a) The Intensive
Agricultural - District  Programme
(Package Programme) is already ih
operation in Spmbalpur, district, of

Orlssa. The programme was injtiated.

in 1962-63 and will continue during.
-86 as well. Besides, an Intensive
Amcu.ltural Area Programme hag also

been introduceq . in the districts of

Cuttack, Ganjam, Balasore . and
Bholangir for stepplng up productmn
of-paddy and other major crops, This
prograrnme has been taken up tmm
the kharif season of 1964-85 and will
continue during 1965-68 as well.

(b) and (¢). The quantum of central
asgistance by way of grants to be
given to the State Government during
1965-66 for the IADP as we]l ag. the
Intensive Agricultural Area Program-
me is tentatively estimated at about
Rs. 30 lakhs. This excludes the short-
term loans which will be made avail-
able to the cultivators through co-
operatives and other agencies for pur-
chase of various agricultural inputs.
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(m) afz @, @ 97 g A
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wre aqr wfw wenen § Igwest
(shomerarw wi) : (%) ot &
1963 ¥ a7 wigwrfal gra & 7€
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& deaT § & 18 W WA A AR
7T 8 At ¥ wel # wear few U
q|

(@), WX (7). w0 W %@ F
I FH T A F FTO TAAT THR
¥ /0 o T g & foag e
¥ N e g R v
&

Will the Mimster of ‘Food- A‘;‘L -
calture be pleased to state:

(a) whether it is a fact that an
agriculturist in Orissa has found out.
an improved method of Paddy cultiva-
tion; and

(b) if so, the steps Government pro-
pose to take to popularise it

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawas Khan): (a) It is reported
that g farmer of Orissa State has
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through an improved method of paddy
cultivation, obtained yield of 1480
Kpgs. per acre as against 370 kgs. per
acre which he was previously getting.

(b) The technical details of the
method adopted by the farmer are
being verified by the Orissa State
Agricultural Department and the Cen-
tral Rice Research Institute, Cuttack
before considering steps to opularise
it.

Demand of Fertilizers

900. Shri Tam Singh: Will the
"Minister of Food and Agricuitare be
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pleased to state:

(a) the quantity demanded by the
Government of Rajasthan in the year
1963-64 for the supply of Ammonium
Sulphate, Double Salt, Urea and Cal-
ciun Ammonium Nitrate respectively;

(b) the supply actually made from
from the Central Fertilizer pool; and

(c) the reasons for the shortfall, if
any?

The Deputy Minister in the Ministry
of Food and Agriculture (Shri Shah-
nawaz Khan): (a) to (¢). A state-
ment giving the required information
is appended below:—

(Pigures in tofines)
Kind of fertiliser Quantity Supply Reasons for the shortfall, if
demanded ectually any.
during made from
1963-64 the Central
Fertiliser
Pool till
31-3-64

"Ammonium Sulphate 17,000 7,568 Due to short supply, the de-
mand could not be met in full.
Moreover, about 3600 tonmes
of the allotted quantity were
not lifted by the State Gov-
ernment and hence were
treated as cancelled.

“Doutle Falt (A/S/N) 6,000 456 As only a limited uantity is
produced by the Sindri
factory, the allotment was
low.

Urca 8,000 1,653 Though the State Govt. were
allotted 7100 tonnes of urea
they could give despatch
instructions for 1920 ronnes
only.

Calcium Ammonium Nitrate | 10,500 15,114 The allotment was in excess of

the demand to compensate
for the short supply of sulphate
of ammonia & ammonium
sulphate nitrate.

Popularisation of Improved Agricul-
tural Implements

901. Shri Tan Singh: Will the Min-
ister of Food and Agriculture be pleas-
ed to state:

(a) the quantum of Central sub-
sidies given for popularisation of im-

proved implements and tools for in-
creased agricultural production;

(b) the variations in the percentage
of subsidies given to the varioug States
and Union territories; and

(¢) the steps taken to introduce uni-
formity in percentage of subsidy
throughout the country?
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The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) The cost of
improved implements is subsidised by
the Central Government to the ex-
tent of 25 per cent.

(b) In view of the special develop-
mental needs of the Union Territories,
the quantum of Central subsidy pay-
able to them was raised to 50 per cent
for one year with effect from the
10th June, 1963. On receipt of re=-
quests from the Union Territories of
Delhi, Manipur and Andaman &
Nicobar Islands, the grant of en-
hanced subsidy of 50 per cent has
been extended to these Union Terri-
torieg till the end of the Third Plan
period.

(c) A uniform system of subsidy
has already been adopted on an All-
India basis, except in case of a few
Union Territories which have their
own peculiar conditions,

Beet Roots

902. Shri Tan Singh: Will the Min-
ister of Food and Agriculture be
pleased to state:

(a) whether the possibility of grow-
ing beet roots in saline lands of Pach-
padra, Phalodi and Pokaran areas of
Rajasthan has been explored; and

(b) if so, the stage at which the
matter stands at present?

The Deputy Minister in the Minis-
try of Food nnd Agriculture (Shri
Shahmawaz Khan): (a) The Govern-
ment of Rajasthan have intimated
that no work has so far been done for
growing of beet roots in the areas in
question.

(b) Does not arise.

——

12 hrs,
OBITUARY REFERENCE
(Shri R. Narayanaswami)

Mr. Speaker; I have to inform the
House of the sad demise of Shri R.
Narayanaswami who passed away at

MARCH 9, 1965

Pakistani dacoits
assault on Hurijans (C.A.)

Thavaram on the 6th March, 1965, at
the age of 71. He was a Member of
the Second Lok Sabha during the
years 1957 to 1962.
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We deeply mourn the loss of this
friend and 1 am sure the House will
join me in conveying our condolences
to the bereaved family.

The House may stand in silence for
a short while to express its sorrow,

Members then stood in silence for a
short while,

12.01 hrs,

RE: CALLING ATTENTION TO-
MATTER OF URGENT PUBLIC
IMPORTANCE

(Query)

Shrimati Renu Chakravartty (Bar-
rackpore): Sir, may I make g sub-
mission? We have given g “calling
attention” notice on the detention of
the Communists in Kerala but we are
being told that this is peing held over
for some more days.

Mr. Speaker: Tomorrow a statement
is being made,

12.02 hre,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED LARGE-SCALE KILLING OF AND
ASSAULT ON HARIJANS RESIDING IN.
RAJASTHAN VILLAGES BORDERING
PAKISTAN BY DACOITS OF
Pakistan

Shri Buta Singh (Moga): Sir, I call’
the attention of the Minister of Home
Affairs to the following matter of ur-
gent public importance and I request.
that he may make a statement there-
on:—

The reported large scale killing
of and assault on the Harijans
residing in Rajasthan villages
bordering Pakistan by dacoits of
Pakistan.
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The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):
According to information received
from the Rajasthan Government there
does not appear to be any large scale
murder of Harijans on the India-
Pakistan border in Rajasthan. During
the period from January, 1964 to 15th
February 1965, there has been one
case of death by murder of an Indian
national. There have also been geven
cases of injuries to Indian nationals.
There were gangs of dacoits commit-
ting serious crimes, such as murder,
robbery, assaults etc. and harassing
the people in the grea. Protests have
been lodged with the Pakistan Police
in individual cases, Joint operations
were Jaunched by the Rajasthan Police
and the Pakistan Rangers, as a result
of which all trans-border dacoit gangs,
except Bahadur Singh’'s gang have
been liquidated. Bahadur Singh's
gang is still active and has been com-
mitting crimes, theft of property and
cattle etc. This gang is reported tlo
be taking shelter on the Pakistan side
of the border. Steps are beinpg taken
te liquidate this gang also in collabo-
ration with the Pakistan Police. At
present the border of Rajasthan and
Pakistan has been practically sealed
By posting RAC (Rajasthan Armed
Constabulary) and Police. Patrolling
by Police has also been intensified.
As a result of this the gituation has
improved,

ot g1 Fay : welt wgeT W 2ede
¥ qar wwar ? fF o =l g9
g W ¥® wefmdl ® $F W)
AT arw fg Tgrw A § 27 EE
sfmisgR eI s & s
aga & gfeom € o wmw ak aeam,
viw, T1F W $19 "z w1 7@ W)
ot wgEg & qF &7 F7 vy o foar
&1 S A & QR ¥ wear A o fer
1 & SrAT wgaT g fE oag oY T
g fog &1 A7 § O ofem &
w @ § wWe W gmh aoe A

(C.A)
qiffa™ ORI § WY ¥R N A
# foqg avft fomr 7

g 1 ¥ A W@ g R oamn
A §@F F I9 WS J @ A
i & fag §e gfeaiv ar neaig @3
# Wt w1¢ waew frar & gfame 2R
Y qI@ W w0 @i E arfE 7 o
femws ®3 %7 &% !

Shri Hathi: As the hon. Member
has said, this gang of Bahadur Singh
is active and the crimes committed
by this gang, such as cutting of nose,
arms etc., arc the cases of grievous
injuries which I mentioned. The
Rajasthan Police are taking steps to
liquidate this gang also in collabora=-
tion with the Pakistan Government.

Shri Daji (Indore): On a point of
order, Sir. At least, we must get a
pointed reply to a pointed question.
The operative or the pointed part of
the question was whether Govern-
ment would give arms to Harijans to
protect themsglves which the Police
has failed to do. The gquestion should
be specifically replied to by the hon.
Minister.

Shri Hathi: This question really
relates to the Rajasthan Government
because it js their area. One hon.
Member had seen me a few days back
informing me about this. We have
taken up this matter with the Rajas-
than Government. (Interruption),

sft TR (FVAIR) 0 %
SqAEqT ®T AW I §—

weIw wEYRy LA Y aw Ol

oft TRTTTR ;A OF AT
wEEq ¥ sgATqT %1 9w I5TaT § W
oo Se s R & e g A
qer fr few fafg faom & w=eia
ag JEEGT FT A I& Y &1 AT
wvft G AT qgw Sw B o aaedn
T YO 34T 47 61T FYT 97 fF mEa
o< feqr o7 Wr A M9 76 I T
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Shri  Narendra Singh Mahida
(Anand): May I know whether the
Government, either the Central Gove
ernment or the Stiate Government,
has any scheme to liberalise the
granting of arms licences to deserving

persons in border areas to enable
them to face Pakistani dacoits?

Shri Hathi: As I said, that is for
the Rajasthan Government. We have
taken up the matter with them.

ot v (feame) @ gt &
AT F1T AT 1% F712 77 957 AT
[T § | IF GAT A G TR A
g #1339 3% fedy wmadr & A
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Shri Solankj (Kaira): The hon.
Minister has stated in the course of
his reply that it is the responsibility
of the Rajasthan Government, But
the border is between India and
Pakistan. So, may I know whether
the Central Government have any
responsibility or not?

2371(Ai) LSD—4.
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Shri Hathi: Even in the past, as 1
said, the other gangs which were
operating in these areas had been
liquidated by the Rajasthan Govern-
ment, and they are pursuing the
matter.

Shri
(Jalore):
ponsibility?

Harish Chandra Mathur
What is the Centre's res-

Mr. Speaker: Now, papers to be

laid on the Table.

Shri Surendranath Dwivedy (Ken-
drapara): I hag given notice of a
motion......

Mr. Speaker: I am coming to that.
Now, papers to be laid on the Table,

12.10 hrs.
PAPERS LAID ON THE TABLE

ANNUAL REPORT ON WORKING OF INDUS-
TRIAL AND COMMERCIAL UNDERTAK=
INGS OF CENTRAL GOVERNMENT FOR
1963-64

The Minister of Finance (Shri T. T.
Krishnamachari: I beg {o lay on the
Table a copy of Annual Report on the
working of Industrial and Commercial
Undertakings of the Central Govern-
ment for the year 1963-64. [Placed in
Library. See No, LT-3945/65].

INDIAN AIRCRAFT (FIRST AMENDMENT)
RuLEg

The Minister of Civil Aviation (Shri
Kanungo): I beg to lay on the Table
a copy of the Indian Aircraft (First
Amendment) Rules, 1865, published
in Notification No. GSR, 129 dated the
23rd January, 1965, under section 14A
of the Aircraft Act, 1034, together
with an explanatory note. [Placed in
Library, see No. LT-3946/65].

FertrLisER (CoONTROL) SixTH AMEND-
MENT) ORDER

The Deputiy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): I beg to lay on
the Table a copy of the Fertiliser
(Control) Sixth Amendment Order,
1964, published in Notification No.
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GSR. 74 dated hte 8th January, 1865,
under sub-section (8) of section 3 of
the Essentia] Commodities Act, 1985.
[Placed in Library, see No. LT-3947/
€5).

1212 hrs

MOTION OF NO-CONFIDENCE IN
COUNCIL OF MINISTERS

Bhri Surendranath Dwivedy (Ken-
drapara): ] have given notice of a
no-confidence motion and according
to the rules, it has to be taken up
before the list of business is ta_ be
entered upon.

Shri Nath Pai (Rajapur): That rule
is also here,

Mr. Speaker: The description there
is not correct; the order in which it
has to be taken up might be seen in
the Directions, but I am going to cor-
rect those Directions glso pbecause they
are a little confusing at present in that
respect.

I have to inform the House that 1
have received four notices of motions
of no-confidence in the Council of
Ministers under rule 198.

The first notice is by Shri Surendra-
nath Dwivedy. This motion reads as
follows:

“This House expresses its want
of confidence in the Council of
Ministers.”,

The reasons are also given and they
are:

“(1) That they have failed to
ensure the highest standards of
public conduct by deliberate sup-
pression of the abuse of power
by persons in authority in the
State of Orissa as well as in seve-
ral other States; and
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(2) That they have brought the
whole concept of constitutional
government into contempt by—

(a) putting party inferest above
national interest;

(b) attempting to shield and ex-
onerate those who are guilty
of such abuse of power; and

(c) their refusal to institute open
judicial inquiry into the said
abuse of power and corrup-
tion.”.

Those hom. Members who are in
favour of leave being granted may
kindly rise irr their places—

I find that there are more than 5@
Members who have risen. So, leave
is granted. The House will be inform.
ed later of the actual day and the
time that would be allotted for this.
T shall announce it later.

Shri P K, Deo (Kalahandi): I had
also tabled a similar motiom.

Shri H. N. Mukerjee (Calcutta Cen-
tral): Some of the other notices of
motions of no-confidence gave certain
other grounds such as the detention of
the Left Communists and the failure
to stop the rise in prices and that
kind of thing. [ take it that the dis-
cussion would include whatever other
grounds might be pressed against the
Government for lack of confidence,

Mr, Speaker: The substantial motiomn
is only this, namely:

“This House expresses its want
of confidence in the Council of
Ministers.”.

The reasons given by the Mover are
only an indication of what he desires
to press. Since leave hag been grant-
ed for this motion, when the motion
is discussed, every hon. Member is
entitled to advance any grounds that
he likes besides those that have been
given in this particular notice.
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8Shri Ranga (Chittoor): May I make
this request to you that you may
kindly announce the names of the
other hon. Members also who have
given similar notices?

Mr. Speaker: That is not necessary.
If this motion had fallen through, then
I might have taken up the second one.

Shri Ranga: I am not asking that
each one of them should be taken up.
1 only want that the House should be
given this information at least that
such and such hon. Members have
given notice of these motions of no-
confidence.

Mr Speaker: I do not think that it
is necessary or even desirable for me
io do that.

Shri Surendranath Dwivedy: You
may fix the time later, but can you
nct fix the date now, because the hon,
Prime Minister is also here?
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Mr.  Speaker; I have to consult the
hon. Prime Minister as wel] as
the Opposition. Therefore, 1 shall
consult and then announce,

Shri Hari Vishnu Kamath (Hosh-
angabad): Let it be as soon as possi-
ble.

Shri Surendranath Dwivedy: We
want that it may be taken up before
the general discussion on the general
budget.

Mr. Speaker: The hon. Member
may allow me some time to discuss
this matter.

Shri Harl Vishnu Kamath: How can
the Government proceed with busi-
ness if the House votes no-confidence
in the Government?

Mr. Speaker: We shall now take
up the Railway Budget......

Shri Nath Pai: I just want your
guidance on one matter. I have
given you a notice of my motion for

Mr. Speaker: Shri Nath Pai may
kinaly allow me to communicate my
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decision to him later and not just
now.

Shri Nath Pai: I have naturally
been waiting. 1 had sent it to you on
Saturday.

Mr. Speaker: The decision would
be conveyed to him.

12.16 hrs.

RAILWAY BUDGET—GENERAL
DISCUSSION—contd,

‘Mr. Speaker: The House will now
take up general discussion on the
Railway Budget for 1065-66. Shri
G. N. Dixit may now continue his
speech.

Some hon, Members: When will the
hon. Minister reply?

The Minister of Rallways (Shrl
S. K. Patil): May I know how much
time is still left for this discussion?

Mr. Speaker: The time available
is 2 hours and 50 minutes. That
means that we shall conclude this

general discussion by 3 p.m.

Shri 8. K. Patil: I might be called
at about 2 p.m,, that is, about an hour
before the conclusion.

Mr. Speaker: I shall call the hon.
Minister at 2.15 p.m.
oft o ATo Wifww (3zTET)
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1218 hrs.
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W At waT F7 fewwa AT 9r Ew
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& 1 e wg w1 wifawrd waw I
Y IR WY g H qHA & | K SOy
T AT ¥ 0% g g A AT §
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JA &Y AT d3F &, AT qwT #T fmw
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T8 tar fegr sor @ AN
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WA wAr A R o AL T F
L T54 KT HIH GAT & AT AdY, WX
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1 faaw g1 A1 @9 & 7@ 1 wUw
gura 2 fx Ot fraw o A 2w H
W § A gy I A @A Ay
frgm @\ T ¥ WY T wo
wfew |

A gL ATHY & IgF 9 qAAT
R | I EW WE | fart ¥ fewe
g A agt frardey € fs fasst
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Tafee #t fgd & oo & fe =<
W JBT , g A ¥ wEwr ?
aen @, wafae modr wemd f
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2 | TR AR w ¥ wfege
1 I9 IFT q% AW AG wEAT ATQT
o9 o% f& ag it arfas 7 @ aq
ar I fawr & o gEET TE WA KT
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[T A B FATH T FEHL ME
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T E g WY ATTHT FFT | qFE A A
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W A AT AT a9 fargar &
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AT 9T T T FT FATHT GTAT TLT § |
Tt S A R | 9T T AE A
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2

& oot waar g & S god g
SUTET T # TERT WAL AT F7 F4T
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AT g1 ATy AT sty & fag
T B WY o7 ST §FAT AT I0EA
A A W gEY @graar R
& Far ¢ & fesers omos) @ @A
¥ fed & e wraeT A A AfE
S & fager ¥ g% aga wgA
2 | # gHF T ¥ A7AT IGT AIHT
ET FT ATH AT |

Shri Sonavame (Pandharpur): Sir,
at the outset I would take this oppor-
tunity to compliment both the Minis-
ters in charge of the Railways and the
Deputy Minister who is also here for
the railways are safe in their hands
and they are foresighted, intelligent
and capable Ministers, While doing
this, I have not been able to under-
stand as to how these able Ministers
have allowed themselves to be sway-
ed by some conditions which are not
in the interest of the Railways. On
the 23rd December, 1964 the Railway
Minister announced the ceration of a
new zone, namely, South Central Zone.
In my opinion, this was the creation
of a monster, unthought of and uncal-
led for. The entire reorganisation of
the railway system, grouping etc. of
the several zoneg and divisions was
asked for and recommended and con-
templated by several expert commi-
ttees that went before the formation
of this new zone. There was an as-
surance given by the Prime Minister
in 1952 to the railwaymen that when-
ever any new zone or reorganisation
was to be done the railwaymen and
the trade unions would be consulted
and that they would be heard. Noth-
ing has been done in this case. On
this topic of the reorganisation of
Railways_the Acworth Committee, the
Wedgewood Committee, the Railway
Corruption Enquiry Committee, the
Estimates Committee and very recent-
ly the Kunzry Committee have all
made recommendations on this aspect.
The Railway Ministry, the Railway
Board and the Efficiency Bureau to
which our leader, Mr. Patil took re-
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course, have gone into this question
and have thrown overboard all these
studied views of these committees;
particularly the Kunzru Committee has
recommended the creation of at least
two more zones, not only to meet the
present requirements but also the new
requirements of traffic which will in-
crease considerably in the subsequent
Five Year Plans. They also suggest-
ed an expert study to be undertaken
by the Railway Board to examine the
whole work load and its projections on
the different zones. The prerequisit-
es as stated by all these expert com-
mittes for the formation or reorganis-
ation of the zones were the examina-
tions of the zone with regard to ope-
rationa] efficiency, work load, length
of the lines and other things. Nothing
has been done. I am sorry to say a
Frankensten has been created so that
it will devour the railways in the
future. The Ministry and the Railway
Board would be affected in their
future reorganisation of the rail-
ways. This aspect of the matter
should be taken note of by our Mini-
sterg here.

The creation of this haphazard,
hastily-concluded and unplanned zone
will increase the burden on the al-
ready top-heavy administration. As
you know, it will mean additional
General Managers, CCs's, their salaries
and gllowances, saloons and all those
things and all those difficulties. Why
are we increasing the expenditure,
this top-heavy expenditure? I think
the best thing would have been to
re-group all these divisions on the
divisional leve] or on the zonal level.
The divisions are so varied and the
zones also greatly vary in their size
and route mileage. For example the
Central Zone consists of 5500 miles;
the Southern Zone, 6,100 miles; the
Northern Zone. 6,300 miles and the
Western Zone, 6,500 miles, At this
stage, when another zone is created,
when the other things are left out,
even for the future reorganisation the
difficulties have been created.

Take for instance, the Sholapur
division. The Sholapur division falls

under the Centra] Railway. And
what length is this Central Railway?
One arm of this railway extends up
to Mathura which is about 1,500 km.
The other arm spreads up to Allaha-
bad which is about 1,500 km, In hav-
ing this reorganisation what have
they achieved? They are getting the
smallest arm which is extended to-
wards Sholapur still shortened., In
any future reorganisation, a lot of
difficulties will be created. All these
factors like trade, commerce, the diffi-
culties of the employees and so on
have got to be taken .into considera-
tion but these, I feel have not been
adequately taken into account in the
proper manner. The Efficiency
Bureau, I think, hag failed to do its
work, and it has been more of an in-
efficiency bureau than an Efficiency
Bureau.

In this connection, I would invite
your attention to several memoranda
which have been submitted to the
Railway Board and the Railway
Ministry and to the General Manager
of the Central Railway and other
concerned authorities., Several orga-
nisations have also submitted memo-
randa. The Members of Parliament,
on two or three occasions, have also
submitted memoranda mentioning
the advisability of postponing the
formation of the present railway
zone and asking the Government to
take into consideration, in the first
place, the question of reorganisation
as a whole. If nothing is to be done,
and if the Railway Boand and the
Railway Ministry want to persist In
perpetuating this creature, this mon-
ster, as I said, then, let them huma-
nise it by having certain adjustments.
Those adjustments have been sug-
gested in the several memoranda. I
would also suggest one thing, If a
part of the Sholapur division is ex-
cluded up to Wadi junction, it will
serve an an interchange point; then
I think at least a little difficulty
would be solved for future reorgani-
sation. I am for an entlre reorgani-
sation, But if the Railway Ministry
and the Railway Board persist in this,
let them consider some alternatives



3223 Railway Budget—

[Shri Sonavane]

which I suggest. One alternative is,
Secunderabad, Vijayawada and Gun-
takal and froom Wadi to Raichur the
Sholapur Division, The second alter-
native is, Secunderabaq division, Vija-
yawada division, Hubli division and
thig portion of Sholapur from Wadi
to Raichur. Ag a third alternative, ]
would suggest Secunderabad, Vajaya-
wada, Hubli, Guntakal and the Wadi-
Raichur section of the Sholapur divi-
sion. All these three alternatives are
there, and the conalderation of rou
mileage, etc., will be met and to some
extent the  difficulties would be
solved.

-1 would briefly touch on the inte-
gration of narrow gauge lines. I am
a '‘member of this august House since
1950 and we have been raising this
issue geveral times. The policy was
enunciated that the narrow gauge
lines would be scrapped except those
which serve a very important area.
But so far nothing has been done in
this regard. The inaction of the
Railway Ministry is supreme. In
1950, the narrow gauge route length
was 4153. According to their book,
Indian Railways, the route length in
1963-64 is 4321, There is no reduc-
tion, no conversion, no scrapping, 1
do not understang the enunciation of
policy and the inaction thereafter.
The Government should decide what
are those mmportant narrow gauge
lines and taken them up for conver-
sion.

One such important line which
runs through my constituency is the
narrow gauge line from Latur via
Kurduwadi to Miraj known as the
Barsi Light Railway. There is a
pilgrim centre at Pandharpur and
five times a year lakhs and lakhs of
people come there. They come

sitting on the top of the carriages
standing on footboards, etc., but
nothing has been done. There are

no platforms on the station and no
amenities for the passengers. Minis-
ters after Ministers have come and
gone. We have requested Mr. Patil
to come there. Now I would request
Dr. Ram Subhag Singh to have a
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aarsnan of Pandharpur and see the
conditions of the passengers.

I8 "MuT § CIT-HA (WMo
ww ganial) ¥ qyraxton g &
AT Z

Shri Sonavane: Engineering ana

Traffic track surveys have been
carried out. Immediately this line
should be converted intgp either broad
gauge or metre gauge,

1 now come to scheduled castes

and tribes and backward classes.
Both the Ministers are very sympa-
thetic towards the cause of these

down-trodden people. But their re-
cruitment to the services is very
appalling. Their quota is not fillea
up. Promotion which was held legal
by the Supreme Court is not looked
after., 1 think that the torch lit by
that great minister, Jagjivan Ram)L
should be carried froward to uplift
these backward classes economically.

I appreciate departmental catering
and I am for it. It is good that it is
giving some profits. I would not sur-
render to anybody who says that it
1s bad. Omne or two years before,
cven the Railway Minister remarked
in a deluxe train “If this is the
standard of catering, I am all for it”.
I would request that the catering
establishment be allotted to back=-
ward classes to uplift them econo-
mically.

st T fag (S97) © SuTeme
Ry, A fei g ma g Fa &
AT qRgl F A= # g7 @ g,
o & fermad o £ 1 § 2l arow
oY K1 7€ § | Ivaw oF aga aer fawmr
§—UF "I AT G gar & | S
|l & AT qE0 —Er weerd
£t 8, a1 ek W v 2 1

EWTL ATHA W1 {914 99 &, 98 g
o o) famme Y % ¥ 9@ 2,
iR e 5t fraaam & -
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ag aga fedes & @17 FTA 1 IEA
avy €Il F1 AR AN @ ¢

¥ R 17 g & 90 g § Y e
Tz JEwr agw fagr o o fee
TR &Y AFT I 9N 9IW, B S WX
i g A At A T v q T
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ar & g 9T ggw ¢, fawfar
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Shrl Rajaram (Krishnagiri): 1 am
coming from an area where many
people have not seen g train at all. If
they want to see a train they must
travel by bus for a distance of &0
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[Shri Rajaram]

miles. Most of the people who have
spoken so far have been arguing for
the development of the railway
system but I am going to plead
for a new railway line for
my constituency. But before doing
so, I want to say something about the
railway budget in general.

The Railway Minister has enhanced
the rates of passenger fares. The in-
crease in freights adds to the sufferings
of not only the users but also of the
other people. Experience hag ghown
that every little increase in freight
rate had pushed up the prices. Such
increase in prices was not necessary
at all. But I think the Railway
Minister wanted to show his capacity
more than the Finance Minister and
that is why probably he has increased
the fares for the third class passengers.
I must say that such increase must be
avoided. If he wants tp earn more he
can find some other ways and means
for that purpose.

In the Southern Railway Consulta-
tive Committee, even the <Congress
Members said that the south had been
treated as a Cinderella. The railway
system reflects the digparity in a very
marked manner. 1 took the figures of
the population of the whole country
and also the total kilometre route of
the railway system, and I found that
these figures worked out to an average
of 130 km. of railway line per
thousand people in the population.

That is the average for the whole
country. If we take the States of
Kerala and Madras together, the

population of these two States comes
to about 51 million people. On the
basis of the average for the whole
country these two States are entitled
to at least about 6500 k.m. of railway
lines, whereas 1 do not think that the
length of the railway system there
would exceed even 3,000 kom. This is
the disparity and the imbalance seen
from region to region and from State
to State.

For the past ten or eleven years, 1
do not know exactly for how many
years, only a nominal amount of Rs. 3
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crores is being allotted towards ame-
nities for railway passengers. The
Railway Convention Committee of 1954
recommended that a minimum amount
of Rs. 8 crores might be alloted per
annum for this purpose. They only set
the minimum amount gt this. But the
railways seem to have taken that as the
maximum amount. For theg last five
yvears, they have not touched that
mark at all. And the actual expen-
diture has been very much less. This
is an important aspect which needs te
be looked into.

In this connection, I may point out
that there is no public convenience at
the Salem Junction. If a third-clase
passenger wants to pass urine, he must
walk at Jeast two furlongs. If the
Ministry is finding it difficult to spend
even this allotted amount, we are pre-
pared to give any amount of sug-
gestions and schemes for provision of
amenities to the passengers. 1 am
sure that every member here on this
side as well as on the other side has
bitterly complained about the inade-
quacy of passenger amenities. If you
ask them for schemes, not 3 crores,
even 35 crores or 100 crores will be
sufficient to cover one. Therefore, it
is not lack of schemes but lack of sy-
mpathy on the part of the Ministry
towards the third class passengers that
has resulted in under-spending the
amount.

As far as the South is concerned,
we are making requests to construct
many new lines, one from Tirunelveli
to Nagarkoil, Nagarkoil o Trivan-
drum, Dharmapuri to Jalarpet via
Krishnagiri., Ongole to Hyderabad,
Hassan to Mangalore and some other
lines also. Now the Salem-Bangalore
line is under construction. But for
the past three months the work has
been stopped. I don't know the real
reason for that. Last year everybody
was interested in this line. That is
because this line starts from the former
Deputy Minister for Railways Mr.
S. V. Ramaswamy’s constituency, run-
ning through mine and Mr. Dasappa’s
constituencies and ends in Mr. Hanu-
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manthia’s constituency. Unexpectedly
Mr. Dasappa passed away, and Shri
S$. V. Ramaswamy is now in another
portfolic. So I think that line has be-
come an orphan again. I do not know
whether they require Mr. Hanuman-
thia to become a Minister for comple-
tion of this task.

Sir, even in this Salem-Bangalore
line, there is a plea to construct it asa
broad-gauge line. I need not say
that broad-gauge lines are more eco-
nomical, more efficient and ean carry
more passengers. The Salem-Bangalore
line is in the construction stage and
380 1 would request the Railway Minis-
iry to reconsider this again. This line
is bound to become an important one,
because there is a proposal for a steel
project at Salem. Of course, it may or
may not be possible in the times of
Mr. Sanjeeva Reddy, who being an
iron Minister does not have a soft
corner for Salem. Even then it will
<ome, though not during the time of
Congress Ministry at Madras, through
our Ministry at Madras. So I am re-
questing the Minister for Railways
again 10 consider this eriously.

Sir, 1 want to stress another impor-
tant point and that is about the elec-
trification of Madras-Villupuram line.
It is a metre-gauge line now. It must
be converted into a broad-gauge line
now. The progress of electrification
is very very slow. I am requesting
the Railway Ministry to speed it up.

I would like to say something about
the cyclone disaster in Dhanushkodi.
To Madras State the year 1964 ended
on 3 tragic note. The cyclone and
the tidal waves swept the island of
Rameshwaram on December 22 and 23.
Dhanushkodi at the eastern tip of the
island from which plies the ferry
service to Talaimannar in Ceylon was
practically wiped out, the only threc
buildings which survived the fury of
the storm being the post-office, railway
station and customs house. The
casualities  suffered have  been

variously estimated from few hund-
reds to a thousand more.

But the worst part of the tragedy
was the fate which overtook the -
Pamban-Dhanushkodi passenger traim
on the night of December 22. The
tida] wave hit the train while it was
about to enter Dhanushkodi station
ang all the 110 passengers.......

Shri Priya Gupta (Katihar): More
than that.

Shri Rajaram:........ who were on
board and filve members of the Rail-
way staff disappeared without leaving
a trace. Apart from these passengers
who had purchased their tickets at
Pamban, it is reported that there were
some students and  through-ticket
holders in the train. Acco: to
iwo Congress M.I.As. who visited these
ports, 130 tickets for passengers had
been issued that day for that train
from Pamban Railway station but the
total number of people who actually
travelled by that train according to
certrain other accounts were not less
than 300.

The compartments had al! disap-
peared. the chassis alone being found
intact but thrown off the rails. The
engine had also derailed ani was
found buried in the sand and only @&
small portion was visible above. This
train disaster does not seem wholly
an act of angry Gods. It even appears
that official complacency was respon-
sible, The cyclone hit the land point
at Dhanushkodi in the smal] hours of
December 23. The Pamban-Dhanush-
kodi passenger left the starting point
in the forencon—at least five hours
after the cyclone had set in. With
a little imagination and use of com-
mon sense the trip could have been
cancelled. But it was not. The driver
of the train, it is said, was moit Tre-
luctant to start on the journcy when
forebodings could not be misread or
ignored. The local authority would
not however agree to his request. The
train started its journey to doom.
Again it is said that st the Dhanush-
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kodi outer point there was no signal.
Evidently the cyclone had played
havoc with it. But the train did not
stop there in the absence of clearance.
It went ahead and soon off the track
mto the tidal waves that had engulfed
the railway station. But, -on the
same day what has happened in Cey-
lon. A Press-note says that the train,
which left Colombo on Tuesday night
with India-bound passengers, returned
to Colombo this morning as it could not
proceed beyond Murunkan, a few miles
from Talaimannar, as a portion of the
track had been washed away in the
heavy rains. So also another trainm,
that is Colombo bound train, which
left Tuesday night with passengers
from India, returneq to Talaimannar,
In Ceylon they saved the passengers
and the trains because of their gble
administration. But you have failed
miserably here. Because of lack of
intelligence and misguide we have lost
300 lives in the train distaster.

I am expecting answers to  these
questions from the Railway Minister.
What was the need to run a train in
the face of such odds? Who again is
responsible for this tragedy?

Another serious loss suffered by the
Railways was the washing away of
the famouns Pamban bridge conncc-
ting Mandapam with Rameshwaram
islan8. ‘The bridge was constructed
by the old South Indian Railway Com-
pany in 1914. The destruction of the
whole Pamban bridge is also intrigu-
ing. The bridge had won the admira-
tion for its operational case, but the
question being atked about is, when it
was last examined for its pressure
capacity? There have been disturb-
ing reports that the bridge had not
been technically resurveyed at all for
years though there had been ‘paper’
assessments of its fitness ae required
by ‘routine’.

I remember four years ago the
Deputy Minister of Railways, Shri
S. V. Ramaswamy, stating in a Press
Conference that the Pamban bridge
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needed strengthening. Afterwards
nobody worried about it. If the Rall.
way Ministry had been a little bit
careful, we would not have lost so
many lives and the bridge. With this
I close my speech.

ot s feg (faawiT) = faaY
¥ ¥H 559 & TR 1965~66 FT WX
e faarodT § | T ¥ qwaw
fear @@ N qraa v wgromAT
W ¥ NE D aF W D awh & fw
T ZHA $TH FY G747 §, F17 57 INfy
A g, 7 s faert § wiw @k
NEmr A g fFod ¥ ¥ gw
afaw. g 321 K FAO

WET AW ETH ATHAL FT ATAE
g % awwar g fF xw ad aga weer
w1 gas fog fear or wr &1 faed
qF 14,704 WTF FWESK a7 T |
o W 49 17,530 €@IFE  FARI
TN AT QAT I FW Aw@ W
faam 7 @ a9 & g a% 4 9™
76 ZATL WTH FRL a9 FLAATK gY
w1 & wn & g fE o el
AT & w9 e w1 agfand @ oA
T qY 73 f&w T g w9 w9 aww
wifant ¥ wA wgt ¥ fau weey
FOE FT T FT A |

T AHTAT NG FAGAT FT AT
FTHT ST TQT T 8 | Feq 01 dfgwa
wafedw &1 W1 @w J1T ¥ TUee
IraA ¥, I faeadt, avad, W 69
FATAT FE &, OO T@T AT )
Ty SEl ¥ v & agfaad 1 #
R zaw AT faem & oag W
g7 % § v A9 & &9 T mieat
A AT q@ W wET TS ¥ gEY
ag ¥ At ¥ foedl, FEwar-
iy q8-4% $uEl ¥ Wi W



3257 Railway Budget— PHALGUNA 18,1836 (SAKA) General Discussion 3258

mfgat a=m w1 gy fegr o
aff & agr U ag ¥ gEd
g A I q% | AfFT @A ¥
AYS-H93 I & AT W AT R
& FH FS WY AT F AT WE
AT qF wagAAy ofge & A
HATHT FT ATH ST AG) GO, Iq I%
FALIAX A #1 aTF WA ATHA
7 faerd o N aw A% w9
WAy #7 Iwfa JEY g awdr 0 qgt
qT qFA ¥ WA G A a@ A
TTH TTHT T &7 frmmar & fF a0
frmStas g e @ g fw
o gfcay it a% freg @ E A AN aw
¥ arer A fawrf wf | @ fmraw
nw & gfrge e § aww w&@t
ey ¥ vy frmTar @ W s
? fe oF qgdr e @ & e
¥ =g o w@r § 91T 39 % IFETHE
gt @ g% 1 agr q¢ N aafEw §
IR fawmer @t s oawr W agl
Wt e g
¥ s9ifE agi o AT F off 9 oA
& aeq 7 § 1 wiey § s gy
¥ s wgar ¢ & F fgwmaw wqw
F ITF R 2 WX 7@t 9C W7 A
faod aife agr & &M 1 «w
aF |

qg 4 &4 A W ¢ B fgnes
ww 8EI-eEl famwal & weowmyg
e | I fama & s E W
gl & Toe A w9 fgrw & @™
FH faar I @I ATl &1 69
FET A0® IT & W@l & dqA@AR
ATgX AT q% A faacew age o1 a% |
fagma fawqx & WY @9 g anfe
U S ¥ W3 e faerd
9T @, AfFA a8 TG AT TF @erE A
TR § | WX TE AT AL Sy
¥ e, feaaTa s, wOwT Ty ¥
g ¢ € a0, 9.2, AigT, e,

T, AEY WK FArs i aw faen
Y A ot Wr§ aoz A} e o wwd
T A WY I AL A | W
Wk W T HEE T &
ST s 5 7o AW wr g 3 0
I ¥ ¥ 40 Hw dTrET woTEr § 9T

aTU To B N & fggw ¥ 280 W
o FaT & 30 TW F gy
THTHFT § @ 9¥ 10 W@ %o
% filw ¥ fgamw & 300 wWw
T PXE ™ WR Al 9T 4
AT To ¥ wwA & fgmw 40 "
To WY T E 10 I 9T 4 AW
To & 9 & fgam ¥ 40 ww
To Y AL | WARHA 660
S %o ¥ 7 AT WvgA &AW
NarN ) W AT A T A AN
o g4 feur a@ ot gg =W aga
T A AEE AR @ ¥
AT WY T FTG FEAT IE A A
gFAT & | T TS AT & 5,000
9%g dm@  "RfAal #1 W d G
qgxw | foget aw ww gfotvm O
qray fafr=t 210 &0 U o e
fearas w2w 71 2% e g1 A IR
fife s T #1 fa=e WA
ey | gg faft g fgr #
2 T@F T ¥ TIT wEATAY
F6AT | WO AT AT W
¥ Q¥R W § e el gg @
W T 1w A &

r-



3259  Railway Budget—

EVEERT!
" 31
3
23
17
Kt
if

144833
37
i,

3
3
4
3

T3
4
is
o 4
3

LEERE
{a.
FFEL,
19,1

_. % =
- 3
1243333y

]

-ﬂ.

]

R
a4

o

WA
@ W1 dwmEre FTA AT o
& g AW O FTEE AT

MARCH 9, 1965

General Discussion 3260

B & wm fewmar e e
A g A AR A A W A
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N X AR FrAwr & fawe
T I E A A W & wgw
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W AF | AL A 16 ATM AT F FAX
WY g 9 @, @ W Afent
W NI F e @ g fr
TR TN ¥ AT AG FH 10 W™
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A AT IR TN | W IWE 2w
¥amm @y S A g ad
for fedm wodw % frg W ag
TR MEH Y| A AT A
TATH w1 79 fRay mar ar 39q fawwr
N oaw ¥ forer &l
T, W:mm QFUIT
% g g A dr | & vl ane
®I ATE wareg w1 eqw T fawma,
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Tl A A% gE A fgwraw
wn ¥ faw gy wedt g ag @
e Wgg W1 AREEr. g€

tefgad AW qwdt a1 @ g AEi
oy WA A @A arfgy fuw
& af@d ¥ == Jwa § A
! framrarawar g1 & wrgm e
o9 AT W = fegy amd

TF WX AR AR & AifE-
AT ®Y W AW W AT E

I weEl & ATy ¥ W w7 g

ECI

Shri J. N. Hazarika (Dibrugarh):
The railways are the biggest public
undertaking ih our country. There-
fore, the country expects meore
revenue from this public undertaking.
Our public undertakings have to con-
tribute more and more revenue to
the Central Government and, there-
fore, we expect that something
more should be contributed by the
railway authorities.

We are happy to note that about
Rs. 100 crores have been apportioned
for central revenues out of the Rail-
way Budget.

It is really a heavy sum.. Never
before it was expectad that such a big
sum would be contributed to the
General Finance. 1 think that this
has been done according to a proposal
by Members of Parliament two or
three vears back that the rate of divi-

dens should be 4} per cent. 1 *hink
that time has now come when the
bank rate has also been jncreased, this
cantribution should be raised upto
6 per cent.

Dr. Bam Subbag Singh: Now it is
5 per cent.

Shri J. N. Hasarika: Now, it is §
for new enterprises 1 suppose. At
the same time I woulg like to suggest
that the contributions given in lieu
of the passenger fare tax also should
be increased. Now it is only Rs. 124
crores. Now it has been distri-
buted amongst the States—I do not
know on what principle it is
distributed. It shoulg be distributed
amongst the States on the basis
of population as well as on the
backwardness in  transport and
communications in the States.
If this is done, then only the States
will be benefited out of the running of
the Railways. It should be at least Rs.
50 crores a year. Now I join with the
Minister for the appreciation given to
the Railway Board for the outstanding
works that they have done during
the last three or four years. In the
Third Plan, doubling of railway lines
particularly between the big cities
which are at a  distance of above
2,000 k.m. and the construction of new
line in the North-East Frontier zones
as also conversion of metre-gauge lines
into broag gauge lines are some of the
outstanding achievements of the Rail-
ways done in the last two or three
years. I think the Minister’s proposal
to increase the passenger fare and
freight rates is justified due to above
reasons and I hope that the House will
support that without any grudge I
would also suggest that the Railways
being a very large public sector un-
dertaking should be self-sufficient as
far as possible. At present, the Rail-
ways are manufacturing many things
in a limited way—they are manufactu-
ring locomotives and wagons. Besides
they are procuring certain items from
the private agency. Large sumg of
money are spent in procuring these
things. Therefore, the Railways
should undertake to manufacture all
their requirements like tubes, pipes
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electric fans, electric bulbs rexine ete.
besides sleepers and fish plates. If this
18 done, I think the scope for corrup-
tion will also be reduced at least by

30 per cent.

Incidentally I am sorty to observe
that there has been some disparity
among the broad-gauge lines and
metre gauge lines. All kinds of facili-
ties are given to the broad-gauge lines,
Large sums of money are spent over
there. At the same tim> funds are not
allocated proporiionately to the metre-
gauge systems. The kilo-metre on
the broad-gauge lines is almost
equal to that of the metre-gauge
system. We are told that 7,000 k.m.
s on the broad-gauge system while it
§s 25,000 in the metre-gauge system.
Compared to this the expenditure in-
curred every year should be more or
less proportionate. O course we all
admit that the revenue earned by the
broad-gauge lineg must be bigger than
that of the metre-gauge lines. In the
metre-guage area we do not find
as much facilities as are available in
the broad-gauge area. Stations are
also not very well attended to. Even
bath-rooms are of sub-standard type.

Shri Narendra Singh Mahida
(Anand): May 1 correct the hon. Mem-
ber? The metre-gauge line is not more
than broad-gauge line viz., 25,083 k.m.
is for metre-gauge line and 27,339
k.m. is for broad-gauge line.

Shri J. N. Hazarika: That i{s what
I say. I, therfore, request the Minis-
try to remove this disparity as far as
possihle jn future. In the matter of
a'loument of wagons it varies from
zon: Lo zone. For example, recently,
there had been a great demand for
tank wapgons at Gauhati. Somebody re-
quired them—I do not know Wwho
they are. All these tank wagons have
been brought to Barauni I understand.
All these tank wagons are =till Jving
jdle and they remain unutilised. At
the same time, North-East  Frontier
Railway ig suffering f>r want of these
wagons. In respect of wagons as well
as in many other matters; I find some
disparity among the metre-gauge and
broad-gauge systems.
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In this year's budget one will find
that only Rs. 93,000 hag been  appor-
tioned for the purpuse of loromotives,
coaches cte. on the North-East Frone
tier Zone. This is a very smal] sum:
compareq to the sums given to other
railways. Likewise, I find that in
many matters the metre-gauge system
particularly on the N.EF. Zone, has
been very much neglected.

I would like to suggest that the
broad-gauge railway line should be
extended upto Gauhati as early as
possible. I would go a little further to-
suggest that the broad-gauge line
should be extended upto Dibrugarh.
Town. I want an express train like
the Grand Trunk Express from New
Delhi to Madras to be provided from
Delhi to Dibrugarh. I don't say that
this should be done in a year. But, I
think it should be done slowly. It
should be extended upto Gauhati at
least in this Third Five Year Plan
period but that it should be extended
upto Dibrugarh at least in the Fourth
Plan period.

In this connection further 1 would
like to say one thing. There is a small
workshop at Dibrugarh Town where
carriages etc. were overhauled. About
three or four years back, thls was
threatened by the Brahmaputra river.
Hence the railway authorities remove.
ed all the machineries as far away
from Dibrugarh Workshop. At present
only locomotives are repaired at the
Dibrugarh Workshop. I think that
this Workshop should be maintained
at Dibrugarh for all the three purpcses
I have mentioned. I sce that only a
sum of Rs. 3,000 has been provideq for
for this purpose of overhauling of the
locomotives in this budget at Dibru-
garh. A larger sum nas been  pro-
vided in the budget. But this sum 1s
apportioned to be nsed in a  phased
manner in the next few years. I would
also stress another thing that there
should be some fast trains between
the big cities in Assam. A{ present.
there are only two or three trains bet-
ween Dibrugarh and Gauhatl ciues.
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Hence there is overcrowding in all the
trains. In order to avoid this over-
«crowding in the tralns, one fast train
between Dibrugarh and Gauhatj right
‘upto Shillong is very much required.
At least one train should be intro-
duced there with a diesel engine so
that within a short time the people
can trave] from one end to the other
-end.

There are certain towns jin Assam
where there is quite a lot of traffic
but there are no over-bridges. Hence,
accidents take place and the public
are detained for a long time. There-
fore, 1 suggest that over-bridges
should be constructed in the impor-
tant towns where the railways pass
through in the State of Assam,

I join my hon. friends who appre-
ciate departmental catering. 1 find
that it is better than private catering.
Therefore, it should be continued. 1
alsp suggest that a dining car should
be attached to the Assam Mail, since
it goes g long distance from Delhj up
to Gauhati and Dibrugarh. There-
fore, at least this suggestion should
‘be carried out.

oft Aaw wwree (P r-w=arT):
qHAG  I9TeRE wErEg, ¥ X &Y
FgA g, far e qfmwr 3 & g e
FATE | AT AT § B o e F faet
1 wrETEY aTE ATE 9Y 51T HqT WA
F AT B TN ¢, Ig I & AT
2\ o 393 v 3w A9 ¥, oF-
oY B A 39T 29T F BT F7
T /I A Ly A Gw7 § 7
gq & € afvadw a7 ofags 78 o
2| AT IUEAT qgAr I AT 2,
afFr WEAATT AT ATE X FE T
T AFERT 2

1947 7 fAeaT amad 73 @
F T Qg1 AT qrEATAE AT qfraEa
1 AT THET FATX ATHA §, IH € A
1 & Bm foeRt # oam Frm,

Tfrre  soReE, agr I ¥
@ & g few v £ el
grwen g fr ag ng feaen off mea W,
Tg It SR afag Y T &
A A QX A & ¥ el Y
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W s W aff, w9 37 W
o W freae agdh s W@
AR Wi s fEmr amr g 0 &
fordre #< =g g for et Wi #
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RATATEY qET §, It fmely Wit wge F Ay
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ag gz, MA@ wEW wI Y, I
fir w9 32 STE WA qET @R & AT
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TN &, T 9GT FT TATGTH HA 6
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fFr M gt 1 ¥ freae e
F@ e d A ag g I @
g fwfaeet & gramam o ofcags &
TeqT 1 g« fFar o | wgr o e
agi 9 oF for WF aard svad ™
RTIW # W HTATH qgy AT g 1 KA
T AWg A agd g9 fRar 1 A
F e ¥ qOF 9T &% are wg @ e
feor t qard ol 1 SEET T
qrgm A 7 e ¥ frmaaas
taa W g, Hfer 3@ & TIT FH
Zq FTAAT |

fo fesit % ggere afafa &
At 77 % T AT, I9 aaa fae
avmafy =ffa o=t 3t & | TR FAT-



3267 Railway Budget—

[MT Faw T

6 ¥ qawy ¥ %@ s @
w7 7 § §2 % it wreh Y, oo
IR Q1 A Farergy # frame 9w
T N gEEn F GEWR
fear | o ww s # awT= B
N RIS I HATIT 7 47 T A
F O I WA w8 T W
wem g faw s—fam ama
WY D fe oA F for W
T AW P T AR IH F WY W
wfgre a1 garefen A &1 faw fem
T}, A i A ag sgrmar ¢ fw
& o fas xw oo & e ot qee & we-
mfeay wra, 37 #) faet & s wow
a w7 frerr frgy sy

W o I E I FE e
T o ForWa & ant & i
§€ 1 F oz gavter grow ¥ gw A
¥ wofag ¥, ot ¥ A aew 2@,
T ¥R L2 F AW 2 ORI
wry ddt ) q@ w4 e few
g gy ofcads @ mar | W
AT ot qav fag W ey ¥, @
I W wgrar e aw for I M s
wA qW O

feed faat mafafess sfem 3
oe y@ o fear o sm fraw
forde® & Wsm ol <M, afes
s Ayt g (WEanes)
F E® vz Aw o gieh e
¥ ofira mE AR wEn o, aw
o FHAR Iagdm & g
wwht N X AT s wmw g e
wewwniaw ¥ wam ¥y
¥ gemge ¥ AAET W T

MARCH 9, 1965

General Discugsion 3268

fenr mar &, o A faht WA
ot mar, & ..

ot wEww (7T ): T ¥ v
# wwEy F o AEvA A g @

oft AW TwY : T g &Y
gfer Fadigar &, Afea o & avad
arAT g, A &7 e T awd dwa g

# qrr waY A ¥ ag W faee
o e § fe 7€ aach g wrardr o
aferal ¥ forg 9 7 TF aA—a2a-
T IHA VA ——FAAT AT, AT
I A AT w77 g wAfaar
o W@ 3 e R
zya ¥ frrer s e Tl #
ARFEEGUOT AT AE & | AT g
ag ¢ e aafar o g, @ anw
¥ a1g |1y fasa v T4 A § 6
e ¢ fF ITH A aaT
fewe & gt | 2w A7 INT Ruw aga
TR e 2 8, | W few sw wY
TEBT W WA T Y | I 6
@ oAy Iy | F A gAv § e e
T ETAI A Y, AT S Ewm R
T ¥ wE QU w R w owae fe
B ol

W% ag H & 2w O < fegw
¥ wife g W w7 2T Agar g ¢
g s qfewdt faedt w1 Ay
) A3 A fE Twaw W
AYT ®T WEE a7 T ATAT §, A AGY
7T WAT FAT W2 A WET TEAT THAT &,
¥ {97 w1 & arfas wew 95w
fame & vaaT T TEY AT A0fE | AW
qgre arcoaT dwy AT g f§ oW
TR EET Fuw AN EED I
ot § wio wrEams. W@ R}
R Wit gEd e gmr kW7



3269

g g R TEa @ e
#1 aftorme 78 e &, e o ot F10,
a6l W gEd mfeat ft o ww
wrt & A gEhsT @ T T
Frady daadiy g §F Qe
o & o e o ) ded
WA TroAT a1 R e A A
WML g femera@dmn
3 AMemfmr oA pnsaam &
oy &% TATX F7 9T A% a7 A4 fear
™ R R A @ e ded aw-
affq gyt quTe @ I W W
fox # aw g FW gifeg T wEN
* W ¥ quAT W@

& fraem v argan g i et Y
qHEQT WY FETI R T TF 9 SqTH
feavand | 3w & fao davaer g @,
fiy waTer 7 & 5 39 w19 w1 S 6,
I qH ET AT KT | KTAAT AT
™ &Y 3 7 TR QU e |

¥ fastm-fta ¥ sam Afgest
‘2w qrn ¥ 1 agt 9 g | mfeat
Tt Ay &, Afew & A Ry 3 o
¥ HrEd foews O wie AR § | 7wy
ghY | AET T UEH S E wh
WYY AET AT 6T T WX §, 17T w6 IHE
I AT AN R, w5 W TR
W NTHTH HT IATQT ATAT NfEY, INH
FIT TE qRTZ  WYAT ITAT Y |

14.28 hrs.

[MRr, DEPUTY-SPEAKRER in the Chair]
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qos Par 2, f& IwEr A @
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14-21 hrs.

MOTION OF NO CONFIDENCE IN
COUNCIL OF MINISTERS—Contd.

Mr. Speaker: The no confidence
motion that was admitted this morn-
ing shall be taken up on Monday, the
15th and the whole day shall be spent
on that.

Shri Hari Vishmu Kamath: May I
submit that we welcome your
announcement, but we would certain-
ly plead with you that the importance
and the gravity of the motion de-
mands that not less than three days
be allotted for this motion.

Mr. Speaker: The hon. Member
would realise that we are in the midst
of financial business and all these dis-
cussions that might be relevant can
be taken up here as well. There is
the target fixed, before which we
have to finish all these discussions and
therefore any time that is spent on
this shall have tp be taken out from
that. That is also very important.
But I shall see if the hon. Members
want on that day to sit for longer
hours, say, 8, 7 or B as the House may
desire.

Shri H. N. Mukerjee: So many
signatories were there as you would
have noticed to the motion of lack of
confidence and the discussion would
necessarily involve. Mr. Kamath sug-
gests three days at least a couple of
days that would be the minimum and
beyond that you can extend the time
at your discretion.
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Mr. Speaker: We will see that also. 1424 hrs,
So far as the couple of days that
Mr. Mukerjee wants, it also means RAILWAY BUDGET—GENERAL
-eight hours. I am saying that we will DISCUSSION—Contd.
sit longer hours, 6, 7 or 8, we will .
sit for elght hours if he so lkes.... ynor o o | Wil see. The hon.

(Interruptions).

Shri H. N, Mukerjee: I do not know
if we could carry on the discussion
right up t6 midnight and that sort of
thing. It will be better to have a
diﬁsslon which would be reasonably
-sober,

Mr. Speaker: Mr. Kamath usually
wants a midnight discussion.

ot frr aroaw (@) o wege
eI, aiw @ & A W e gy
¥ 5T A SR, rA A § e
FATEfF gmaw awdam A §5)

W AERd ;g A 8, A1
at fe 7 8% 1 agve & 2w g
SETERT, dmETFm

Shri Hari Vishnu Kamath: May 1
make a submission, Sir? In the event
of the House not agreeing to sit up to
midnight, that is what we would like,
45 my hon. colleague has said, with
the fullest deference to your earlier
decision which you have taken and
which the House has agreed to, name-
ly, not 1o sit on Saturdays, we may
sit on two Saturdays to finish the
business...... (Interruptions.)

Mr. Speaker: No, no.

Shri Harl Vishnu Kamath: Other-
wise, I would plead with you that the
House may sit till midnight if neees-
sary, till the whole discussion is com-
pleted,

Shri 8. K. Patil: Mr. Speaker, I am
grateful to the House for the recep-
tion that they have given to the Rall-
way Budget.

Shri Priva Gupta: Let not oratory
surpass the commitments.

Shri 8. K, Patil: If you have not got
it, surely I am not responsible for it.

I was saying that by and large the
hon. Members have supported the
Railway Budget. If any suggestions
have been made they are of the type
that in their individual localities or
in States or in tracts they want more
Railways. There were one or two
things of more than ordinary import-
ance and I would refer to them. I
shall also try to reply to as many mat-
ters of importance that had been rais-
ed in this debate as I possibly can but
that does not mean that all the other
suggestions are of no importance. We
take very long, elaborate and careful
notes of every word that falls from
the mouth of the hon. Members and
we shall try to reply to them indivi-
dually, on matters that are not cowver-
ed in this reply.

One charge that was repeated time
and again was: how is it that while
the other Budget had given some re-
liefs, the Railway Budget has put this
little surcharge or charge on freights
and fares? I run no competition with
anybody because the poor railway
budget never did that when the other
taxes were raised. Surely we shall
be excused on this occasion; if we are
doing so, it is because of the reasom
that I shall presently explain.

Mr. Speaker: Budget may be poor
but the Rallway Minister is not poor.

Shri 8. K. Patil: 1 am paying that
the Railways which are alwayg des-
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cribed as the greatest adventure in the
public sector, the most successful ad-
venture, do remain so because of its
solvency and credit worthiness being
beyond challenge.

Shri Hari Vishnu Kamath (Hoshan-
gabad): It does not mean that the
Minister is an adventurer.

Shri S. K. Patil: For the last many
years, whenever we have gone outside
in order to secure loans for the Rail-
ways, it did not take even five minu-~
tes’ argument, for the simple reason
that we have enough resources, that
our balances are comfortable. The
hon. Members would have seen that
during the last year, owing to the
decisions of the Das Commission and
‘several other things which we could
not calculate at the time of the last
budget, the expenditure has grown by
Rs. 29 crores. We have no cushion in
this budget by which this Rs. 29 crores
c¢ould be easily absorbed, without da-
maging the credit worthiness of this
huge institution that we are trying to
run to perfecltion. Therefore, some-
thing had got to be done. Otherwise,
if the revenues did not improve the
balances would have shrunk to a small
figure of anything from 2 to 5 crores
against Rs. 30 or 40 croreg that we
usually get. That would have been
a very sad state of affairs. Therefore,
the solvency, the solidity and the cre-
dit worthiness of this large institution
had to be maintained and 1 had to do
some thing and that is why it has been
done.

Many Members suggested: give the
amenitieg first and then have your
treight and fare increases. It cuts
bothways. Where am I to get money
1o give the amenities, there is that
traditional question: Hen first or egg
first? 1 do not know which of them
came first but I do know that the hen
am necessary for an egg and an egg is
also necessary for a hen and therefore
we should see if both these things
could be simultaneously tried. There-
fore, if I had taken a little; it is not
much ag I have said, surely, it is for
the success of thig great adventure
and not because we are fond of adding

SETH 2371 (ai) LSD—8.

to the troubles of the people. Some of
them described it as the last straw on
the camel’s back. Our camel is a
young one and many more straws have
got to be added on to its back and so,
for God's sake, do not regard every-
thing as the last straw and speak as if
the camel has become old and it is
going to die. It is not going to die.
There is another thing. The Finance
Minister thanked the Railway Minis-
try, as the House ig aware, for some-
thing that the Railway Ministry has
done. I am not saying in order to
take credit for that. We have subs-
tantially addeq on to the revenues and
our position with the Finance Depart-
ment is that relief to the tune of Ra.
30-40 crores has been made available,
in the coming year in comparision with
the present. Therefore, if the Finance
Minister has given away Rs. 28 crores
in indirect taxa‘in, surely the Raul-
way had some very part important to
play in it. They will ask us; how is it
that you gave away this thirty to forty
crores? We did not give it as u gift.
It so happens that the Government are
the bankers for the Railways—I am
talking in a parlance in which it can
be easily understood—as if they had a
current account with the bank and are
permitted to over-draw up to agreed
amounts. The Government's ways
and means position benefit to the ex-
tent that there is a net increase in our
deposits with them on account of vari-
ous railway funds like the deprecia-
tion fund, reserve fund, development
fund, pension fund and several other
funds. If gn the other hand we draw
from them more than our deposit with
them, the pressure on their resources
position increases. In addition, we
look to the general revenues for pro-
viding all the capital requirements of
Railways from year to year, excepting
a certain portion that we can finance
ourselves under the Rules of Alloca-
tion approved by the Parliament and
that is within our resources. In more
simplified ang non-technical language
it may be said that if our revenue posi-
tion improves and our surplus in-
creases, we are helping the general
revenues, with whom our surplus will

ot
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be deposited. If our surplus falls, there
is a greater pressure on the general
revenues who are our bankers.

In the capital programme of 1964-
65 we are taking 15 crores less than
we had originally planned, and in the
next year's programme also we shali
take less. This gives the cushion, as
I said, of thirty to forty crores, which
has been used by the Finance Minister
to good purpose, namely, for removing
some of the indirect taxes. This is the
reason why the Finance Minister
thanked the Railways for the relief
that we have given him and which en-
abled him to cut down some of the
indirect taxes.

The House need not be afraid that
our cut in the capital expenditure
would mean slowing down of the pro-
gress. because it might cut both ways,
But it is not so. Then, how have we
been able to do that? We have been
able to do that because some of the
Railway facilities that we planned for
are not immediately taking place be-
cause they are dependent on some
other items ang therefore the expendi-
ture is going 1o be less, and therefore
this became gvailable. This is exactly
the reason why the position has been
one of relief, and relief to the general
revenues, and with no less to the Rail-
ways at all.

Then again, when my budget speech
was made I did not know what was
coming on, because the general bud-
get had yet to be made. The regula-
tory duty on imports that was also
levied, we exactly dig not know at
that time what its impost and impact
on Railways would be. The House
would be interested to know what
these new items have cost us.

Due to the addition customs|excise
duties, the Railways will have to pay
approximately Rs. 6,80 lakhs—the
Railways alone—because we are im-
porterg of components for locos, coa-
ches and wagons, electric|diesel locos,
cranes and steel and track material,
plant and machinery, signalling and
electrical equipment, copper, etc. On
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that we have ip pay 10 per cent more
and ultimately the sum comes to be
nearly as big as six to seven crores.

Indigenous steel and track mate-
rials such as plates, sheets, structural
etc, rails and sleepers, wheels, tyres
and axles and other things, all these
will cost another Rs. 1,.3 lakhs, be-
cause increased excise levies to that
extent have come as part of the gene-
ral budget.

Diesel oil, which also we sghall be
consuming, and consuming more and
more when this dieselisation proceeds
—and it is proceeding—diesel oil will
cost us in the next year nearly Rs, 25
lakhs more, bringing the total impact
to Rs. 798 lakhg or nearly Rs. 8 crores.

That means, to the Rs. 29 crores on
account of the Das Commission’s deci-
sions, etc., this Rs. 8 crores has to be
added. If this Rs. 8 crores also 1s
added, naturally the balance which
was cxpected to be nearly Rs. 12 crores
as I said in my speech, would have
shrunk to something less than Rs. 5
crores. This is the difficulty. And
therefore this has got to be done.

The additional expenditure will be
chargeable partly to capital and partly
to revenue, according to the end-use
of these stores.

As regards the general picture of
the Railways as Memberg have given
—I am merely saying it because I
have got to reply to some of the cri-
ticism that has been made in that re-
gard—we have now got a little less
than 57,000 kilometres of BG, MG and
NG lines. And people sometimes do
not understand; they understand the
difference that one gauge is wider than
the other. But it is not just that. So
far as the carrying capacity is concern-
ed, the difference ig very vast. Al-
though the BG and the MG lines are
nearly the same in length—MG may
perhaps be 25,000 kilometres and BG
will be 27,000 kilometres—yet the car-
rying capacity of the BG line is 83 per
cent of the total capacity, and the car-
rying capacity of the MG line is or_:ly
16 per cent, and the carrying capacity
of the five thousand and odd miles of
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NG line is really nothing, some-
thing less than one half of a per cent.
Therefore, you can see as to what dif-
ference it makes so far as the carrying
capacity of these various lines is con-
cerned.

Ag regards the capital-at-charge,
some hon. Members raiseq that ques-
tion that the capital has trebled. It
has now gone to somewhere about
Rs. 2,700 crores, and very soon it will
be in the neighbourhood of Rs. 3,000
cores. What we pay to the Govern-
ment really is not something in the
nature of a gift. Members have said
that we have paid so much. But we
paid because it is the dividend. This
House has passed, first, 41 per cent,
then 4} per cent, ang the new loans
that we are taking today are some-
times at 5 per cent, 5} per cent, 5}
per cent, maybe sometimes even
6 per cent. Therefore, if you take the
total over this large sum of 2,700
crores I do not think we give any-
thing more than 5 per cent, Therefore
it is another way of saying that it is
really not a contribution that we make
to the general revenues, but it 1is
really a necessary charge. Had it
been in the private market the inter-
est would have had to be paid. and
wg had to pay this interest. " And that
is exactly what we are doing.

But because we are doing so and
because we are paying our debts in
time, as I said, our credit-worthiness
has been maintained. I had experi-
eace of it when I went to negotiate
the loans; I was told that I need not
waste my time in those negotiations,
because they had already decided, all
the agencies, international agencies,
that this ig the most solvent concern,
and any loans that we require, those
loans would be given. And that is
precisely the point that T want to
maintain throughout the period, so
that at least the Railway administra-
tion and the Railway Department shall
remain the bulwark of our public sec-
tor from which everybody could learn
and which everybody could copy.

-Shri Tridib Kumar Chaudhuri said

that the capital-at-charge is three
times more as compared to what it

was in 1950-51—which may be correcl.
very nearly—and the freight and traf-
fic earningg have starteq showing a
downward trend. A drop in traffic
this year need not be taken as a trend,
because I have explained in my speech
that for some reasons which are
known and which are easily under-
standable, if we received less on  ac-
count of haulage of coal or because
foodgraing did not move because of
the ban that every State ang even
every district has imposed, naturally
we have lost a few crores. But this ix
not a feature for all time to come, We
have now got the capacity and expand-
ing, gradually expanding, capacity,
and we are expecting an increase of
over 10 million tonnes in the next
year, and I am sure the trafic earn-
ings will considerably pick up.

The installed capacity for steel pro-
duction is also growing up, and So
also all our industrial complexes
everywhere. And the railway is a
necessity  for all these, because with-
out railways all these things cannot
grow, and the railways cannot really
grow and prosper without these things.
But all these are happening. If there
is a time-lag somewhere, surely that
timelag is not a feature that will las!
for a longer period.

One Member has suggested: instead
of increasing fares and freights, should
you not have reduced appropriation to
the depreciation fund? The idea
seems to be that we are simply dump-
ing money in the depreciation fund
and that any time we could take it
out in order to balance the
budget. That is not the purpose of the
depreciation fund. Besides, it would
have been unwise to do it, The dra-
wals from the depreciation fund dur-
ing the last fourteen years have ex-
ceeded the amounts credited to the
Fund during the same period by nearly
Rs, 754 crores. We draw upon it very
heavily, and in future we may have
to draw upon it still more heavily
Therefore, any suggestion that we can
adjust that in order to balance our
budget is not either sound budgeting
or gsound finance, and that is why it
could not be done.
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Then some persons have suggested,
why not reduce the losses of Rs. §
crores on account of claims for pilfer-
age, loss of property and gll that sort
of things, and that another Rs. 5 crores
could be had from the & million
ticketless travellers. They take it for
granted that I have got some kind of
a magic wand by whith I can accom-
plish both these things, pilferage will
stop and I will get Rs. 5 crores, and
similarly all ticketlesg travellers will
take pity on me and feel “he is a good
man, why should we travel without
tickets, and make him increase the
fares” and therefore they will start
paying the fare. And if the 9 mililon
people pay, even if you take it at Rs.
5 or 6, for long distance, short disi-
ance, all as equal, then surely it will
make Rs, 10 crores, but that will be
huilding on the foundation of sand
and surely the railway, which is like
the rock of Gibraltar, cannot really be
building on a sand foundation. There-
fore, I had no other alternative, as I
said, to the taxation which I have
raised. But I can promise this House
that if any chance comes next
vear—when all our expectations are
realised fully—surely, there is always
a chance 1o go back. I should not
always be subjected to some curse. I
should come to this House to have
some bouquets also!

There has been some comparison be-
tween the railways in, other parts of
the world, in America and Europe,
and the railways here. Of course,
there are many things that we can
learn from the other railways. But if
anybody is seriously suggesting that
cur railways are running at a heavier
cost, surely I join issue with him. We
compare very well indeed so far as
percentage of expenditure to our reve-
nue is concerned.

A lot of hon, Memberg spoke about
pussenger amenities. I can tell you
that if there is any subject that has
interested me right from the flrst day
when I took charge of this portfolio, it
is the subject of increasing the ame-
nities for passengers, and anything
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that they suggest to me in this regard
will not fall on deaf ears. I shall be
alwayg vigilant to see that more and
more amenities are added tp the exist-
ing amenities; it will be so much the
better and that I will mean adding to
the amenities of the community as a
whole. Nothing will be lacking on
my part or on the part of the railway
administration in the matter of seeing
that they really give careful conside-
ration and thought tp the suggestions
that have been made here.

Some "hon. Memberg have suggested
that we spend less than Rs. 3 crores
which is the stipulated amount for
these amenities, I was surprised when
some hon. Members said that the allot-
ted amount could not be spent and
that less than Rs. 3 crores was spent.
Possibly they doubt the ability of the
railways to spend. They can doubt the
Government about anything, but nct
of their ability to spend. Surely, the
railways should not be charged that
we do not know how {o spend money.
The money earmarked for the ameni-
ties has to be spent on the amenities
and not for any other purpose. 1 am
hoping that when I come to the figures
the hon. Members will realise that the
money hag not been saved. Even if
the amount is saved in one year, it is
carried on to the next year, and so
it does not lapse. It goes on accumu-
lating and the money is at our dispos-
al whenever we want to spend any-
thing. If any balance remains, it is
carried over tp the next year.

In the second Plan period there was
no shortfall worth mentioning. In tive
years, we had spent Rs. 14'71 crores.
That means only Rs. 20 lakhs less, In
all the fiveyears. That comes to some-
where about two and a half per cent
or less than that. That is not a sav-
ing because it is carried over to
the next year. While the expendi-
ture during the first three years of the
current Plan has fallen below the
allotment. a larger sum wag specially
allotted this year and will again be
allotted next year to make up for the
earlier shortfalls. No effort will be



3281 Ravway Budget— PHALGUNA 18,1886 (SAKA) General Discussion 328+

spared to make up within the Plan pe-
riod the shortfall in the first three
vears of the Plan. We may need a
larger allocation as our services are ex-
tended. I am sure that in the years
to come thls Rs. 3 crores will not re-
main as Rs. 3 crores. We have tn
spend more. After all, at least a part
of what we get from passengers must
be ploughed into the increasing ameni-
ties that they need.

Thep there is the question of over-
crowding. Removal of overcrowding is
also one of the amenities. By far the
hest amenity that we could give, along
with the others, is to increase the
number of coaches substantially.
The hon. Members will realise from
the figurcs as to how the percen-
tage is growing from year to year; it
grows faster than the number of pas-
sengers: I do not say that passengers
are not increasing; but the coaches
are alsp increasing even faster than
the number of passengers. (Inter-
ruption), This is seen from the ex-
tent of increase in coaching kilo-
metres—42 per cent in 1963-64 over
1951-52—which is greater than the
extent of increase in passenger kilo-
metres, namely, 32 per cent during the
same period. In the current year the
increase in the number of services has

been substantial, being about double
the average annual rate of increase
during the last 10 years. So, during

a period of about 15 years, the In-
crease In coaching kilometres has
been 42 per cent. So much has been
added. Tt Iz a substantial increase.
(Irterruption)

Mr. Speaker: Order, order.

Shri Alvares (Panjim): That is a
good way of reading statistics,

Shri S. K, Patil: The hon. Member
would remember that when he quotes
them! 54 new trains and 61 new sub-
urban {rains were introduceq on the
BG and the run of 40 trains and 33
suburban trains was extended. (Inter-
ruption)

Mr. Speaker: Order, order. Shall
I aiilow hig speech to continue or not?

Shri S. K. Patil: That will go on,
Sir. I do not mind it; but you have
to mind it! On the metre gauge, 69
new trains including two suburban
trains were introduced ang the run
of 23 tvains was extended, Four new
irains were added on the narrow
gauge, Further increases in passenger
trains in the next time-table are ex-
pected to be substantial. A special
note is kept of occupa.ion over 80 per-
ceint of seating capacity to allow for
variations in occupation from day to
day or section tc section or from one
parl of the year to another. The sub-
ject is constantly under careful con-
sideration. Reference has also to be
made to the prospective use of diesel
aid electric locos for greater capacity
¢f hauiing. That would also add and
will coniribute largely to the problem
of removing overcrowding. As has
been sald, most of our locomotives,
uspecial'v for large passenger trains,
are run on steam; why for passen-
ger trains? It ts almost 100 per cent
steam lccos, We have not yet used
the dicse! and the electric locos for
the pas-enger services except in the
suburban services. But from now on,
from 15 to 30 per cent, they will be
2dded, because there will be also more
cnaches coming in, and we are trying
that exr.-riment from now on—from
next year onwards. Therefore, when
w2 siucered in that and when more
locomatives come in along  with  ft,
You will find that the picture might
change when dieselisation and electri-
fication come into being, come to the
cpl;mur: standard, as we expect them
10 be.

Shri Hari Vishnu Kamath:
will that be?

When

Shri 8. K. Patil: From the 1st Apri.,
1968 we are starting. Many Member:
have been saying that because of thr
delay in increasing the train capa-
city, we have been cheated out of
some of our revenue. (Interruption), [
am not yielding because it would tuke

time. Otherwise, I like thnse inter-
ruptions.
Mr. Speaker: Order, grder. Hon.

Members will have to listen also.



1283 Railway Budget—

Shri Hari Vishnu Kamath: We are
attenlive and that is why we some-
times interrupt for getting some clari-
deation.

Shri 8. K. Patil: The viture of pat-
ience i8 not in the Opposition! It has
been mentioned that there is competi-
tion between rail and road. I do not
know whether there was at any time
any cut-throat comptition between rail
and road. I was the Minister of Trans-
port also when I had to deal with the
railways and now when I am in the
railways, I have to deal sometimes
with road transport also! There are
absolutely good, family relations bet-
ween road and rail, and there is no
cuthroat competition between them.
Whenever we come across any trans-
port question, those things are looked
into and more facilities are given to
the people. But surely neither the
railway nor the other form of trans-
port will suffer on account of any cut-
throal competition which of course is
not there. There is friendly co-ordina-
tfion to avoid duplication of services.
A Committee was appointed with Mr.
K. C. Neogy as the Chairman to go
into the question of rail-road co-ordi-
nation which is vital to the country. I
remember having made a statement in
this House in my capacity as Minis-
ter of Transport, when the Committee
was appointed so that some firm line
and guiding principles could be evol-
ved, which we could follow and thus
avoid competition between road and
rail in future.

Shri Harl Vishnu Kamath: It is now
five years since it was appointed.

Shri Priya Gupta: Is that commit-
tee’s report complete?

Shri S, K. Patil: Mr. K. C. Neogy
resigned .

Shri Hari Vishny Kamath: Why did
he resign? (Interruptionrs).
that

An hon. Member: Where is

Committee's Report?

Mr. Speaker: Order, order.
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Shri 8. K. Patil: After he resigned,
we have entrusted this work to a
Member of the Planning Commission,
Shri Tarlok Singh. He is making an
exhaustive study of it and very soon
the results will come. But nothing
has dependeq on the results, because,
as I said, there is no competition
whatsoever, It is for the future that
we are planning and for that, this re-
port is awaited and not for any other
purpose,

I shall now refer to some complaints
made by hon. Members. I do not
mention the names of individual Mem-
bers because many Members have
made points which are common, and
I shall refer to those points and com-
plaints in general. A complaint was
made that blackmarketing in tickets
goes on. I plead guilty to the charge.
Not that I have been doing it, but I
may say that some such things do hap-
pen. The amendment to the Indian
Railwayg Act in May, 1964 was intend-
ed to check blackmarketing in tickets
and various other malpractices. From
May to December, 1964, 110 cases were
detected of transfer ol journey-tickets
on which reservation had been made
and they have been suitably dealt
with. The Railways have a vast orga-
nisation, and in any little thing hap-
pening in hundreds of thousands of
places, the quantum appears to be big.
But surely, if you take the percentage.
you will find that we are not such bad
boys. After all, we share with the
resy of the community in India—good
and bag boys. But we appear big; just
as our locomotives appear big, simi-
larly our faults also appear big. 1 am
not making any apology and I am not
saying that it should not be set right.
It shall be our constant endeavour to
see that such things are set right

Many members talking about ame-
nities suggested that there should be
more three-tier sleeper coaches. A
member referred to the inconvenience
caused to passngers bcause the berths
of the MG third class three-tier sleep-
er coaches were not long enough and
possibly not suitable for sleeping.

Shri Priya Gupta: They are of the
Lal Bahadur type.
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Shri §. K. Patil: The hon. Member's
type alsg is not very different, 1 do
not know the average height of In-
dians, but anyway, they were small
and we have changed the length to
6’ 3. If there is anybody taller than
that, there woulq be trouble. But for
one tall man in 10,000, I cannot in-
crease the length of all coaches, be-
cause that will be incurring expendi-
ture for nothing.

Separate accommodation for ladies
mn third class sleeper coaches: Some
ladies suggested that there should be
separate accommodation fop ladies in
thirq clasgs sleeper coaches. It is a
very justifiable demand and I grant
it. Railways have instructions to
earmark a separate portion in the
third class sleeper coaches exclusively
for ladies. Tg ensure complete pri-
vacy and security to lady passengers,
arrangements are under way to have
one bay enclosed in each full three-tier
or two-tier sleeper coach. first in the
new coaches and gradually in the exis-
ting coaches. If the inconvenience
still persists, they should bring it 1o
my notice at the time of the next bud-
get ang we shall do everything in our
power to see that they get the com-
fort that they deserve,

Shri Ranga (Chittoor): I am sorry
to disturb the speech of the hon. Min-
ister, This morning we thought you
were going to seng for the leaders of
the various groups before you decide
upon the time to be given for the no-
confidence motion. But I am told in
our absence you had already made an
announcement. At what stage are we
to make our representation about this?

Mr. Speaker: At uny stage, but not
in the middle of the speech. Let
that speech be finished.

Shri Ranga: We would like you to
be in the House when we raise it.

Mr. Speaker: I will be here.

14'53 hrs,
.[Mn. DEPUTY-SPEAKER in the Chair]

Shri S, K. Patil: Shrimati Yashoda
Reddy suggested that ladies compart-
ments should be provided in the mid-
dle of the train. Instructions already
exist that their compartments should
be as far as possible in the middle of
the traing for the purposes of safety.
However, this is not feasible on cer-
tain trains like, the Grand Trunk Ex-
press to which she particularly refer-
red, Frontier Mail and Delhi-Howrah
Mail. A separate third class compart-
ment for ladies is provided only as
part of the third-cum-luggage and
brakevan which has to be marshalled
either in the rear or in the front of the
train. So, we are helpless. But so
far as other trains are concerned,
attempts will be made to put these
compartments somewhere in the mid-
dle of the trains.

An hon. Member referred to student
concession tickets, and said that diffi-
culty was experienced by the students
in oblaining concession tickets, as they
have to approach the divisional rail-
way officers for getting concession or-
ders. It is true that thig is inconve-
nlent. With a view tp obviate such
difficulties, a simplified procedure was
introduced in 1962 by which students
proceeding to and from homes and on
educaional tours can obtain conces-
sional tickets direct from the station
masters on the authority of the school
certificate, so that the difficulty of ap-
proaching thc divisional superinten-
dent is obviated.

Opening of new halts ang flag sta-
tions: Many members wanted more
halts in their particular territories.
In one breath we are saying that our
trains should run faster and in another
breath we say there should be more
halts. This is not alwayg possible, If
there are pilgrimages or any other
special reasons why it should be done,
it is a different matter. Otherwise, the
recurring losses become so great be-
cause of the stoppages that we cannot
afford to have them. There ought not
10 be g demand like that because the
distance between two stations is not
very great.
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Detention of Grant Trunk Express:
One hon. Member......

Shri Hari Vishau Kamath: Preven-
tive?

Shri 8. K. Patil: I think Mr. Solanki
referred to a news item in the States-
man that the Grand Trunk Express
was held up for an hour at New
Delhi on 24th December, because the
Steel Minister who was travelling by
that train had not arrived. I am happy
the Railway Minister was not involved
in it! This is quite incorrect, The
Southern Express which leaves New
Delhi earlier than the G. T. Express
from the same platform had to be de-
tained in the last minute {o replace a
damaged coach and the G, T. Express
had to be pulled back correspondingly.
This has been explained by the Public
Relationg Officer, Northern Railway,
in the Statesman of 13th January, im-
mediately afterwards. Disciplinary
action has been taken against the Train
examiner who passed the defective
coach, because it caused a delay of
one hour. It was not intentional nor
was it for the benefit of that Minister.
The Minister did not know it and
therefore, I have not consulted him
while giving this reply.

Action taken on the recommenda-
tions of the Railway Accidents Enquiry
Committee: Many hon, Members have
referred tp this. The present position
is 77 out of the B2 recommendations in
Part I of the report have been accept-
ed in full ang one in part, leaving only
4 which could not be accepted. 234 out
of 288 recommendations in Part II
of the report have beep accepted in
full and 23 partly or with slight modi-
fications. 22 recommendations have
not been accepted and 19 recommen-
dations which have far-reaching im-
plicationg are under consideration,

One of the most important recom-
mendations of the committee related to
safety camps. There are 23 of them
and the railway staff like drivers, sta-
tion masters, cabin men guards etc.
take advantage of them. Over 45,000
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staff have already attendeq these
camps. The scope of the camps is be-
ing gradually extended to staff like
train examiners, firemen, fitters and
shunting jamadars.

Independent Safety Organisations.
Some hon, Members have referred to
the safety staff. A suggestion has
been made that these staff should bhe
placed under the Commissioner of
Railway Safety or some other Minis-

‘try outside the Ministry of Railways.

There geems to be some misunder-
standing about it. The Commissioner
of Railway Safety is independent of
the Railway Ministry and is at pre-
sent located in the Ministry of Civil
Aviation. He is not a servant of the
Railway Ministry; he is an indepen-
dent authority. The railways have
the responsibility and obligation and
they have always attached great im-
portance to safety measures and pre-
cautions. The Accidents Committee
emphasised the importance of this and
suggested that in addition to the exis-
ting measures, new measures should
be taken, which is also being done. We
must have our internal safety organi-
sation also: We cannot always depend
on somebody outside to do it, just as
there is internal audit also in addition
to the regular outside audit. (Inter-
ruptions). I am not yielding, Sir.

Coming to Vigilance, the Home Min-
istry has a high-level organisation
with a Vigilance Commissioner and
with the Central Bureau of Investi-
gation. (Interruptions).

Mr, Deputy-Speaker: Order, order.

Shri 8. K. Patil: The hon. Member
at one time wag a servant of the rail-
ways. Therefore, his knowledge must
have been better. So far ag my speech
Is concerned, he should hear in pati-
ence. When he was speaking, I was
sitting and listening. (Interruptions)

It has been considered that so far
as vigllance iz concerned, we shou|
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tighten it and in faet, thay has been
done, in a big way. It has been con-
sidered and the Santhanam Commit-
tee also agreed with it that individual
ministries should have their own vigi-
lance organisations. We have ap-
pointed an Additional Member solely
to look after the work of vigilance,
with many offiders to assist him, who
are independent. They Ao not ‘take
their cue from the Railway Board.
They can examine the cases and where
the personnel are concerned, the Rail-
way Board should be informed. More
than that, the Railway Board cannot
stop the operationg of the Vigilance
Commissioner, A beginning has been
made and its effects will take a little
longer time to be felt.

15 hrs.

Something has been discovered, as
the hon. Member must have read 1In
the Press, in Amritsar. It was a theft,
a big theft. Ultimately,—I do not
know—it may be of over a lakh of
rupees or even more. That is only one,
That does not mean it is the first and
the last one that has been discovered.
Many people who were actually pil-
fering copper wire and other things
have been arrested. Very possibly
this was going on for some time. This
might be going on in many places. We
are alive to it and we moking every
effort in our power to see that such
instances are reduced.

Ouyr capacity for transporting coal,
foodgrains and other commodities
necessarily presumes a more or less re-
gular rate of off-take of coal through-
out the year with the normal minor
fluctuations to suit-seasonal require-
ments. Off-takes of foodgrains also
sometimeg declines because of the ban
imposed various States. The Rail-
ways have built up a capacity—this Is
worth remembering—for a daily load-
ing of 4,200 wagons between June to
November and 4000 wagons between
November and May. It comes to an
average of 4,100 wagons for all the
time. The actual movement from
April to December 1964 averaged only
3,641, nearly 600 less. An analysis
shows that consumers who were in-

creasing their stocks in 1963 placed
small indentg in 1964 and ran down
their stocks. This continued right tip
to the normal busy season. This situ-
ation can never be considered to be a
regular feature. It may happen that
at that time when our capacity was
not adequate many people were stodk-
ing coal even more than was necssary
because they thought that they should
not be in difficulty. That means that
they drew upon that stock. That
means an increasing faith in the ability
of the Railways to supply wagons. It
is indeed a kind of compliment to the
Railways that they did not fall back
upon it, that they did not think it
necessary that the large stocks should
be kept by them because of the capa-
city of the Railways to deliver them
as angd when coal wag needed. That
is the reason why it has fallen and
there was a shortfall in one year, That
does not indicate that the shortfall is
a normal feature against which we
should guard in the coming years.

Dieselisation and electrification is
the main aspect of the modernisation
of Indian Railways. We want to build
up a modern India. Building up of
modern India is to start with the build-
ing of modern railways, because rall-
ways are really the basic things in
anything that we do. It has far reach-
ing ramifications. There ig no indus-
try. whether it is a small industry or
a big industry, which has no direct
connection with the railways. There-
fore, this scheme of dieselisation and
electrifiction and several other things
that I shall mention are progressing
apace,

Many hon. Memberg have pleaded
for faster dieselisation ang electrifica-
tion and for the manufacture of dicse:
ang electric locomotives in the coun-
try. Thig is exactly the policy of the
Government. We shall be importing
essential locomotives only for a short
timc. This also has tg be done only
until we catch up by our own produe-
tion. I shall give thig hon. House some
idea as to how we intend to catch up
with this progress of dieselisation and
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electrification. As our capacity goes
on increasing, there would be a dec-
line of the imports. At Varanasi Loco-
motive Works, about 18 locomotives
are expected to be turned out during
the current year and the target pro-
duction of 150 BG locomotives per
annum is expected to be achieved in
about three years. We begin with 18
and in three years we shall go up to
150. That is the target fixed just now.

Electric locomotives are manufac-
tured at Chittaranjan Locomotive
Works along with steam locomotives.
The present output is about 2 to 3
Jocomotives per month and this is ex-
pected to increase tp as many as 6
per month in 1966 bringing the total
to somewhere about 72 every year,

We are also modernising in other
ways. The automatic signalling, of
which I have said much in this House
and also in the Press has now made
plenty of difference in the railways
everywhere in the world. It has
changed the aspect of the Railways. It
is not necessary now that every track
must be doubled. All these things
cost too much. Now that the signal-
ling is improved and we bring the
electronics, the micro-waves into the
system, the same track can give you
50 per cent or even 100 per cent bet-
ter efficiency because more trains will
move and there would be a larger fac-
tor of security.

So far as thig is concerned, we are
trying it and we begin with the last
thing that we did—the N.F. Rilways.
There it is neccssary because we can-
not double the track quickly. It is not
really productive. Therefore, we shall
start there so that with the same track
we shall get more efficiency and run
more trains on them. These are some
of the featureg of modernisation along
with many other thingg that we are
doing. 1 would request the House to
watch patiently for ten years, and if
they are still there after ten years they
will see what phenomenal progress
the railways will be making during
those ten years.
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Shri Shinkre
be there.

(Marmagoa): We will

Shri 8. K. Patil; My hon. friend
from Goa hopes to be there. I also
hope that he will be there,

The hon. Member, Shri Bhagwat Jha
Azad, complained that the letters
written to General Managers were not
promptly attended to and the replies
were not issued over the General
Manager’s own signature. I am really
very sorry. Here I wouldq have asked
his pardon because that was something
which I did not expect the General
Managers to do. Members of this
august body, the Parliament, are really
the representatives of the country. Dug
to their position, if they write, the
General Managers themselves should
reply and not ask that work to be done
by any other officer. Possibly, it was
just a mistake and it was not intend-
vd. Some other officer in the absence
of the General Manger might have
thought that instead of delaying a
reply to the letter it was much better
o send a reply under his signature.
In any case, it is bad. Therefore, ins-
tructions will be issued that ail this
correspondence should be looked into
personally. I cap tell you one thing.
I can shaye this secret with this House.
I get hundreds and thousands of letters
from all manner of people. But when
a letter comes from a Member of Par-
liament, it at once attracts my atten-
tion. Something else is done about ijt.
Some kind of a signal is given that
alerts the man concerned that the.
letter is to be treated differently from
other letters. So you can see how
much we respect the goodwill of Mem-
bers. We want to create that good-
will because without their co-opera-
tion neither the Government nor the
Railways can expect to make any pro-
gress.

Shri Raghunath Singh
What about others?

(Varanasi):

Shri S. K. Patil:
can persuade my own officers,

It will suffice if
About
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others I better leave it to the General
Secretary of the Congress Party,

One of the hon, Members pointed
out that the percentage of double and
multiple track to total route length is
much lower on the Indian Railways
than in many European countries and
suggested a faster pace of pregress.
I can tell from the experience of the
United States of America that at one
time, because there was so much steel
and other capacity available, they
could do it. But the present thinking
in the last so many years is that it is
no use duplicating these routes, That
means additional money and addition-
al land for nothing. It they can im-
prove their system of signalling, cros-
sings and all those things, they can
run the service. Therefore, all that
we are trying to do is that wherever
it is necessary, in sections where the
intensity of traffic is very great—it is
not a general rule—we should go on
expanding and duplicating the lines
because they have goy to be duplicat-
cd. Otherwise there is no sense in
that. Only if the traffic becomes so
intense ang with no amount of moder-
nisation we can cope with it, we have
decided to do it. Our resources for
expansion of railway capacily are
limited and since doubling the track
is very expensive it can only be con-
sidered on sections in which the num-
ber of trains is so large that they can-
not be run on a single track even by
providing more crossing stations, bet-
ter signalling and more powerful
traction units. The hon. Member wili
no doubt notice that the figure for the
Indian Railways, given in the Review
of Performance, compares even with
lower percentage of double track and
favourably with those for the Euro-
pean Railways,

The hon. Member, Shri U. M. Tri-
vedi, in his speech, stated that when
about 80 coolies were recruited re-
cently for appointment as licensed por-
ters at Delhi Main Station, Rs, 700 to
Rs. 800 was charged from each of them
for appointment as licensed porters—
illegally and not by the Railways.

How he got the exact figure I do not
know. I am quite sure he must be in
the know of things, otherwise as a
responsible Member he would not have
mentioned it here. Whether it be
Rs. 700 or Rs, 800, it must have hap-
pened and that ig why he referred to
it. We are aware of the illegal sale
of number plates and other corrupt
practices prevalent. But the number
of such things that happen in this
country 1s so large that human inge-
nuity does not catch all those people
who do it. We are intensifying the
vigilance and other activities s that
all these people may be brought with-
in the ambit of the law.

Shri Ramanang Shastri referred to
the case regarding allotment of a quar-
ter to Shri Richpaul, Shunter, When
he wag narrating that case so patheti-
cally and in a well delivered speach,
1 was really trembling that something
very wrong had happened. I went with
the impression that if the order was
given to him that he should occupy
the quarters and because he dig not
pay any money the quarter was not
given to him, something very wrong
had happened. Therefore, I made
prompt enquiries and I have now got
the facts of the case. I want to assure
him—I find that Shri Ramanand
Shastri is not here......

Shrimati Renu Chakravartty (Bar-
rackpore): It is Swami Rameshwara-
nand.

Shri S. K. Patil: Swamis are differ-
ent from Shastris. He is on our side.
He alsg adorns saffron clothes but in
different style.

The facts of the case are quite dif-
ferent from what he claims. He claim-
eq that the orders were issued to him
that he should occupy. When the Gov-
ernmen! Examiner of Documents was
called in just to see whether that docu-
ment that he had produced is genuine,
he held that the document produced
by Shri Richpaul was a bogus one and
it had not been sent by any authority
by which it was supposed to have
been sent. The rallway administra-
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tion is proceeding in the matter of his
removal from service because he has
not only brought this difficulty and
bad name to the railways hut he has
also deceived a Member of this House
when he appearced befcie him as quite
an innocent man,

Shrimati Renu Chakravartty: Why
gshould Members be deceived? You
should go into that question before
bringing it up here.

Shri 5, K. Patil;: [ am g'ad the hon.
lady Member has given the correct in-
struction to be followed by Members
in such cases.

Now I come to the punctuality of
passenger trains, which was also the
gravamen of the charge of muany Meir-
bers. I can quite see that a man gets
very irritated when the train is late
by 12 hours, 14 hours and even 16
hours. It is quite true. Here may I
tell you an incident which actually
happened days back in my part of the
land, Kolhapur, where the train used
to be 14 to 16 hours late daily. One
day when I came to the station a little
early, somebody told me “you are a
fool; why should you come so early?
During the last six months it has never
been less than 14 to 16 hours late.”
I thought I would take a chance. When
I reached the station, I found the train
just steaming out of the platform. I
was late by one minute. I asked the
slation master: “what is this wonder-
ful thing that has happened? The
train has come ip time."” The station
master said “do not get perturbed; it
was yesterday's train which had just
steamed out; today's train is yet to
eeme”.

Now we have come to another stage.
Today the position is not as bad as
that. Yesterday's trains are not run-
ning today. The only way of assess-
ing the overall punctuality of the
thousands of passenger trains running
every day over the length and breadth
of the country ig by the statistics of
the percentageg which we maintain of
the trains which arrive at their desti-
nations at the scheduled {ime. hTis
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percentage has stood at 85.8 durlng
1964, which was a marginal improve-
ment over the figure of the previous
year. Efforts to obtain better punc-
tuality have been hindered on accoun®
of the large number of engincering
works that are going on for the lines
undertaken in the main routes to in-
crease the line capacity, like doubling
So, it becomes a little difficult to re-
gain lost time, particularly when the
works are somewhere near the sta-
tions, It is true that it is not a valid
explanation and hon. Members Lawvc
every right to say that punctuality
should be improved. If punctuality is
maintaineg for the important trains,
the trunk route trains and if they
start running tp time, gas [ ain quite
sure that most of our hon. Members
here generally use only those trains
and not the othur trains, punctuality
will be up to the standard. We shall
make every effort to do that and in
fact we are trying to achieve it.

I shall now narrate what we are do-
ing in order to see that this is achiev-
ed. Firstly of all we have got to ac-
celerate or increase the speed of trains
This has been very much in our minds
Our speed hag got to bt accelerated
We talk of the Tokaido train that ha.
been introduced in Japan between.
Tokyo and Osaka which | saw last
year. Their attempt is to bring the
ultimate speed to 250 km per hour
Now it goes at a specd of about 200
km, almost the speed of an aneroplane
But that is not an ordmnary line lik«
the one which we have got here. It s
about 14 ft. high, a special line and
nothing comes in the way Secondly,
Japan has made tremendous progress
in electronics and other sciences. Yet,
they have begun with g little smaller
speed of 100 miles. Then the tempo
will be up and up, 120, 150, 200 and
so on, ultimately coming to 250 kh

Shri Heda (Nizamabad): There the
trains are punctual to the second.

Shri 8. K, Patil: The present maxi-
mum speed on the Indlan Railways
does not go beyond 60 miles on the
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BG vxcept between Bombay and Poona
where G5 mileg per hour ig the limit,
Perhaps the Taj Express musi also be
travelling at that speed because it is
supposed to be the fastest train. 45
miles per hour is at present the limit
so far as metre-gauge is concerned.
Even now uttempts are being made at
the half-yearly review of Time Tables
1o reduce the running time as much
as possible.  Since passenger services
have still to be run almost wholly with
steam locomotives—because, although
we ure introducing diesel and electric
locomotiveg gradually, their percent-
age will be only one or two as we
have got thousands and thousands of
steam locomotives and they cannot be
taken away—the running speeds are
reduced to some exteny below the
maximum permissible speed. From 1st
April next the running time of a num-
ber of traing including the Mailg and
Expresses will be reduced. These in-
clude the Frontier Mail between
Bombay Central and Delhi, the Air-
conditioned Express between New
Delhi and Bombay and New Delhi and
Howrah, the Sealdah-Pathankot Ex-

press, the Jodhpur Mail, the Madras-
Trivandrum Express, the Bombay-
Dehra Dun Express. The reduction

varies from 20 minuteg tfo nearly 2
hours,

Shri A, P. Sharma ;Buxar):
about the Calcutta-Madras Mail?

What

Shri 8. K. Patil: That ig not here
in my briet. Possibly, that is not
taken up immediately. Because, we
cannot take up everything everywhere
at the same time. We have taken it
up as an cxperiment and it has {o be
extended pradually. If a train has to
be made faster then the track has got
to be improved, the ballasts must be
more, the sleepers must be closer, the
rails should be heavier and so on. It
is not as if simply we can increase the
speed of trains. The track is the
limiting factor and it hag got to be
improved.

Then 1 come to the conversion from
aGTTOW-gauge to metre-gauge and

from metre-gauge to broad-gauge.
Many Members have stated that all
the lines shouldy be converted to
broad-gauge. It is going t{o be our
ultimate aim. But it took 40 to 50
years in the United Statces to come to
the stage which they have reached
now. It was not achieved in a day.
When we started the railway hund-
red years ago, naturally it was then
done according to the traffic that was
obtainable at that time, either as nar-
row-gauge, metre-gauge or broad-
gauge. Now we feel that narrow-
gauge lineg should not increase at all.
So far as metre-gauge ig concerned,
we have now got nearly 25,000 km.
They cannot be reduceq immediately.
As and when the intensity of traffic
goes up, metre-gauge will be conver-
ted into broad-gauge. That is a con-
tinuous process which is going on even
today.

It is not possible to take a general
policy decision regarding conversion
or closing down of the remaining nar-
row-gauge lineg as each individual
case has to be considered on its merit,
taking into account the operational
necessities and the availability of
funds. This requires heavy capital in-
vestment which cannot be justified
financially. The hill railways mostly
will have to con'inue as narrow-gauge.
Even now the narrow-gauge lineg are
nearly about 5000 km., Because of
the difficulty of the terrain, making
them broader is out of the question.
That cannot be done and it should not
be done.

Shri Hem Raj (Kangra): What
about their improvements?

Shri 8. K. Patil; In the matter of
improvements too, g thing which we
want to destroy, we cannot go on im-
proving. Therefore, by and large. T
think they will have to go. Of course,
1 can understand the improvement of
the hills section. That will have 12
be done.

Coming to new lines, I have noted
the suggestiong of Members about vari-
ous new lines. ] went through the
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speeches of Members and I found
there was hardly a member who did
not suggest a new line.

Shri Subodh Hansda (Jiargram):
I have not suggested any new line.

Shri 8. K. Patil: When I asked
somebody how many new lines should
be taken up, he gave ‘he numbcer as
500. Now, I can understand that new
lines have got to be taken up, because
the future of the railways in India is
not the same as that of United States
or Europe where the optimum has
been reached as a faster mode of com-
munication. In thig country, at least
for the next 50 years there would not
be any saturation point. We shall
have to expand and modernise. All
these things have got to be done be-
cause the reaching of the optimum
level in India will take a long time.
What will happen whepn that level is
reached, is not g matter v hich need
worry either our generation or the
generation afterwards. TUntil then we
have got to do everything in our
power, according to the priority that
we allot, to have new lines. The new
lines to be taken up in the Fourth Plan
have to be considered in conjunction
with the Planning Commission. From
«ne present indications the allotment
.o the Fourth Plan for new lines is
hkely to be of the order of only
Rs. 130 crores. After earmarking the
amounts required for completing the
projects which are already on hand,
it appears that only about Rs 40
crores to B0 crores may be available
for expenditure on fresh projects, and
that does not make for more than 6500
miles. The selection of the particular
new lineg to be taken up in the Fourth
Plan will obviously have to depend on
the relative priority of the individual
projects.

Many hon. Members have pressed
here that these things have got to be
done, for instance, in Assam. I can
grant that. It ig a place which deser-
ves it. But talking merely from the
financial point of view, it is risky to do
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so. Even now the NF Railway does
not pay, That is a part which is neg-
lected, The defence part apart, the
other lines do not pay. But whether
they pay or not we have got Lo gene-
rate capacity because, after all, you
cannot always say that unless suffi-
cient traffic develops we are not going
to have the railway. Traffic will net
develop unless the railways are therc
These communications have got to be
done and we are taking every oppor-
tunity to see that we give a higher
priority to the request in Assam. Tha.
wil] be done.

Then, the hon. Member, Shr:
Limaye, said that steam locomotives
were using good coal and supggested
that the Railways should think about
introducing electric ang diesel loco-
motiveg on a long-term plan. He
thought that we were misusing metal-
lurgical coal for our trains. He is
very much wrong indeed. Such of the
guantity of metallurgical coal that
we use is because it is found to be
surplus, It is given to us; we do not
need it. We have to pay for iy a little
higher; but we take it because it i+
surplus. However, since hereafter ww
are switching over fast to dieselisation
and electrification, thig question will
not arise.

Many hon. Members have made the
point about the provision of over-
bridges. I can makc a general state-
ment about it. The Railways have,
for many years, been prepared to do
this where the schemeg are sponsored
by the State Governmenis angd they or
the road authori'ies agree to pay the
cost of road approaches, the cost of the
bridge proper being borne by  the
Railways.

A suggestion was made for a bridge
over the Godavari. More than one
hon, Member, perhaps all the hon.
Members from Andhra who spoke,
wanted a rail-cum-road bridge there.
It costs more, Rs. 1 crore more, than
the Andhra Government is willing to
pay and it has been held up here be-
cause we have got to pay something
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more, they said. I can assure them
that they have got my sympathies in
this matter ang that to the extent the
Railways can help hem they shall do
so. If there is any difficulty, we shall
find ways and means to resolve those
difficulties.

On the question of manned and un-
manned crossings, I have answered so
many questions. Many people believe
that these 30,000 crossings will either
bc manned or we shall have bridges
over them. Nowhere that is done. In
some of the cities of the United States,
rot only in far-off places but even in
cities, I have found that they are un-
manned. They keep them like that
and it is the business of the road
traffic. motor cars and others to see
that they guard themselves. There are
signs, indications and all that. But
here, people expect that all these
30,000 crossings have got to be man-
ned! Out of them, no doubt, a few
have been manned, about 8,000 or so;
some of them we are manning now as
they become important. Then, we do
something in co-operation with the
States and I must say that the States
are very co-operative indeed in this
business. But if it is expecteqd that
even the last crossing hag got to be
manned, it is not done anywhere and
surely it is not going to be done in
this couniry also. Wherever the
traflic density develops then alone it
can be done.

Coming to the theft of electrical
equipment to which a reference was
made, a case involving heavy loss was
unearthed. I referred to it, as to what
happened in Amritsar. This is sub
judice. We have given it to the Spe-
cial Police Establishment and very
soon the results will be known.

As regards the wage board, on be-
half of the Railways, I must congra-
tulate those who are in charge of the
railways and with whom we are asso-
ciated, both the Federations, that they
are giving excellent co-operation to
the Railways. Whatever our difficul-
ties are, we meet and try across the
table to solve them. So far as human

kindnesg is concerned, my hon. friend
may be assured that the Minister would
not be lacking in human kindness
while dealing with labour. That does
not necessarily mean that I must give
them a wage board.

Shri Priya Gupta: That we under-

stood earlier.

Shri §. K. Patil: They do not under-
stand that there are certain facilitics
that are given in the Railways and
that are not given where there are
wage boards. We want to do some-
thing better for our railwaymen nd
not really stamp them with a wage
board. This iz really not necessary
and they also may not require it, Why?
It is because of this. It has been sug-
posted that railwaymen should be en-
titled to bonus on the same basis as
the private secter people. The rail-
waymen have benefited substantially
by concessions like liberalised family
pension, reimbursement of secondary
school feeg paid by employees for
their children—crores and crores of
rupees we spend on them for their
children—and the more liberalised
leave rules. These do not exist else-
where. If we take all the concessions
that we have given to our staff, we will
find that they are overwhelmingly
iarger than the wage board can give
them. Therefore we have got to see
what ig beneficial to the workers in
the balance. If you go by my advice,
I should say, the wage boarq is not a
necessity at all so far as the Railways
are concerned.

Moreover, the Railways are a pub-
lic sector undertaking. The entire in-
come from this should therefore go
for the benefit of the nation as a whole,
It is not a private thing where you re-
quire a wage board. If you make any
profits, ag you have seen, you are ac-
cusing me—many hon. Members are
accusing; not you—that I have really
given too much to the Government.
Here it is a case that if anything more
is produced by Railways, it becomes
Government property. That position
should continue as it is.
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Certain hon. Members made com-
plaints about extension given to scien-
tific personnel after the age of 58. We
have now raised the age of retirement
from 55 to 58; but according ‘o the
Cabinet or some other decision that
the Government has taken, in rare
cases if a scientific person is absolute-
ly ncceessary, possibly an  extension
may be given to him, not after the
age of 60 but within those two years.
It is not meant to be liberally applied;
otherwise, it would mean that these
are not the exceptions. Then, it be-
comes the rule ang the exception has
to be found out. 1 am with hon, Mem-
bers of this House that when we have
raised thig limits to 58, there is really
not much reason for asking that we
must do that in all cases. There may
be one case in a hundred or a thou-
sind that it has got to be done because
the man cannot be replaced. There-
fore it can be done, but not otherwise.
I shall be very strict in these matters
and shall stick to this limit of 58 ex-
cept in very rare circumstances which
have got to be justified to me and to
this House also. When we make a
rule, we must not have the young as-
pirants waiting for a year or two un-
til their turn comes because some old
man has not gone or retired from ser-
vice ang therefore their chance does
not come.

Then, Dr. Singh made the point that
assistant surgeons should be gazetted.
Some hon. Memberg suggested that all
the assistant surgeons should be given
pazetted rank. There are 790 of them.
who have been given gazetted rank
Their chances of promotion have also
been improved by creating 300 more
posts in the regular gazetted cadre of
assistant medical officers, These posts
are gazetted and they get more money.
The assistant surgeons have also been
granted restricted non-practising al-
lewance at the rate of 20 per cent of
pay against 25 per cent of pay graated
to CHS doctors. This disparity of 5
per cent is due to the fact that Rail-
way doctorg are alloweq restricted
private practice, while the CHS doc-
ters are not allowed any private prac-
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tice at all. I dare say that there is
hardly any other category of Railway
staff whose position and prospects
have been improved to such an exlent
in the recent past. They are not on all
fours with doctorg elsewhere because
they get this facility of restricted pri-
vate praciice which the other doctors
do not get. But I shall always exa-
mine if there is any case made out by
them by which their prospects have
got to be improved and surely those
prospects will be improved.

Regarding the recruitment of Sche-
duled Castes, I heard from one or two
Iron. Members of the Scheduled Cas‘es
that the policy has changed, I began
examining myself ag tg whether therc
was any case which I really dealt with
in @ manner as if I have changed, or
shoulgq be held responsible on that
charge that I have changed, the policy
The policy remains the same go far as
their quotas are concerned. The Rail-
way Board aimg at filling those quotas.
It is not that they do not do that. Why
should they do so when it is statutory
snd when we have passed that? If
ihe quotas are fixed, it has got to be
done. 1 cap make it an open invitation
to everybody, not only to hon. Mem-
berg of the Scheduled Castes, that if
they fing that any such thing has hap-
pened, it should promptly be brought
to my notice. On the contrary, Shri
Jaipal Singh made a plea that it is
wrong because the efficiency of 1the
railway administration is suffering be-
cause of these quotas.

Shri Basumatari (Goalpara):
wrong.

Shri 8. K. Patil: | do not know whe-
ther he is wrong or the hon. Member
is wrong; but, surely, I am not wrong.

An hon. Member:
Wrong.

He is

You are never

Shri 8. K. Patil: What I am suggest-
ing is that so far as the railway ad-
ministration is concerned, we have
made nop such distinction and we shall
keep to these quotas. I have already
promised that if anything mare is to



3305 Railway Budget— PHALGUNA 18,1886 (SAKA) General Discussion 3306

be done, I am always open to see as
to what could be done about it
(Interruption).

Dr. M. 8. Aney (Nagpur): Shri
Jaipal Singh said that as regardg re-
cruitment the quota should be observ-
ed but not as regards promotion.

Shri 8. K_ Patil: That is true. This
is only. I think, abouj Class IIl and
Class IV. But Dr. Aney is right that
that should be borne in mind.

Then, on the Bidhan Chandra Sta-
tion, to which somebody made a refer-
ence, the expenditure incurred on the
construction was Rs. 7.94 lakhs. On
dismantlement of the Station g credit
of Rs. 3.30 lakhs was obtained for re-
leaseq materials leaving a net expen-
diture of Rs. 4.60 lakhs. The reten-
tion of the station was not necessary
since the Durgapur Main Station is at
a short distance. I merely made this
small point because even if that sta-
tion, within one mile of Durgapur, was
kept as a flag station, surely, I would
not name it after my friend, Bidhan
Chandra Roy, who surely deserves
more than a flag station. Therefore,
it was for that purpose only that it
was done during the Congress session,
Just as Nagars are named and they are
dismantleq after that. If 1 were to
have anything, it should be biggest
station in India, and if it is to be nam-
ed after Dr. Bidhan Chandra Roy 1
would be the happiest man to do so.
But surely, the flag station that was
nameg after him was for the purpose
which I had given—it was immediately
after his death—and, therefore, some-
thing was named after him. That was
not any kind of a thing that it was a
disparagement tp his memory or any-
thing of that description.

Shri Dinen Bhattacharya (Seram-
pore): Why was it done at all?

Shri S. K. Patil: It was done be-
cause it was necessary to do it and be-
cause lakhs of people were coming
there. If my hon. friend also wields
a Party which brings lakhs of people,
surely the Railways will always be at

2371 (Ai) LSD-—T.

hig disposal anq we shall build a sta-
tion and probably name it after him.

About the medical colleges, I said
elsewhere that if it is possible, we
can have a couple of medical colleges
opened. The idea was not that we
want to enter into the educational
competition. But we have got hund-
reds and hundreds of institutions, col-
leges angq schools for our railwaymen.
When I mentioned it, it wag not be-
cause I do not get doctors—they can be
secured in many ways by giving scho-
larships—but I thought the admissions
to these colleges have become so diffi-
cult that some of the children, sons
and daughters, of our railwaymen find
it difficult to get entrance into them.
It was just a suggestion. It hag got
to be worked out. We have not yet
worked it out and, therefore, nobody
need be afraid that we are encroach-
ing upon another Ministry’s work or
anything of thai description. We are
proud of anything that we have done
in the field of education. If hon.
Members have scen our hospitals, I
must say, not only do they compare
well but, I think, they compare very
favourably with others. They are kept
in better condition and our ambition is
that they should be the ideal instilu-
tions we shall produce. That is also
a help or a service to the community
that we are rendering,

Many hon. Members also referred
to the fair price shops. There are seve-
ral of them. I am most anxious to see
if I cap really give food material lo
railwaymen at a cheaper price. I do
not mind having a small loss. But my
hon. friends will understand the diffi-
culty as to where do I get the food
from. The question is—I cannot merely
have a board that this is a shop that is
opened—that 1 must get the grain and
in a system of rationing, where ration-
ing is for everybody, surely there can-
not be different cards at cross-pur-
poses here, something for the railway-
men and something else for somebody
else. It is very difficult indeed to do
that. I discussed this problem with my
hon. colleague the Minister of Food
and Agriculture. T know that, myself
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being the Minister of Food and Agri-
culture before, it is rather difficult in a
system like that. But as soon as I get
an opening ang something could be
done in order to relieve the hardship
to staff, surely I shall be only too
pleased to do so.

With regard to increasing the fre-
quency of air-conditioned trains, that
is also being done. But the air-con-
ditioning means that the parts have
got {p be imported and there is the
component of foreign exchange invol-
ved in it. That has also got to be done
and we are preparing for it. More
and more of traing which have become
very popular indeeq will be introduc-
ed between the big cities.

Then, I come to the Calcutta Circular
Railway. I made g statement in this
House some days back. I am most
anxious that the problem of traffic in
Calcutta must be solved—whether it
can be solved by the Circular Railway
or the underground railway. In my
eyes the last answer, the final ans-
wer, is the underground railway. Any-
thing that is constructed above is so
much a nuisance. We might see some-
times that it is an advantage—it can be
an advantage for sometime—but all
this traffic converging into Dalhousie
Square, thousands and thousands of
people, will possibly constitute a pro-
blem in the absence of any arrange-
ments for parking etc., which will be
tremendous indeed. Therefore, we
have got to take a decision and that
may take a little time. But it must
be a correct and a final decision. That
applies to any railway, link railway,
or call it by whatever name you like,
the circular railway for Delhi too be-
cause the population of Delhi is grow-
ing so fast. This demand also will be
insistent and the demand will be
made—ang it ig a national demand—
and something has got to be done, The
Railways have got to come to the res-
cue. I am merely undertaking this
responsibility an myself although only
one or two hon, Members have refer-
red to it. I can see the problem as a
traffic man because I have dealt with
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the traffic in big cities in my life.
Therefore, I know what it meang what
problems it creates. This problem
also has got to be taken in hand and
some kind of a blueprint has gol to
be made as to how we can solve it.

One very interesting suggestion
made by some hon. Members was: Do
away with thig Railway Board; the
cause of all mischief which originates
anything, the Gangotri, is the Railway
Board. Then, somebody asked: Why
not dispose of the Railway Ministry?
And somebody might say: Why not
dispose of this Parliament even? I
have not taken it seriously. But I
will say something about it, not be-
cause I belong to Railways—it is by
accident that I became the Railway
Minister—but surely where the credit
is due, the credit has got to be given.
Some hon, Members have in their cr1-
ticism gone to the length of suggesting
that the Railway Board should be abo-
lished. Ever gince I came to this Min-
istry, I have been comparing and con-
trasting, in my mind, the Railway Ad-
ministration with several other ad-
ministrations with which I had the
good luck to associate myself. During
the last 8 or 9 years, I have assoclated
myself with many administrations and,
therefore, if not with absolute autho-
rity, with some kind of authority I
can compare and contrast and say
wherein the advantage lies. I can say
from the personal experience that the
Railway Administration, with the
Railway Board as itg pivotal point, 1s
by far the most competent administra-
tion I have come across. I have the
least intention of detracting from the
standards of administration in other
Ministries. The Railway Board is a
special creation, the object of which 1s
to have a streamlineg and concentra-
ted central authority capable of dis-
charging its manifold activities. The
Board has fulfilled these expectations
beyond doubt. Unlike in other Minis-
tries, all the Members of the Board
are Railwaymen themselves. They do
not get the doubtful advantage of
jumping from one Ministry to another.
They have to live, grow and prosper
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in the Ministry itself. This gives them
the advantage of a more precise and
comprehensive experience of a single
administration which ig the Railway.
1 can say—if there was anything
wrong, 1 would not have used these
words of praise—that I am satisfled
that whoever had conceived this idea
of having the Railway Board has done
plenty of good to the administration.
We shall have to follow that example
in other administrations too and not
the abolition of the Railway Board
where there is the concentrated atten-
tion of people who dedicate and de-
vote themselves only to Railways be-
cause they are the engineers and they
do not go from gne place to another,
It has given us the advantage.

Now, 1 come to the National Rail-
way Users’ Consultative Council of
which many hon. Members are the
members, This bodyhas been of great
importance to the Railway Adminis-
tration. It consistg of very able and
experienced representatives of Rail-
way users all over India. Any sugpges-
tions made them command utmost
respect both of the Railway Board and
surely of the Railway Minister, A
number of changes have been made in
the pattern of our administra‘ion as
a result of the careful study they have
done,

About catering, there are two opi-
nions. Some of them say that the de-
partmental catering is the best; others
say that the private catering is the
best because there is competition in it.
I want competition in everything, I be-
lieve in competition in the economy.
No economy can progress where there
are no chances of competition at all. 1
may even suggest that I will do it In
competition with the private people to
snow the superiority of the depart-
mental catering. Bug that is a step in
which, T think, I am very wisely ad-
vised by the consumers and other peo-
pre and I surely intend to make some
changes. I do not want to hear this
complaint which is a genuine com-
plaint that the standards of our food
ana catering are deteriorating,

Then, about the standards of our
uniforms, at one time we had made it
obligatory that these uniforms should
be of a particular cloth, And they do
not last. Of course, there is the last-
ing capacity, the texture of the cloth
and all that. Our railwaymen must
loock smart, more smart than anybody
else. Surely, everything would be done
to see that they are given durable uni-
forms and better uniformg so that they
can really appear and reflect In a
small measure the efficiency which the
Railway administration represents.

I shall now refer to the extra-curri-
cular activities—I have borrowed that
word from the Education Ministry. It
is not merely hauling the goods and
carrying the passengers. But there
are other activities. The extra-curricu=-
lar activities, such as, schools, colleges,
hospitals, sports, sports stadium, give
a special role to the Railway adminis-
tration. Besides carrying passengers
and goods, the Railways have respon-
sibilities to the community. They are
in g position to provide relief and en-
tertainment in a thousand ways. I am
very proud of these activities of the
Railway administration. If you open
the sports column of any paper, you
will find the Railways everywhere
and in most cases they have won.
Even the gold medal that we won at
the Olympic in Tokyo was largely due
to the railwaymen, and the credit
goes largely to the railwaymern for
that. Even the goal that wag scored
was by a railwayman, and we are
very proud indeed of it. Every mem-
ber feels that he has hit the ball
and scored the medal, Therefore, I
am thinking of stepping up these acti-
vities further by providing sporting
facilities for railwaymen and by giv-
ing them better conditions of service
z0 that they could give a better ac-
count of themselves than they have
given so far. Thig is an amenity to
the people and surely it must be
given.

Then, my hon. friend Shri Sona-
vane had referred to the question of
the new zone, After all, just now
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Lhere is nothing to fear because of
these zones, But he thinks that Sho-
lelup}u' will sink into the sea if this
division goes anywhere else. But my
hon. friend should remember that
these things are done not by me but
they have come down from Minister
after Minister, from four or five Min-
isters, and I was only instrumental in
announcing it, because it had come to
a point where it had got to be an-
nounced. But it was actually done
before, and it was done with a view
to improving operational efficiency,
and not because this territory or that
territory is there. If I go by the idea
of territory, then tomdrrow I shall be
faced with this situation that every
State will require a zone for itself
which I am not prepared to give, be-
cause this cannot be done, and there
is no question of operational efficiency
involved in it. I saw a wonderful
camaraderie between Shri Basappa
on one side and Shri Sonavane
on the other, One of them said ‘You
give', and the other said ‘I shal! take'.
They were saying this as if the Rail-
way Ministry did not exist, I would
tell my hon. friend Shri Basappa that
if it were so possible, 1 belonging to
Maharashtra and having all the syms-
pathy for my hon. friend Shri Sona-
vane would have done that very glad-
ly indeed, but the whole Southern
Railway will be disrupted if [ accept-
ed the suggestion that he made, After
all, T have to go by what they have
got today. For the last so many years,
say, fifty to hundred years, a'l these
people have come to Bombay from
long distances, Surely, if for a change,
people from Sholapur go to Hydera-
bad, I do not think that the heavens
are going to fall because of that, But
I can assure my hon. friend of one
thing. Sometimes, these suggestions
are made because those people are
afraid of the possibility of their re-
cruitment chances being affected and
they feel that something might change.
1 can assure my hon. friend that the
same Railway Public Service Commis-
gion that was hitherto there shall con-
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tinue in Bombay, and therefore, the
recruitment facilities will be just the
same, Then, again, the whole Shola-
pur zone is not going. When I asked
the General Manager if there was any
possibility of taking away a particu-
lar part of. it only for operational effi-
ciency purposes and retaining a part
of it in the old zone, I was told that
the zone from Manmad to Dhond
mignt be retained there, and 1 readily
agreed to that., That portion is not
going away to the other zone but that
remains in the old zone. I am exam-
ining a few more suggestion = also
in this connection. Therefore, nothing
is going 1o be lost by this, 1 car as-
sure my hon. friend that so far as
recruitment is concerned, and so far
as the seniority and other things are
concerned, they will be fully prote-t-
ed,

My hon, friend Shri Sonavane re-
ferreq to the promise or assurance
given in 1952 that no reorganisation
would be done without consulting the
labour unions. I have gone through
the records and found out what was
said. I have taken the trouble to find
that out.

Shri Somavane: It was at the time
of the discussion of the railway budget
that our present Prime Minister had
said that.

Shri S. K. Patil: No such promise
had ever been given, The assurance
that was given was only this. The
assurance that was given by the Prime
Minister and everybody else and by
my predecessor Shri Lal Bahadur
Shastri who was also the Railway Min-
ister was this that by reason of the
formation of these zones, there would
be no retrenchment anywhere and
their service conditions would not be
affected. Naturally, if there iz any
single case of any service conditions
being affected, I shall stand by my
hon. friend and I shall be with him
and T shall see that such things do not
happen. My hon, friend should bear
with me on this point, because if we
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accede to that principle there would
be some other dangers, For, if 2 de-
mand were made by one territory that
because the railway runs through that
part, there should be a zone there,
then naturally the other parts also
will say that because a part of the
railway runs through their territories,
they also want a zone in their areas.
I would submit that we do not want
such a thing to happen. Let it be
understood once and for all that any
zone that we ghall create would be
created only for the purpose of im-
proving gperational efficiency and
not for any other purpose. We in-
tend to create perhaps one more
zone; ultimately, it will finisn with
ten zones. Now, we are thinking of
the ninth zone, and then the tenth
zonce might come, But when the final
picture emerges, it is not because we
wani to oblige one State or the other.
it is not because we want to oblige
somebody or the other, but it is pre-
cisely because of considerations of
operational efficiency that we shall be
doing such g thing and for no other
purpose.

Shri Sonavame: Why should the
railways be afraid of setting up an
expert committee to study this matter?

Shri S, K. Patjl: The railways are
greater experts than all the commit-
tees that my hon, friend could sug-
gest. The railways are again and
again looking into these things. Se,
we do not want any experts from out-
side. The railways are experts in this
business, and therefore, we do not
need any experts from outside, My
hon. friend is not an expert in this,
and the Members of Parliament are
also not experts in this, and I am not
also an expert, and I am merely fol-
lowing what the experts in the rail-
ways say, and I shall be only glad
it they could have it done. There-
fore, I do not think that we should
take up an attitude that because &
roilway passeg through a particular
State, a particular zone must not go
away from there, because then the

other parts also would come and say
that because the railway passes
through their area they should also
have g zone and we should give them
those zones. At any rate, we have
not got such a thing now. But I would
like to tell my hon, {friend Shn
Basappa that if perchance a zune ig to
be created in Mysore, he would repent
for having said what he has said now
that he is prepared to bargain on that
Score.

Shri Basappa (Tiptur): Hubli will
be the best headquarters for develop-
ing the Western Coast if only the hon.
Minister would judge it correctly.

Shri §. K. Patll: That does not fit
in well with the suggestion that my
other hon. friend has been making.

Shri Shankaraiya (Mysore): The
original proposal was for Guntakal
and not Hubll.

Shri 8. K. Patjl: I shall conclude
my reply by referring to the Pamban
bridge. Tributes have been paid by
everybody to the engineers for the
manner in which that bridge has been
restored. That bridge had been wash-
ed away as a result of the tragedy
at Dhanushkodi. It was a natural loss,
and it was not due to anyboy's mak-
ing. I am not going to repeat all
those things here because I have done
it so very often. It has been said
that the driver was reluctant to pro-
ceed and so on. I do not know where-
from my hon. friends have got this
information. The bridge had nothing
to do with the railway train; actually,
the railway train that disappeared
was not on that bridge and was not
on the move,

Shri Priya Gupta: The hon. Min-
ister is making a wrong statement.
There should be a judicial inquiry into
this matter.

SBhri 8. K. Patll: I am not yield-
ing. The hon. Member has been lis-
tened to, and he should not form the
habit of popping up )'ke g jack in the
box every now ana Sien. Surely, he
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has got to listen to what I am going
to say now.

Shri Priya Gupta: We must
a judicial ingquiry.

Shri 8. K. Patil: The bridge had
nothing to do with the train, The
bridge was for g different thing, and

have

the train was on a different thing.
And nobody would do these things
with the intention that the watery

grave should fall to the lot of any-
body.

I shall convey to the General Man-
ager and his staff the gratefu] thanks
on behalf of this House and myself
for the extraordinary work that they
have done in such a phenomenally
short time of 44 days as against the
six months that was the originally
scheduled time by which we expected
the bridge to be restored. I am sure
that the spirit of service and dedica-
tion that inspired the railway staff in
restoring the Pamban bridge will be
the guiding principle for the entire
staff and officials of our railway ad-
ministration, and that shall be the
proud day for us when we shall see
that gome of these little difficulties
are removed and we shall talk of our
railways as the greatest and the most
successful venture that this Govern-
ment hag launched,

Shri Shinkre: What about the
grievances that I had referred to?

Shri §, K. Patil: As I have al-
ready said, letters will come to my
hon. friend.

15.46 hrs.
*DEMANDS FOR GRANT (RAIL-
WAYS), 1065-66
Mr. Deputy-Speaker: The House

will now take up discussion and vot-
ing on the Demands for Grants in
respect of the Bduget (Railways) for

1965-66 for which 9 hours have been
allotted.

I would like to take the sense of
the House as to how these 9 hours
should be distributed amongst the
different Demands. If the House
agrees, 5 hours may be allotted to
Demand No. 1 and 4 hours to the re-
maining Demands. Is the House
agreeable to this?

Shrimati Renu Chakravartty (Bar-
rackpore): I would suggest that we
may take up all the Demands to-
gether, because otherwise there will
be a duplication of speeches.

Mr. Deputy-Speaker: Is this sug-
gestion agreed to? I take it that it
is agreed to. So, we shall take all
the Demands together,

DeEmanD No. 1—RaiLway BoArp
Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 1,18,64,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
31st of March, 1966 in respect of
‘Railway Board'.”,

2—MISCELLANEOUS BX-
PENDITURE

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 3,68,63,000 be granted to the
President to defray the charges
which will come in ecourse of
payment during the year ending
31st of March, 1966 in respect of
‘Miscellaneous Expenditure’.”.

Demanp No.

DEMAND No. 3—PAYMENTS TO WORKED
Lmnes AND OTHERS

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 34,13,000 be granted to the
President to defray the charges

'—;Moved with the recommendation of the President.
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President to defray the charges
which will come in course of
payment during the year ending
31st of March, 1966 in respect of
‘Working Expenses—Operation
(Fuel)".”.

which will come in oourse of
payment during the year ending
31st of March, 1966 in respect of
‘Payment to Worked Lines and
Others".”.

Demanp No, 4—WorkIiNG ExrensEs—

ADMINISTRATION DEMAND No. B—WORKING EXPENSES—

OPERATION OTHER THAN STAFF AND
Mr. Deputy-Speaker: Motion moved: Fuew

“That a sum not exceeding Mr. Deputy-Speaker: Motion moved:

Rs. 52,68,93,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
31st of March, 1966 in respect of
‘Working Expenses—Administra-

e

tion’.”.

Demanp No, 5—WorkING ExPENSES—

REPAIRS AND MAINTENANCE

‘Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs, 167,73,90,000 be granted to the
_President to defray the charges
which will come in course of
payment during the year ending
31st of March, 1966 in respect of
“Working Expenses—Repairs and

“That a sum not exceeding
Rs. 32,00,17,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
31st of March, 1966 in respect of
‘Working Expenses—Operation
Other than Staff and Fuel'.”,

DEMAND No. 8—WORKING EXPENSES—

MISCELLANEOUS EXPENSES

Mr. Deputy-Speaker: Motion moved.:

“That a sum not exceeding
Rs. 29,97,17,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
31st of March, 1866 in respect of
‘Working Expenses—Miscellane-
ous Expenses'.”,

Maintenance'.”,

Demanp No. 10—Working ExrEnsES—
LABOUR WELFARE

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 20,17,16,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending

DeMaND No. 6—WORKING ExPENSES—
OPERATING STAFF

Mr. Deputy-Speaker: Motion moved.:

“That a sum not excecding
Rs. 106,78,34,000 be granted to the
President to defray the charges

hi i i urse of
whih will caiis. dn SnoTee 31st of March, 1888 in respect of

payment during the year ending .
315t of March, 1966 in respect of 'Wofkmg Expenses—Labour Wel-

“Working Expenses—Operating fare’.”.

Staff.”.
Demanp No, 11—WoRkING EXPENSES—

APPROPRIATION 0 DEPRECIATION
REsSerVE FUuND

Mr. Deputy-Speaker: Motion 1oved:

“That a sum not exceeding
Rs, 85,00,00,000 be granted to the
President to defray the charges

Drmant No. 7T—WoORKING ExPENsSES—
OpERATION (FUEL)

Mr. Deputy-Speaker: Motion moved.

“That a sum not exceeding
Rs. 107,76,66,000 be granted to the
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which will come in course of 31st of March, 1966 in respect ot
payment during the year ending ‘Construction of New Lines'.”,

31st of March, 1966 in respect of

‘Working  Expenses—Appropria- DE&,\“ND No. 11)5_0"“ LiNe WoRks--
tion to Depreciation Reserve AFITAL, eSO RESERVE
Fund'”. FuneE anD DeveroPmEeENT Funp

Mr. Deputy-Speaker: Motion moved:
Demanp No, 11-A--WorkinG Ex-

- “That a sum not exceeding
ENSES—A A P :
;U:D PPROPRIATION TO PENSION Rs. 51,01,64,000 be granted to the
President to defray the charges
Mr. Deputy-Speaker: Mouon moved: which will come in course of
. payment during the year ending

“That a :(um no{ cxceeding )
Rs. 12,10,00,000 be granteq to the 31st of March, 1968 in respect of

‘Open Line Works—Capital, Dep-
reciation Reserve Fund and Deve-
lopment Fund'.”.

President to defray the charges
which will come in course of
payment during the year ending
31st of March, 1966 in respect of
"Working  Expenses—Appropria-
tion to Pension Fund'”.

DEMAND No. 16—PENSIONARY
CHuarces—PENSION Funp

Mr. Deputy-Speaker: Motion moved:
Demanp No. 12—PAYMENTs TO

GeENERaL REVENUE “That a sum not exceeding

C Rs. 3,12,40,000 be granted to the

Mr. Deputy-Speaker: Motion moved: President to defray the charges
“T'hat.‘ e sum not exceeding which will come in course of
Rs. 115,90,17,000 be granted to the payment during the year ending
which wil lcome in course of ‘F}:f:;,“inaw Charges—FPension

payment during the year ending
31st of March, 1966 in respect of
Payment to General Revenues'.”. DEMAND No, 18—APPROPRIATION TO
DeveLoPMNET Funp
Demanp No. 13—Open LINE WoORKS

(REVENUE) Mr. Deputy-Speaker: Motion moved:

Mr. Deputy-Speaker: Motion moved: “That a sum not exceeding
Rs. 29,23,67,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
31st of March, 1866 in respect of
‘Appropriation to  Development

“That a sum not exceeding
Rs. 11,00,00,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
31st of March, 1986 in respect of

- "0 Fund'.”,
‘Open Line Works (Revenue).”.
Demanp No, 14—CONSTRUCTION OF Hon, Members desirous of moving
New LINES their cut motions to these Demands

may send slips to the Table within 15
Mr. Deputy-Speaker: Motion noved:  minytes indicating which of the cut
“That a sum not exceeding motions they would like to move.
. 85,82,32,000 be granted to the
gf’eseident to :.le:tra_w,-rg the charges Shri Narendra Singh Mﬂhil.ll
which will come in course of (Anand): Mr. Deputy-Spekor, Sir,
payment during the year ending 1 would request the hon. Minister te
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see that the air-conditioned express
between Bombay and Delhi is run
daily, If it is made a daily train, the
passengers will be greatly benefited.
The traffic has also increase much.
More accommodation in the dining
car in the air-conditioned express
should be provided. We find that at
present the dining car is much over-
crowded, and we have to wait rto1
hours before we are able to get a seat
in it.

I would like to draw the attention
of the Minister of State to a small
matter which I have already brought
to the notice of the hon, Minister to-
day. That there is g difference in the
air-conditioned third class fare bet-
ween Baroda and New Delhi, When
I travel from Baroda to New Delhi, I
am charged Rs. 37.25, whereas if I
take a ticket from New Delhi to
Baroda, I have to pay Rs. 37.40. Thus,
there is a difference of 15 paise, and
I request for an enquiry into this
matter.

About railway fencing, I have to
say a few words. The railway fenc-
ing has completely disappeared from
the old BB&CI and GIP Railway, The
Railway Ministry may enquire into
this matter, and they should provide
proper railway fencing so as to avoid
the entry of cattle etc. into the rail-
way premises and remove chances of
accidents.

About the nameg of railway stationg,
I have to bring to the notice of the
Railway Ministry that various sta-
tions have various names in various
languages. For instance, the Baroda
station is called Baroda in English,
but Vadodara in Gujarati and Badavda
in Hindi. Similarly, there is a station
called Broach; it is called Broach in
English, Bharuch in Gujarati and
Bhadonch in Hindi. Similarly, there
is a station calleg Chandod, which is
my home town station, In English 1t
is called Chandod; but it is called us
Chanod in Gujarati. All such names
should be standardised. These dispa-
rities in names in the different langu-
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ages should be brought into line just
as in the case of Kanpur, we have
done away with the old spelling
Cawnpore and have now stanardised
it as Kanpur. I would request the
Ministry to attend to this.

As regards the pgssibility of ein-
ployment of railway staff from KEast
Africa I request the hon, Minister of.
State to attend to this particular as-
pect. We have 3 number of Indians
coming from East Africa who were
formerly railway employees. Now
they have been discharged by the.
East African Governments and have
come over here. They are young
well-trained, and well experienced,
They should be absorbed jn our Rail-
way and a chance should be given
for their resettlement.

There is a suggestion for giving cash
prizes for good ideas or good sugges-
tions. So may foreign firms, and many
concerns in India have also made this
recommendation that employees should
be encouraged to make useful sugges-
tions to the railway administration for
the betier running of railways and cash
prizes ghould be given to them.

There is a news item dated 2nd
March, 1964 in a vernacular paper
about a railway station in Saurashtra,
Western Railway. A ticket was issued
to a Municipal President of Rajko!.
Saurashtra, The station is Shapur in
Saurashtra. On it was printed the
name ‘Junagdh State Railway’, which
disappeareqd in 1948, and the fare
mentioned was Rs. 5-12-0, It was
issued from Shapur to Rajkot Town
station. We have changed from
rupees annas pies to the metric sys-
tem. But this anomaly ig still there.
Rajkot Town station has also disap-
peared and Bhaktinagar is there ncw.
So all these very old tickets must be
dispensed with,

15.53 hrs.
[SHRT SONAVANE in the Chair]

Coming to the different gauges on
the railways, we have 4320 kms. of
narrow gauge, There is a suggestion
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in the Indian Railways Journal of
February, 1965 by an ex-railwayman,
a very wise suggestion, that if these
lines are unremunerative, they should
be done away with and replaced by
good roads, In Bombay we had the
tramways, but the Municipality has
replaced them by bus service, So I
request the Ministry that where they
‘find the narrow gauge unremunera-
tive, slow and in convenient to pas-
sengers, they should be removed and
there should be good road service in-
stead so that we can have better faci-
lities.

About suggestions for new railway
lines, we have to consider about the
various ports in Gujarat., There is
the port of Dahej which serves the
oil industry also. There is a sugges-
tlon for constructing a small track of
17 miles from Samni to Karjan which
will cannot Dahej Port with the hin-
terland of Gujarat.

As regards the problems of porters,
I have on two previous occasions also
drawn attention to them, The porters
should be treated in a human way.
They are rendering useful service to
passengers, But there is no scheme
for their future benefit as glso to ame-
liorate their present condition, Al-
though the Railway administration is
charging them licence fee—their red
shirt uniform; and contribution for
having maccadams also. This they
collect money from them—there is no
provision for educational and medical
facilities for them. The Goverrunent
seemes to be very capitalist when it
treats its own staff. There is no sort
of co-operative society to look after
them. After a porter reaches Lthe age
of 80 or 65, he has no means of live-
lihood. There is no provision for a
provident fund. I request the Min-
istry to consider this problem from
the human point of view, organise
them into co-operative socleties and
give them the beneflt of provident
fund. I.et them subscribe a portion
and let the Railway Ministry make

their own contribution so that when
a porter retires, he will have sume-
thing to live on.

I also request the Ministry to in-
crease the number of Kisan specials.
Formerly a concession of 10 per cent
was given, but since 1st January, 1961
the concession is only three and one-
third per cent.

As regardg tourist traffic, foreign
tourists come to India and we very
rightly give them all facilities, But
we must give facilities to Indian tour-
ists as well We have tourist offices
in Allahabad, Hardwar and various
other places where our Indian tourists
are not getting proper facilities, In
foreign tourist trains, we have 4 {0 §
conductors, whereag in an Indian tour-
ist train not one conducter is provid-
ed, This should be lookeq into. Cour-
ductors should also be there in Kisan
specials. Better coaches should be at
attached to the Kisan specials, These
specialg do not have proper electricity
or water facilities, All these defects
should be gone into and removed.

About the good work of the Rail-
ways, about which the hon. Minister
spoke just now, I have also a good
word to add, particularly in connction
with the service they are rendering
to our deaf and dumb people. Some-
time back, the Indian railways ar-
ranged a free trip to a party of 200
deaf and dumb boys to Agra by the
Taj Express. I hope the Ministry will
go on increasing these facilities to our
poor deaf and dumb population.

Ag regards ticketlesg travel, Gov-
ernment must pay great attention to
this malady., Very often, there are
complaints that students behave in an
unruly way. There is a report in one
of the newspapers that the Genera!
Manager, Southern Railway, received
a deputation of students at which they
regretted their misbehaviour and pald
up the fares which they had not paid
earlier. The problem should be tac-
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kled in a tactful way angd loss of reve-
nue to Government avoided,

The Estimates Committee of Parlia-
ment hag made various recommenda-
tions, particularly by way of ameni-
ties to third class passengers. The hon.
Minister has just stated that the in-
tention of the railways is to give mole
and more facilities to passengers. Re-
ference was also made to the over-
crowding which ig there, The Fon.
Minister made the point that the faci-
lities offered tp passengers are incrs-
ing, but he has not taken into account
the fact that the number of passen-
gers is glso increasing. To tackle this
problem, overcrowding has to be ex-
perienced, not only talked about. I
would make a suggestion. If they
<annot provide more coaches, let them
provide closed wagons with benches
rather than allow people to hang on
to footboards or travel on the rnofs of
trains. I remember that in the old
BB& CI Railway, when they could not
supply enough coaches, they were
giving facilities by way of provision
of benches in wagons,

There is a suggestion in p. 73 of the
Report of the Estimates Committee
(Sixty-fifth Report, Third Lok Sabha)
about introducing the Japanese system
of mechanisation of seat reservation
on our railways, This is what the
Committee say:

“The Ministry of Railways have
informed the Committee that from
the literature published in Japan,
it ig gathered that the Japanese
National Railways have been ex-
perimenting with a prototype
model of an automatic seat reser-
vation machine at Tokyo Central
station”.

1 would request Government to look
into this suggestion of the Committee.

1 welcome the suggestion that there
should be healthy competition bet-
ween the private sector and the pub-
lic sector in catering so that we have
the advantage of having the best food.

1965-66
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There is also a suggestion at page
89 of the Estimates Committee’'s Re-
port about the introduction of the
Russian pattern of checking the rail-
way compartments so that ticketless
travel can be removed, It is a very
useful suggestion, The Russian pat-
tern checking is posting of one tra-
velling ticket examiner per carriage
instead of for the whole train. 1
think it will go a long way to reduce
ticketless travelling.

The Estimates Committee has also
made various other suggestions into
which I shall not go in detail. They
are contained in pages 70, 75 77, 188,
89 and 136 of the 65th Report. I am
quite sure the Minister will look into
them,

Lastly, I join the hon. Minister in
congratulating the railways on their
early completion of the Pamban
bridge, If things are done like this,
I am gure railways have a bright
future.

I request the hon. Minister tc look
at a letter published in the Times of
India a hundred years ago to see what
progress we have made after a hun-
dred years. It says:

“Today’s train travellers will
doubtless sympathise with their
forebears of 100 years ago, though
the Railways then seemed 10 be
a little more responsive to criti~
cism than now. ‘It is gratifying
to find that the G.I.P. Railway
Company are at last (January 3,
1865) exhibiting efforts to please
and accommodate the public wants
which they hitherto apparent'y
1gnored the necessity of attending
to. From the very time this com-
pany commenced running their
trains, complaints have been loud
and unceasing regarding the un-
necessary delay passengerg Arriv-
ing by rail were subjected to at
the Byaulla statjon.".”
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A hundred years ago there were diffi-
culties, and I am quite sure that even
after another hundred years there
will be difficulties, but human endea-
vours have always to be made to give
more facilities to passengers.

Shri M. L. Jadhav (Malegaon): 1
rise to support the Demands that are
before the House and to offer some
suggestions for the consideration of
the Railway Ministry.

On the Central Railway I find that
there is no janata train, which is very
necessary for coping with the heavy
traffic between Bombay and Dethi. A
janata train should run daily to cope
with the heavy traffic and to avoid
the overcrowding that ig there on
this line,

A shuttle train between Bhusaval
and Igatpuri is also a necessity to
cope with the passenger traffic in that
area.

There are now express goods trains
which take goods from Bombay and
deliver them at Calcutta, Delhi and
other important cities. It is very
necessary that these trains should
also take goodg from important mar-
ket places. I find that a lot of vege-
tables are being carried by road to
various important market places. If
vegetables and perishable articles
can be carried by trains with the
same speed ag road transport, this
trafic will be diverted to the railways
and they will be able to earn more
income,

In my area, although Railway is
not lacking in wagons, I find that
wagons are still not available in time
for the transport of omions. It is a
sorry tale. Sometimeg the wagons
are not given in time, It has come
to my notice that in some cases some
extra money is demanded for the
supply of wagons. In case of refusal,
leaky or useless wagons, or wagons
which are not in order, are supplied,
or the wagons are not supplied in

time, and there is delay. These things
happen between the |Controller and
the Station Master and the persons
on duty. These things should be
stopped.

When enough wagonsg are available,
it is desirable that they shoula.
be supplied in time, so that the pro-
ducer gets a better price for his arti-
cles, and at the same time the con-
sumer gets them at a lower price. I
feel that the position can be easily
rectified and it is necessary to rectify
it.

Then 1 come to drinking
facilities.

water:

s W wmw AT (§RT) ¢
gwafd 73179, TG T T GHT F°H
Ag¥ & 1

Mr. Chairman: The bell is being
rung ....Now there is quorum.

Shri M. L. Jadhav: Manmad is a
big junction on the Central Railway.
But there is no permanent drinking
water facility there. There is shor-
tage of water. It is a place where
three routes meet. Some permanent
arrangement for water supply should
be made. Representations had been
made a number of times but the need-
ful had not been done. The same is
the case with Lasalgaon. The Rail-
way gtaff and the passengers do not get
water in summer. It is necessary that
such places in the railways where
there is scarcity of water should be
taken up for providing permanent
supply of drinking water.

ot geR W weETw (XT19) -
awrgfa wZET, G UAEqT FT ANA
1 qr9e 7 w@ qwy wrow A
Mr. Chairman: The Quorum bell
is rung—there is quorum now.

Shri M. L. Jadhav: I shall refer to
the railway workers at Igatpuri, It
is a hill station recognised bty the
Government but they are not paid
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hill station allowance, while it is paid
to the railway workers at Lonavala
.and Mathron and other places. They
have represented a number of times.
A number of people come to that
place in summer. Hill station allow-
.ance should be paid to these railway
workers. The State Government
workers are getting water gllowance
due to the scarcity of water in this
place. The Railway staff are denied
the same facility. Railway staff should
get these facilities to its Igatpuri em-
ployees. Nasik is a place of pilgri-
mage and a number of pilgrims come
there. The Railway crossing bridge
is at the southern end of that station.
There should be one more bridge at
the northern end or the present
bridge could be shifted to the centre
so that it will enable passengers and
-other people to cross the station easi-
ly. Besides I find in this station
there is no kitchen facility. People
visit this place by special trains and
boggies. They cook their fond on
the platform and eat it there, in the
open. It is not a healthy phenome-
non. Being a holy place, lange num-
bers of people come there. The Rail-
ways must provide a common kitchen
sp that passengers may be able to
ook their food and eat their food in
the same kitchen. At Nasik also
drinking water facilitieg should be
improved a great deal. The water
available is raw water it should be
replaced by good drinkable water
from some local well or by having
some arrangements with the local
municipality. 1 request that these
suggestions may be considered. With
these suggestions, I support the de-
mands that are before the House.

oft TawTe s ( IHA) AW
YT, & T Fara Y A &7 el A w7qT
g | WY FO THY R gW A 1T FA
TZT AEAYO T IHTAATET AT FAT
gYr Huuwrang fe A0 ¥ aAIw A
aTh I e g | fer i § 4w
aga { wEeayl wvw I #1 g F AT
TEATE |
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AT TSYT & G §T 89 § Sqrav
wa frdY Tog qeaeT &, Mag
sw & |

st wifeTT wre dewt ;T WY
o

ot TraeTe ST SR ¥ A
s fe | gt o wsa w2w o ava
¢, fauw ¥ fasfoq da wom w0 & 39
¥ gfawfoq da, we e, fareaszy,
AL {1 — A a9 A 9 Fawd
g1, fom & o gat ¥ araw @Y a7,
Frew s @, gravmT & A A@
T——gT Wi &1 fyemar T k|
g A qg TG AT

w2z Anrtaran ${ve 7 -
frdwre & ar¥ & wor & fol &
99 weg w2w & are 7 Y fawfor
F | WA g0 9 & A% 1309¢
FaTAT

“It has been pointed out to us
that there is no direct rail com-
munication from Ujjain or Indore
in the south of Madhya Bharat to
Gwalior in the north; and that the
northern part of Madhya Bharat
in consequence is rather cut off
from the rest ot the State. We
understand, however, that the
Railway Boardq have already
under consideration the question
of constructing a new line from
Gwalior to Ujjain via Shivapuri,
Guna and Agar.”

gz ¥ § {% g s &1 s fgean
wofq AT ¥ IAT AT I 1 I
¥ are & g forwra § i ag w0 aga
MHAR I @ I v e A AN
¥y T@T AT &, g v ad af fEar
ST o T A e @A E
TN A AT AT G E AT A
e apamas ) gar |
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qgl AGY, T AATATZIN FH1-
W Ay A F awgr 133 9%
facag wwafaar ¢ -

“We would, however, like to
mention more particularly in this
connection the demand that Jabal-
pur should be connected with
Lalitpur or Jhansi. With two
new rail links from Jabalpur to
selected points in the south-west
and the south-east on the Central
and South-Eastern Railways res-
pectively, and another line run-
ning east to west through Vindhya
Pradesh, the proposed State of
Madhya Pradesh will be much
more satisfactorily served by the
railway system that it is at the
present time. The suggested iinks
in our opinion seem to be essen-
tial: and the Government of India
will no doubt take this into consi-
deration.”

ag o fawrfre aoa Qs araer A
41 g fat st Tow & oo sgfrdme
FEAE R dH F AG G 7 Faw Ay
wudar ¥ 9t | afew @ fawrtor
ELEHRLIRCUE SR R e
WA AT FT AT AT SIS | Wy
a% IFT @m g AR faewew ad
mar 3 | € ATE & A S @
e ot g & guTe T A A e
¥ I9E, ORI ATITH | gHIY
g ¥ A IA qF AE) & | g =a
# wat ¥ Ay 3 8, domw AW @,
wifeae ¥ & Afem gamt Toa & feei &
faqmage ¥ 9 & fag, AR IATAF
for, oo oA & fag a1 It @,
R wfz & ww & fag w1 "o 39
gt g wETEERE A AR d

AR qOTET A GFACIT & AT
TWE R AYIG | T@AGTE FHE |
aga ot afy & e 8, d AT & )
IR AT | WITH! ST AT A0fR o

wa 45 gErT @A AR §
W wron w7ar g e e gieen § w9
A FH T AT A FT O FAAT
T gy &, afwer yraenT §, SAE
W, TGTH AW AT AT FEHR §, IAHT
FA f Ffw &G

w9 ¥ qge0 A4 az gEra ¢ o
qFET ATEA T AT FTH FW g oW
¥ SedTBAdt T oo ) e A
# fegma g Tifed fe ool g am
FH FTYT FL

T AT AT F WU vy aw
EAARA I | qg qgd €A g |
ag ¥ezy fommgsmE &6 S
fe & wgaw w9 g o gER
% W FW g 6 fragt & mifaat
qF WY A AT A7 oY g o
Y AN F gEHT AR & | IEF
faq Wit ag aga s & fRapm ®
WA mifagTr 3% IWd AR WO

=

91 |

g Qfwa ot & v gerar F §
gara fear @1 f& e @ e aw
T% W A gAT 9rfgd 1 @g W
A AED g | WIS § fF S
T F I FA W @ @ EFT
® g wew waw H, fwz qRar
Tz fael § smamat & wifaw g
JTEm | EifedT #TOgET W
graqEl & wifaw g« g wmar
Iq qFT FTH! AT TH EH H A
T AT | Iq AT HK A A & fag
wgg 31 FTIHYT T geran
aw e e oo W F wf@ A
sgagfaa Y awd 3 | T | W
foraeT Wit 2, TUTRIET AJ AN E
a7 A ¥ Wi g ifew &, sOT



3333 D.G. (Railways),
1965-66

93W ®Y A qre SfRE @ A TEw
I gFar ¢ | faz ¥ mifage +0 diw
A g | g A &, SE &
W T F W qE A w7 faan
WY AT FTR WATGH! WIRSAT G AFAT
g | W Wt &d fear s afed,
EEr oY wEmT g anfEd o

wrrferae & fragd o AT 3|
ATy WAy & AR
ot AW § 1| S HTeET ST AR
2 9w ¥ W Ay ¥ eteE g
A ¢ 1 g v fafem ek
¥R, A A S A AT 8

1% faare wlt a5 A gem §
TR A A, WL INA § WA AR
WL ¥ AT UL, FSAT a1 w1973
aw faenrfear s &Yy agr F S Y
R N R g |

g a1 A e wraw of@r F A
# Fgr 1 gunk faer W ¥ da N
WY G | WA FT AT WO
A wroFr qar sam R s aE ed
ox g ogioe Wa W aE R, faeea
¥ w3w % weg w2w F WY | faeem 2w
¥ &a ¥ qur gyl wifs W forer
oR g W e WAl ¥
FTAT & TATEIATR AW § A AgA wH
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W # § | gAY, BANYT, W9,
TN ® agT ¥ §GAT, FAY 47 g F
twal frer fagr oo 1 gy et
foet s %A F gwt @, f= X
@ JF FICHCERA ¢, 178 Ny
THo HITo Hlo ﬁfmmf{vﬁi-“ﬂ'w
grit | farew Rwrda & fw ¥ A
T UF IR ARA AT qgT Aw
2 | WETET MU U TaW wiuE a
g1 T § arfe feT ot agt o & fory
W EN  Adfaaaras it
g 3% A ¢ I ewfaww & smry
¥ oq #9 W awwr gAY wfEd,
agi W EEW! ®® qEWTT g
arfgd |

feeelt <ot foreme s AW @ &
o9 3G AT fa=wTT #3 | IEET IR
aw T37 faar oo @Y |\ o W
SATRT AW ALY & §HAT § | TIEAYC
TF JgT a7 A §, FL grAT § o g
e ) T fer @ ¥ oam
wifearet & § 1 &for ®”e wu
agt &1 wTEE aga &) 9grel ¥ agre
afrer qara? & wR 9 § | 3@ 0% v
e e WY a9 'war § | Sfew WA
& uwig ¥ 39 9T fa=re af) @ awar
&1 wifeafaat @ gfna & faw
TAH! TR qF A0 AV T A
LI Gl el R
sfeen 1 @ 8, wE @ T g
T® W O FT @ ST

g W W ¥ wifeAndr da
@TaT ¥ AR AR EAR A AT A% R
E A ¥ Gy g7 A fRrmde
¢ f& g &9 ®Oar 9 A 2ar
w1 fe agr Wt WA ATEA AT AT
7 AEY | WTCNA |TaT W17 A1 YT
wifzarat s & W ggr g AT 4
A &1 &zaT A7 qEETT § oawd
1T FF g Tt AT WA F | AgT
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= wraemer sy )
I g7 A &1 g agE g
€1 2 = T TYAT G UFT FT TTHT
WAy wraw A A § | A Yoy
A A AR W EM A IF
9 AT ATAT | g ey § R
¥ NgT % a7 T ¥ SgE A% UF AL
ITE AT q & 9w

fezarer-gafaar a3 a 7 F7
nfaar & | AR Wi QT JTAT 9q1iRY
TE FAS T & § AT FEY Frgm G
¥ AT TF w1 77 W W AT
I qATET AT AY AT a% w1 8|
gq M@ R | TR q WIEE
afag 31 3@ afemr srgen awi g
21 few 4D Ao X # qorg A IO
Ioar TEY @ arar @ afag www
T AF FATAT AT |

g ¥ fegarer v A% N
et fie &1 Zwer g N A A
2w Y ATT S FATY Y oEE
T g TIE qee }) Wt I HAY
I QT HAY § q¥ IAHT @ AT 97
frrmrz e < & 1 qE AT w W
¥ W gEE Wi an frar smo
A faearal #Y 71w @) awar § o AR
I =3 faer awd &

TR fogarer 40 9 §, T@6! W
s ot A arfed ) g oY Az
Eiul Al

o wefer F A ¥ g ¥
£© FEAT ATEAT § | FA TG AT 0F
aga St @wear ) W gTee @gq
A Fg1 fF e a% A1 W aga A
vt § afes gerl & arg /% gEr
¥ W & @19 A 3w w@ar g |
% I ATE FAAT T I T 9T
et ¥ w1g AT FT T a1 AT ¢ AR
R T/T G¥9F 7 ) & & § §7 g2T-

T & AT AT 0% 0SOEd 3 W9
FEL AT FT T | qg AW AT 7T
T2 AN FY FHAE A &1 F wled
¥ w3 Ad %y &

e WA qT T ¥ IR
mfeat & avat ¥ wgwera® I ATAY
qga wifeat & avaf § faeey arelt o
¢ afer qoter At aqo & 9 ¥ I
% 8 | tF wfemcaw g fom &
ARt 2 ¥ art Saw A@ wT Ewr ¥
oF g vFmw ¢ foad fas @ fesy
@ & 5w s F faw ww amy
| AT FFMEHZH T & 7T WU FH
weedeg 21 &1 @ @ aY e T
fifay 39 & O &1 fad @t fasd
wIFF AT AT ux S S
are w1 f67 &1 W ater w9 FekT
o AT & @9 ¥ oF gdemAe 39
T w7 97 faAre w7 | 77 agg Awq
g1

HEHRTATE & ZATEIATE d® AT4T
ATET, WIATH, dHT, FTAT CF CFAAE
3R AT FTX A AT | qgASTATE
¥ W T OF 37 ¢ A HACIT &)
IqET vRSH 47 faar e s g
TATRTETE % q9r f2gr Srooat s
AT, AT TA@nfs dW & fAg
wmn w2w & Fm &1 I8 zfama
faer STt

oAy ¥ g,y faenage
F WG aF WY UFEIE 29 IO A
Fr € &, TH AL IA AT FA@ AN
JeTy &1 31 waqR, A, s
¥ YEREIR, FTAYL, EIAT AW &1 F7T
faeett % & foT WY 0% vagdw I I
#Y s, anfe g7 g7 F I FY OF and
T faeeht W & o ey ama
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AT LRI T TR W9 gHIR agt
T F ]| [H T I F AT gHT
fr oF a7 & ag Qv Ay § W afw
A T 2| W qg wIEA & fAv
W § W A i st @ A are
et @ | aww § g W @ fF g
| FAT 2, W 3T W ¥ any §,
Ia & afew GFwe & foro w0 A€ o
F@ & WA R F T IR
qreqT g e

W 7 ¥ TRBEERE § g
9 AT 7 Frn Sufgd M dhf e
J T A | W & o e
wqeefen ot ¥ of war g A K
W Fl qgd wgaqw wwwar g &
WARAT § & IS ATE TH THT FY sqIeqT
FUNM | ZAWT A gg FAWE 7T & WX
g W A% FAA9A g7 & SW A v
T FE AwATE B AL F

R fasmage owadE ® w9
Fg A § A s Ao & aw o
21 gz R aF A ol T o
R a® I Afgd | Wi s fady
FU F TR I6 AL AT aHA A FW
¥ &9 I a% a1 @ & Jr &
wfer fom & anr v w1 wEr I
qF T T 19 AF ¥ W F ;0
L

[ gug A a@ T g @) wfes
@A T Agr 9T wrk e A o
W OF B A9 dedT ATfgd | @ e
* IR & A WA @ ATTGAHET
e W grae-arrf owRw |
2t arfeal & s & @ § ag 0.8
WA AATA AN AR THA WA
o1 a6 §

2371 (Ai) LSD—8.

i965-66

Shrimati Renu Chakravartty: Sir,
we have been listening with spell-
bound attention to the speech of the
hon. Minister. 1 hope we shall have
some replies. 1 hope they will be
less skilful but more to the point,
with regard to the cut motions we
have tabled. ’

I have moved my cut motions
Nos. 20 and 30 with regard to pas-
senger fare increase and monthly sea-
son ticketg in Calcutta and Bombay.
When I gnalyse it, I find that the per-
centage of increase in the second and
thirq class fares is equal to the in-
crease in the first and air-conditioned
class fares. In the case of second
and third class passengers, the in-
crease will be 10 per cent upto 80 KM,
For the first and air-conditioned class
alpo, the increase will be 10 per cent
for distances upto 1000 KM. The only
point which has been made iz that
after all for short distances we are
charging a 10 per cent increase and
for the ricther sections upto 1000 KM
there will be 10 per cent increase.
But the fact remains that generally
the poorer people travel from and to
their places of work and they are not
able to travel such long distances. It
is a completely unjust burden. I
will not put forward the simile of
the straw on the camel's back. The
Minister has pleaded that the camel
is very small, but if the camel
starts biting us, it is difficult for us
not to protest. The second and third
class passengers are cconomically the
worst prepared to bear this amount
of increase. For the big millionaires
and capitalists who can debit their
air-conditioned class fares to the
companies and for the ministers,
Generals and bureaucrats who can
debit thely T.As. to Government ac-
count, it is not a big increase, but for
the third class passengers, it is 8 big
burden because it comes from their
pocket. So, I would request the
Minister even af this late stage to
consider this point.

Coming to the increase in the fares
of monthly season tickets in Calcutta
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and Bombay, these are two cities
which have a very big suburban area
and a very large number of people
come into these cities every day. In
one family, there may be five people
holding season ticketg going to
schoois, colleges and places of work.
In my own constituency which is a
suburban area in Greater Calcutta,
there are thousands of such season
ticket-holders from Sealdah to Dum
Dum where there are refugee colonies,
factory workers, airport workers, per-
song going to schools and col-
leges, employeeg in business con-
cerns, ete. For them, the cost of the
monthly season ticket has been in-
creased from Rs. 3'25 to Rs 3:60, ie,
an increase of 35 paise. For season
ticket holders from Sealdah to Bar-
rackpore where we have Defence
Cantonments, factory workers, re-
fugee colonies, jute workerg in thou-
sands, etc, the increase is from Rs.
7.20 to Rs. 7.10, i.e, an increase of 50
paise. Similarly from Sealdah to
Naihati and from Sealdah to Kalyani,
there is a 50 paise increase.

If one holds four or five monthly
season tickets, it comes to Rs. 2 to
Rs, 3 per family. On the other hand,
one finds that there is no change in
the first-class monthly tickets. Sir,
I want to plead on behalf of the
third-class monthly season ticket
holders that there should be no in-
crease in the rates, The hon. Minis-
ter said that he wag trying to bring
it on a par with Madras. Let us
bring Madras on a par with Calcutta
and Bombay if it is less rather than
raise the rates in the other two cities
to bring them on a par with Madras.

Now, with regard to the question
of the circular rallway for Calcutts,
it is almost becoming a hardy annual.
We are going on talking and talking
while the traffic situation in Calcutta
is becoming worse. If one goes to
the Sealdah area during the peak
hours one can gee for oneself the

The traffic jam has
become impossible. Sealdah is a
nightmare during peak hours. Same
is the case with pther places, espe-
cially, Strand Road, Harrison Road,
Chitpur, Shyambazar crossing, Belga-
chia and Cossipore, It is no use
constantly quibbling as to whether an

traffic jam there.

‘autonomous body will bear the cost

or the State Government or the Cen-
tral Government will do it ot
course, I am in favour of having an
underground railway. I do believe
that is the modern system and not a
circular railway. But we do not want
to have this quibbling and finally be
left with neither an underground
railway nor a circular railway. There-
fore, the Government of India must
promise us that they are going to tuke
up the financia] responsibility. —How
they are going to divide that respon-
sibility between the State and the
Centre is their job. Calcutta has a
special position in the economy of
India. It has a huge population the
like of which ng other city in India
has, It has a growing population. It
is one of the ten cities, as the Minis-
ter pointed out—the biggest cities—
in the world. It is a city the like
of which we have not got elsewhere.
In U. P, you have the KABAL towns.
In Maharashtra you have Nagpur.
We have no similar city in Bengal.
Tt is a problem for us, It is the big-
gest port. It is the biggest link with
the entire North-East of India. It is
the biggest link with Assam Tripura—
it has hardly any rail connection, but
now we are going to have it—Mani-
pur, NEFA Nagaland etc., whose en-
tire economy flows through thig eity.
Therefore, thiz is something which is
a national question and it should not
be looked upon from any other angle.

We have two railway headgquarters—
South-Eastern Railway and the FEas-
tern Railway in Calcutta. We have
the biggest industrial manufacturing
concerns. There are people from
Uttar Pradesh, Bihar, Madhya Pra-
desh, Punjab and other States, They
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work (n the jute mills, industries and
other business. Coalfields are there
in its proximity. I do not want to
say more about it. I only want to
say that it is better that he does not
make certain private conversations
with some of his friends in the Work-
ing Committee who come from Ben-
gal. It is better that he announces
things in this House because this is
a matter which should be kept above
party politics. It is something that
is needed for the entire people who
inhabit that area and who are also
interested in the welfare of India.

Shri Sheo Narain (Bansi): Sir, I
risc to a point of order. The other
day one hon, Member referred to the
High Command and objection was
raised here. Now the hon. lady
Member ig referring to conversations
with a member of the Working Com-
mittee,

Mr., Chairman: She has not refer-
red to anybody by name.

Shrimati Remu Chakravarity: 1
think everybody has understood who
that member is because it came in
the papers,

Then I want to raise this questicn
of electrification, Huge electrification
projects have been undertaken by
the Railways, I support this idea of
having a physical plan for the entire
electrification of the Indian Railways
--may be a twenty-year plan—and
then dividing it into four flve-year
plans. It is no use thinking that
railway electrification is just g tem-
porary measure. The entire staf?
working on the railway electrification
is being treated ag casual temporary
workers. This I think ig a national
wastage. I feel that those workers
who are at present engaged in the
electrification programme should be
made permanent and employed in
other areas when their work is over,

Now there is a large number of
workers, who are semi-skilled or un-
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skilled. They remain as casual la-
bour. Even some of the skilled cak
gories are treated as temporary wor-
kers. For the last one or two years
they have been agitating for the in-
troduction of the Central Pay Com-
migsion scales. 1 feel that all those
workers who have completed six
months of service should be provided
with all the amenities like health
benefits or medical relief, leave and
other advantages which are given to
the permanent workers. 'Then, there
should be a panel for absorption of
temporary workers in permanent
posts on the basis of seniority of
servicee. What ig the difficulty in
agreeing to that? There should also
be g joint commitice to look into new
recruitments and promotions. Then,
the interim reliefs which have been

given to the Central Government
employees recently have not  heen
given to the railway electrification

workers for no valid reasons,

Now for the casual labour, whe-
ther they are gangmen, railway elec-
trification workers, workers of the
contractor or canteen employees, the
wage rates are to be decided by the
district magistrate. He hgs to decide
the minimum wage. Actually, the
rale of wages for agricultural labour
prevailing ten yeary ago has been
notified as the minimum wage. Al-
though we have been stressing this
point over and over again, except
shedding some crocodile tears for the
adibasis, - pcople belonging to the
Scheduled . Castes and  Scheduled
Tribes, nothing is (done for the casual
labour. Actually. the number of
casual labour with the contractors is
increasing.

Shri A. P. Sharma (Buxar): There
are different rates in different States.

Shrimati Renu Chakravartty: Yes,
there are different rateg and the Mi-
nister knows it very well. In Kha-
ragpur a male worker is getting Ra.
45 a month and a women worker
Rs. 37:50, How can they manage with
that meagre salary? These rates,
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which were notified by the district
magistrate in 1962, are absolutely un-
related to the high prices prevailing
in 1865,

So, I would submit that their se-
niority must be taken into account for
promotion, they must be absorbea
permanently as and when vacancies
arise, there should be a panel for ab-
sorption of temporary employees,
there should be a 25 per cent in-
crease in the scaleg of pay of the
electrification workers and the Cent-
ra] Pay Commission scales must be
applied to them immediately.

Now I would like to mention a few
points about the suburbs of Cal-
cutta. Belghoria ig one of the biggest
stations through which a huge num-
ber of people are coming to Calcutta
cvery day. After Dum Dum, Bel-
goria has the largest number of peo-
ple to handle, The railway line bifur-
cates the town, which is one of the
busiest suburbs of Calcutta. The
proposal ig to provide a road over-
bridge in replacement of existing
level crossing. We have so much
difficulty in crossing the line at that
place. Only the other day I had
myself to spend about 45 minutes be-
cause traing were passing one after
the other. An assurance was given
to us that it will be taken up
soon. It is one of the busiest
crossings. We are now told that be-
cause there is going to be a diver-
gion from Vivekananda - Bridge via
Birati, joining National Highway No.
34 to BT Road, we do not need this
over-bridge. This means the two
halves of this municipal town along
Mohesh Mukerjee Road and Madhu-
sudan Banerjes road with markets
bifurcated. schools, refugee and other
heavily populated residential areas di-
vided on either side and cars, lorries
and people held up often for 45 min-
utes to an hour for the gates to open
will continue to suffer untold incon-
venience. This overbridge is absolu-
tely essentia] and making a diversio-
nary road mcross Birati does not serve
the purpose at gll,

As there is no convenient ap-
proach road for people of Belghoria
municipality to reach Baranagar rail-
way sgtation from the centre of Bel-
ghoria town from its eastern side, it
is proposed by the municipality to
apen up & short cut road link across
Dantia Khae by the Irrigation De-
partment of the Government of West
Bengal, For this purpose some rail-
way land to the northern and eas-
tern side of the station is necessary.
Thig will considerably increase the
revenue income of the Baranagar
railway station and their earnings
will go up. Bus traffic will be reduced
and people will have some relief.

Regarding Dum Dum Junction sta-
tion we have been promised—actual-
ly, I have got a letter over here say-
ing that a foot overbridge at Dum
Dum Junction including a waiting
hall-cum booking office on platform
number four has already been ap-

proved. But there should be an
overbridge to connect the eastern
side, Up till now nothing has been

done.

Regarding Dum Dum Cantonment
also, the extension of the overbridge
to connect platform number three
with platform numbers one and two
with an exit outside the station is also
very necessary. So many people are
dying under these traing because
they are fast, electrified trains, We
need this extension of the foot over-
bridge. The roads leading to the sta-
tion twist roundabout and people are
running to get the trains because
they are all coming into the city and
take all sorts of risks. I have myszelf
seen little children and women caught
in this. Therefore, I urge that this
should be done.

There is also the need for a halt
at Jagatdal. My hon. friend the Mi-
nister, will agree to it. There are
very. very large numbers of people
from Balia. Arrah districts of UP.
and Bihar in this area working in
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the jute mills at Jagatdal. My hon.
friend, Shri Sheo Narain, will also
agree. During the time of the last war
between Shyamnagar and Kankinarrah
we had a halt at Abantipur near Gate
number 24; but we are always told that
this is not financially possible now.
Everytime we go to the Railway
Board, we are told that it is not finan-
cially possible. Then, they say that
long distance passengers will object.
But I may tell you that this area has
opened up so much. Refugee colonies
have developed. Huge concentration
of jute mill workers coming from
Titagarh, Shyamnagar etc. is there.
So, this would help us a great deal.
Therefore, I would urge that this
should be done.

As regards the New Barrackpore
Halt which is also a huge refugee
colony, the markets are bifurcated on
either side. We have a college on
the other side. People are just cros-
sing it and so many of them are also
dying. We should think that there
should at least be some sort of a
level crossing or overbridge and that
station should be upgraded from a
halt to a full station,

Regarding Hasnabad-Barasat sec-
tion which is broad gauge I would
urge upon the Minister that we have
spent so much on it and having done
this we find that our Railways con-
tinue to be so unimaginative. They
have put the most worthless trains,
bogeys and engines both from Has-
nabad to Barasat and from Barasat
to Hasnabad. At peak hours, we find
that they will not connect Barasat
quickly with downtrains plying from
Barasat to Sealdah the real link people
want is from Sealdah (Calcutta) to Has
nabad, It takes three hours and four
minutes and for the connection at
Barasat at the peak hour when people
have to go and attend courts they
have 1o wait for 20 or 25 minutes.
When they are returning also they
have to wait. Just a few minutes
before they come to Barasat the down
and up train leaves and after that
they have to wait there for a long
time before they get a train, So, I
would urge that a larger number of
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traing must be put there, the trains
must be speeded up and there must
be some inter-connection between
the train timing at the Barasat
end to connect quickly with Sealdah.
Above all, I would beg the hon, Mi-
nister to dieselise the Hasnabad-Sea-
ldah route and join up Barasat with
Sealdah, thereby you will take away
a big part of the population pressure
from Calcutta.

The hon. Minister has just dismis-
sed the point about the wage board.
I would urge him that there are so
many anomalies in railway employees
jobs. Job evaluations are not done.
It ig very necessary in g complex
system like the Railways that there
must be a wage board going into
this entire question of the permanent
as wel] as the temporary and casual
labour categories...... (Interruption),
because there are many tribunal
findingg in the coal award and the
LAT award where they have said
that contractor's labour or casual |a-
bour working on works of a perma-
nent nature must be made perma-
nent. What do your officers do? Just
one day before six months they dis-
continue their services. There is
break in service and so back agein
they continue as temporary or casual
labour, So, this wage Woard has to go
into the problems of caswl labour as
well as for the permanent staff. 1
would beg of the Minister not to
brush it aside. This is a very juati-
fiable demand of the labour whYich
ought to be met.

Then, 1 come to the opening of
cheap grain shops. This is a very
important thing. He has spoken so
well and so eloquently ahout the
amenities to be provided. I presume
it is both for the passcngers and for
labour. The Labour Consultative
Committee has suggested that where
there are 300 employees in any in-
dustry, there should be a cheap grain
shop provided by the employers. Now,
my friend Mr. Patil is a great sup-
porter of the private sector and free
enterprise. He must also undertake
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this responsibility to see that cheap
grain shops are provided for the la-
bour.

With these words, I woulg urge
that g proper and a detailed reply
be given to the points which I have
raised.

Mr. Chalrman: The hon. Members
may now move their cut motions to
the Demands for Grants in respect of
Railways subject to their being other-
wise admissible.

Shri Dasaratha Deb
I beg to move:
“That the demand under the
head Railway Board be reduced
by Rs, 100.”

[Proposed increase in Ruailway fares
and freight rates (18)].

Shrimati Renu Chakravartty:
to move:
(i) “That the demand under
the head Railway Board be re-
duced by Rs. 100"

[Increase in freight rates (19)].
(ii) “That the demand under the
head Railway Board be reduced
by Rs, 100.”

[Building of Bidhan Roy Station
for Durgapur Congresg Session and
its demolition (20)].

(iii) ‘““That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

[Concessions granted for holding of
Conferences and Congresses (21)].

(iv) *“That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

[Need to open cheap grain shops for
' railway employees (22)].

(v) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

[Need to make the railway electrifica-

tion workers permanent after com=-
pletion of six months service

(23)1.

(Tripura East):

I beg

(v) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

[Need for construction of an over-
head roadway crossing at Gate I of
Belgharia Station in Eastern Rail-
way (24)].

(vii) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

[Need to open a halt between Shyam-
nagar and Kankinara Station at
Jagatsal (25)].

(viii) “That the demand under
the head Railway Board be -educ-
ed by Rs. 100.”

[Need for comstruction of g circular
or underground railway for Cal-
cutta (268)].

(ix) ‘“That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

(Need jfor construction of an over-
bridge at Southern side of Dum Dvm
Junction Station on Eastern Railway
(27)1.

(x) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

[Need for protection for passersby
under railbridge at Dum Dum
Junction Station from the cinders
and sparks of passing traing (28)].

(xi) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

[Increase in passenger fares especial-
ly third clagg fares (29)].

(xii) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100."

{Increase in monthly season tickets in
Calcutta and Bombay (30)].
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(xiii) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

{Need to run one Express train from
Howrah to Farakka via B. B, loop
to connect N. F. Railway trains on
other side of Ganga. (31)].

Shri Yashpal Singh (Kairana): [
beg to move:

(i) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

{Failure to provide level-crosgsings at
all National Highways, (32)].

(ii) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

[Failure to provide adequote safety
to passengers travelling by trains.

(33)].

(iii) “That the dem:md under
the head Railway Board be reduc-
ed by Rs. 100.”

[Failure to stick to the time schedule
of passenger trains, (34)].

(iv) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

{Need for improvement in service
conditions of commercial clerks.

(35)1.

(v) "“That the demand wunder
the head Railway Board be reduc-
ed by Rs. 100.”

[Failure to provide adequate facilities
to passengerg travelling by third
class., (36)].

(vi) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

{Need for proper maintenance and
cleanliness of third clasg coaches.
(37)].
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(vii) ‘“That the demand wunder
the head Railway Board be reduc-
ed by Re. 100"

[Failure to provide an
connecting the godown with
platform at Roorkee Railway

tion. (38)].

(viii) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100."

[Failure to provide sheds at various
stations. (59)].

(ix) “That the demand under
the head Railway Board be reduc-
ed by Rs. 190"

[Failure to provide drinking water
facilities at stations. (40)].

(x) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100"

[Failure to open grain shops for rail-
way employees. (41)].

(xi) “That the demand wunder
the head Railway Board be reduc-
ed by Rs 100.”

[Need for implementation of the re-
commendations of the Committee
on Anti-corruption, (42)].

(xii) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

[Failure to provide Tonga sheds at
Roorkee Railway Station, Northern
Railway. (43)].

(xiii) ‘“That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

[Need to provide retiring roomg at
Dehra Dun and Roorkee Railway
stations, (44)1].

Shrimati Renu Chakravarity: I beg
to move:

(1) “That the Demand under

the head Ordinary Working Ex-
penses—Administration be reduc-

ed by Rs. 100.”
[Need for a Wage Board for Railway
workers. (49)].

overbridge
main
Sta-
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(ii) “That the demand wunder
the head Ordinary Working Ex-
penses—Operation (Fuel) be re-
duced by Ra. 100.”.

[Need for electrification of Bandel-
Katwa Suburban Section of Eastern
Railway. (52)].

(iii) “That the Demand under
the head Ordinary Working Ex-

penses—Operation other than
Staff and Fuel be reduced by
Rs. 100.”

[Need for introduction of more trains
on Barasat—Basirhat Section aqnd
dieselisation of this line. (53)].

Blri Dasaratha Deb:
move:

Sir, 1 beg to

(i) “That the demand wunder
the head Ordinary Working Ex-
penses—Labour Welfare be reduc-
ed by Rs, 100.”

[Heavy retrenchment of temporary
and casual labour in the Kharagpur
Division, South. Eastern Railway,
(54)].

(ii) “That the demand under
the heag Ordinary Working Ex-
penses—Labour Welfare be reduc-
ed by Rs. 100.”

[Non-payment of compensation to
casual and temporary workerg of
Kharagpur Division, South Eastern
Railway, who have been retrench-
ed, (56)]. '

(iii) “That the demand under
the head Ordinary Working Ex-
penses—Labour Welfare be reduc-
ed by Rs. 100.”

[Need for corresponding increase in
rate of payment of the casual
labour of Kharagpur Division, South
Eastern Railway consequent on the
increase in D.A. of permanent eri-
ployees, (56)].

(iv) “That the Demand under
the head Ordinary Working Ex-
penses.—Labour Welfare be reduc-
ed by Rs. 100.”

[Need to abolish contract labour in
jobg of permanent noture as in

Stores Department and Loco Shed
of S.E. Railway, (57)].

(v) “That the Demand under
the head Ordinary Working Ex-
penses—Labour Welfare be reduc-
ed by Rs. 100.”

[Implementation of Sankarsaran
Award in Railways. (58)].

Shrimati Renu Chakravartty: I beg
to move:
“That the demand wunder the

head Construction of new Lings—
Capital and Depreciation Reserve
Fund be reduced by Rs. 100.”

[Need for building a
with Balurghat
(59)].

railway il
in West DBengal.

Shri Dinen Bhattacharya (Seram-
pore): I beg to move:

(i) “That the demand under the
head Open Line Works—Capital,
Depreciation Reserve Fund and
Development Fund be reduced
by Rs. 100.”

[Need to construct shades on the Up
platforms at Haripal and Hind Motor
Stations of Eastern Railway. (60)].

(ii) “That the demand under
the head Open Line Works—
Capital, Depreciation Reserve

Fund and Development Fund be
reduced by Rs. 100.”

[Need to construcy a station near
Bally on the junction of H.B. Chord
Line and Main Line on Eastern
Railway. (61)].

(iii) “That the demand under
the head Open Line Works—
Capital, Depreciation Reserve
Fund and Development Fund be
reduced by Rs. 100.

[Need to construct a foot-overbridge
on the northern side of Serampore
Station, Eastern Railway, (62)).

(iv) “That the demand under
the head Open Line Works—
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Capital, Depreciation Reserve
Fund and Development Fund be
reduced by Rs. 100.”

[Need to sink tube-wells at Rishra,
Serampore, Uttarpara, Konnagore,
Begampur, Haripal and Bhadreshwar
Stations in Eastern Railway, (63)].

(v) “That the demand under
the head Open Line Works—
Capital ~ Depreciation Reserve
Fund and Development Fund be
reduced by Rs. 100.”

[Need to construct sanitary privies on
both Up and Down Platforms of
suburban Stations of Howrah-Bur-
dwan Line, (64)].

(vi) “That the demand under
the head Open Line Works—
Capital, Depreciation Recerve
Fund and Development Fund be
reduced by Rs. 100.”

[Need to extend the Up glatform
shade upto the Sub-way of Seram-
pore Station  Eastern Railway.
(65)].

(vii) ‘“That the demand under
the head Open Line Works—
Capital, Depreciation Reserve
Fund and Development Fund be
reduced by Rs. 100.”

[Need to construct bigger Third Class
Waiting Room at Tarakeswar Sta-
tion, Eastern Railway. (68)].

(viii) “That the demand under
the head Open Line Works—
Capital, Depreciation = Reserve
Fund and Development Fund be
reduced by Rs. 100."

[Need to construct road overbridges
on G.T. Road at Serampore and
Baidyabati level-crossings. (67)].

(ix) “That the demand under
the head Open Line Works—
Capital,  Depreciation  Reserve
Fund and Development Fund be
reduced by Rs. 100.”

[Need to construct a pucca pathway
from the southern end of Up plat-
form of Uttarpara Statimn upto
Haranathpore road sub-way near

D.G. ‘Ratlways), 3354
1965-66

Hind Eastern

(68)].

(x) “That the demand under
the head Open Line Works—
Capital, Depreciation Reserve
Fund and Development Fund be
reduced by Rs. 100."

Motor, Railway.

[Need to make proper arrangements
for the supply of drinkirg and bath-
ing water throughout the day at
Purulia Station, South-Eastcrn Rail-
way. (69)].

(xi) “That the demand under
the head Open Line Works—
Capital, Depreciation Reserve
Fund and Development Fund be
reduced by Rs. 100.”

[Need to make regular cleaning ar-
rangements of urinals and latrines
of Stations on Howrah-Bandel See-
tion. (70)]. '

(xii) “That the demand under
the head Open Line Works—
Capital,  Depreciation Reserve
Fund and Development Fund be
reduced by Rs. 100.”

[Need to open more counters for the
suburban section at Howrah. (71)].

(xiii) “That the demand under
the head Open Line Worlis—
Capital  Depreciation Reserve
Fund ang Development Fund be
reduced by Rs. 100.”

[Need to raise the platformg and con-
struct shades on both Up and Down
platforms of Begumpore, Balaram-
bati, Baruipur Jn. Janai Road on
H.B. Chord line of Eastern Railway.
(72) 1.

(xiv) ‘“That the demand under
the head Open Line Works—
Capital, Depreciation  Reserve
Fund and Development Fund be
reduced by Rs. 100.”

[Need to start Janata Express from
Howrah to Bombay via Nagpur and
one Express Train from Waltair to
Delhi via Raipur, Katni and Bina.
(718 1.
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(xv) “That the demand under Fund and Development Fund be
the head Open Line Works— reduced by Rs. 100.”

Capital  Depreciation Reserve

Fund and Development Fund be [Need to c . ruct glatform ond @

reduced by Rs. 100.” foot-overbridge at Plassey Station
of Eastern Railway. (79)].

[Need for construction of Circular (xxi) “That the demand under
Railway in Calcutta. (74)]. the heag Open Line Works—Capi-
tal, Depreciation Reserve Fund
(xvi) “That the demand under and Development Fund be reduc-
the head Open Line Works—Capi- ed by Rs, 100.”
tal, Depreciation HReserve Fund N . :
and Development Fund be re- [ o:? dﬂ:: se;f:;ﬂiﬂzndjn;:; ov;;z:‘fﬁ
duced by Rs. 100. Station of Eastern Railway cone

necting two streets, (80)].
[Need to introduce more EM.U.

trains in the suburban section of (xxii) “That the demand under
Howrah-Bandel Section of Eastern the head Open Line Works—Capi-
Railway. (75)]. tal Depreciation Reserve Fund
and Development Fund be re-

(xvii) “That the demand under duced by Rs. 100.”

the head Open Line Works-Capi~-
tal, Depreciation Reserve Fund
and Development Fund be reduc-

[Need to erect Toad overbridge near
Ballygunge Station of Eastern Rail-
way connecting Kasbg and Bally-

"
ed by Re. 100" gunge areas of Calentia. (81)].
[Need to introduce at least one more (xxiii) “That the demand under
passenger train from Howrah to under the head Open Line
Purulia via Bankura on South- Works—Capital, Depreciation Re-
Eastern Railway. (76)]. serve Fund and Development
Fund by reduced by Rs. 100.”

(xix) “That t}}e demand unde:r [Proposed eviction of Kaukulia bus-
the head Open Line Works—Capi- tee dwellers by the Eastern Rail-
tal, Depreciation Reserve Fund way and meed to resettle them in
Development Fund be reduc- nearby areas. (82)].

duced by Rs. 100" (*xxiv) “That the demand under

the head Open Line Works—Capi-

[Need for construction of Retiring ta] De Ry

. . preciation Reserve Fund and
Rooms in Tarakeswar Station of Development Fund be reduced by
Eastern Railway. (77)1. Rs. 100"

. . [Proposed eviction of squatters of

(xix) “That t".'e demang undgr Railway siding areas in Tollygunge
the head Open Line Works—Capi- and the need to resettle them in
tal, Depreciation Reserve Fund and nearby areas. (83)]
Development Fund be reduced by ' )
Rs. 100." Shri Narendra Singh Mahida: I

beg to move:

{Need to construct platforms at Old
Malda, Singabad Stations of North-
Eastern Railway. (78)].

(i) “That the demand under the
head Railway Board be reduced

by Rs. 100.".
(xx) “That the demand under [Neeq to introduce daily Delure
the head Open Line Works— train from Delhi to  Bombay.

Capital, Depreciation Reserve (139) 1.
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(ii) “That the demand under the
head Railway Boarg be re-
duced by Rs. 100.”

[Enormoug increase in administrative
expenditure in Railways, (140)].

(iii) *That the demand under
the head Railway Board be re-
duced by Rs. 100.”

{Need for constructing more over-
bridges at level crossings. (141)].

. (iv) "“That the demand under
the head Railway Board be re-
duced by Rs. 100",

more retiring
(142)].

[Need to construct
rooms at Baroda.

(v) “That the demand under
the head Railway Board be re-
duced by Rs 100",

[Need for reducing overcrowding in
third class passenger traing and pro-
viding more facilities to passengers.
(143)].

(vi) “That the demand under
the head Railway Board be re-
duced by Rs. 100"

[Need to improve conditions of pors
ters by providing them with me-
dical facilities. (144)].

(vil) “That the demand under
the head Railway Board be re-
duced by Rs. 100",

Need to provide more Kisan spe-
cials, (145)].

(viil) “That the demand under
the head Construction of New
Lines—Capital and Depreciatiom
Reserve Fund be reduced by
Rs. 100",

[Need to connect Bhavnagar with
Tarapur in Gujarat, (159)].

(ix) “That the demand under
the head Construction of New
Lines—Capital and Depreciation
Réserve Fund be reduced by
Rs. 100",

[Failure to lay

D.G. (Railways), 3358
1965-66
railway line from
Nandyal to Tadanpalle via Khadappe
and Rayachoty which was investi-
gated 30 years back. (160)].

(x) "“That the demand wunder
the head Construction of New
Lines—Capital and Depreciation
Regerve Fund be reduced by
Rs. 100",

[Need for connecting Samani to Miya-
gam Karjan by mnarrow gauge,
Baroda Section of Westery Railway.
(161)].

(xi) “That the demand under
the head Construction of New
Lines—Capital and Depreciation
Reserve Fund be reduced by
Rs. 100",

|Need for providing better connections
with Chhota Udaipur, Western
Railway. (162)].

(xii) “That the demand under
the head Construction of New
Lines—Capita] and Depreciation
Reserve Fung be reduced by
Rs. 100",

[Need to pay more attention to the

development of narrow guuge,

(163) 1. '

Shri Priva Gupta (Katihar): I beg
to move:

(i) “That the demand wunder
the head Railway Board be reduc-
ed to Re 1"

[Functioning of Vigilance Organisation
and Safety Organisation in :he Rail-
ways. (164)].

(ii) “That the demand under the
head Railway Board be reduced
to Re, 1".

[Failure to provide residential ac-
commodation to all Class III and
Clasg IV employees with a two-
room tenement. (165)].

Shri Dinen Bhattacharya: I beg to
move:

“That the demand under the
head Railway Board be reduced
by Rs. 100".
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[Need to allot vacant adjacent land
for the extension of building and
development of Kharagpur Traffic
School Tun by the Railway emplo-
yees. (166)].

Shri Priya Gupta: I beg to move:

(i) “That the demand under the
head Railway Board be reduced
by Rs, 100",

[Need to sanction three advance in-
crements to clasg III and class IV
staff at par with those in Guzetted
posts in N. F. Railwny. (167)].

(ii) “That the demand under
the head Railway Board be re-
duced by Rs. 100",

[Need to sanction Frontier Allowance
to employees of Northeast Frontier
Railway, (168)1].

(iii) “That the demand under
the head Railway Board be re-
duced by Rs, 100".

[Need to introduce subsidised grain
shops for Railwaymen for supply-
ing foodgraing and other gasential
Commodities. (169)].

(iv) “That the demand wunder
the head Railway Board be reduc-
ed by Rs. 100",

[Failure to abolish casual labour
system in the Railways and giving
them pay-scales g5 reguler Rail-
waymen in C. P. C, scales of pay
irrespective of construction or pro-
ject work. (170)].

(v) “That the demand under
the head Railway Board be redu-
ced by Rs 100",

TNeed to stop deduction of electricity
bill and installation charges Jfrom
elass IV staff otherwise entitled to
rent-free quarters. (171)].

(vi) “That the demand under
the head Railway Board be re-
duced by Rs. 100",

[Discrimination against class III staff
in respect of eligibility to appear in
selection for class II Gazetted posts
and declaring the post of Assistant
Controller of Stores as non-techmi-
cal, (172)].

(vii) “That the demand under
the head Railway Board be re-
duced by Rs. 100",

[Failure to take over Mariani and
Bangaigaon Schools by the Rail-
ways and introduction of Multipur-
pose Course in Alipur Duar Jn, and
Pandu Railway Schools. (173)].

(viii) *That the demand under
the head Railway Board be re-
dueed by Rs. 100”.

[Failure to increase porterage char-
ges in view of spiralling rise in cost
of living in respect of Railway Li-
censed Coolies (Porters) at How-
rah and Sealdah Divisions of Eas-
tern Railway and in other Rail-
ways, (174)].

(ix) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100",

‘Failure to stop overcrowding in
third class compartments and faci-
lities of accommodation for Bihar
Labourers proceeding to Assam in
season times. (175)].

(x) “That the Jemand under the
head Payments to Worked Lines
and Others be reduced by Rs. 100".

[Failure to provide passenger ameni-
ties and improvements and to pro-
vide quarters with standard ameni-
ties in Chaparmukh-Silghat Section
and Katakhal-Lalabazar Section of
Northeast Frontier Railway and
taking over by Government of all
Company-managed Railways. (176)].

(xi) “That the demand under
the head Ordinary Working Ex-
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penses—Administration—be re-
duced by Rs. 100",

{Failure to sanction Night Duty Al-
lowance to the employees perform-
ing Night Duty. (177)],

(xii) “That the demand uynder
-the head Ordinary Working Ex-
penses—Administration—be reduc-
ed by Rs. 100"

fFailure to re-introduce second Stea-
mer Ferry Passenger Crossing bet-
ween Manihari Ghat, Northeast
Frontier Railway and Sakrigalighat,
Eastern Railway with connecting
trains by extending 22 Dn. Train
from Tejnarayanpur to Manihari
‘Ghat and by providing Shuttle upto
Sahebganj, Eastern Railway. (178)1].

(xiii) “That the demand under
the head Ordinary Working Ex-
penses—Repairs and  Mainten-
ance—be reduced by Rs. 100".

{Failure to commect Katihar B. G. Sta-
tion with the main Katihar Station.
(179 1.

(xiv) “That the demand under
the head Ordinary Workirg Ex-
penses—Repairs and  Mainten-
ance—be reduced by Rs. 100",

INeed to reconstruct the station build-
ing at Katihar Jn_ Station to cope
with the increased traffic and cons-
truction of shed for Rickshaws ct
Katihar Station. (180)1].

(xv) “That the demand under
the head Ordinary Working Ex-
penses—-Operating Staff—be reduc-
ed by Rs. 100",
fFailure to increase the number of
class III and class IV employees in
proportion to the pro rata increase
in traffic and increased work-load,
{181)1].

(xvi) “That the demand under

the head Construction of New
Lines—Capital and Depreciation
Reserve Fung be reduced by
Rs. 100",
{Failure to construct Broad Gauge
Lines connecting Jogi Gopa Amam
to Upper Assam by g shorter route
via Gauhati, Golaghat with a bridge
on River Brahmaputra in Upper
Assam. (182)].

-~
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(xvii) “That the demand under
the head Construction of New
Lines—Capital and Depreciatibn
Reserve Fung be reduced by

[Failure to construct M, G. Lines con-
necting Agartala with Dharmanagar
for connecting State of Tripura with
rest of India, (183)].

(xviii) “That the demand under
the head Construction of New
Lines—Capital and Depreciation

Reserve Fund—be reduced by Ra.
100",

[Failure to construet B. G, Lines con-
necting West  Dinajpur  District
Headquarters to Ruiganj. (184)].

Shri Dinen Bhattacharya: I beg to
move:

“That the demand under the
head Railway Board be reduced
by Rs, 100".

[Need to convert metre gauge line

from Sahagaunj to Banarasi into
broad gauge, (189)].

Shri Priva Gupta: T bag to move:

(i) “That the demang wunder
the head Railway Board be reduc-
ed by Rs. 100"

[Need for increasing amenities and
scales of pay and number of com-
mercial clerks to work in the pre-
sent system of “Common Carrier”
methods. (190)].

(ii) “That the deamand under
the head Railway Board be reduc-
ed by Rs. 100",

[Need for increasing more output in
Wagon turn out by redressing the
genuine grievances of Cabin and
Yard steff in respect nf pay scales,
job analysis and émproved service
conditions including upgrading and
avenue of promotion. (181)]

(iii) “That the demand under

the head Railway Board be reduc-
ed by Rs. 100"

[Need to consider memoranda of pay
clerks, shroffs, signallers, wireless
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operators. 1.O.Ws,, P.W.ls,, foremen
cash peons, trains clerks, ASMs|
SMs in respect of revision of pay
scales, upgrading, avenues of pro-
motion and job analysis and classi-
fication, (192)].

(iv) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100",

[Need to exclude Sholapur division
from the proposed New South Cen-
tral Railway Zone and inclusion of
Guntkal Division in the new zone
for keeping up efficiency and achiev-
ing economy. (193)].

(v) “That the demand under
the head Railway Board be reduc-
cd by Rs. 100.”

[Need to create permanent cadre for
posts of Railway Sectional Officers
under Specia] Police Establishment
for keeping up efficiency. (194)].

(vi) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100”.

[Failure to revise pay scales and in-
troduce upgrading by allotting one
third cadre in each of the three sca-
les of pay for Rumning staff. viz.
Guards, Drivers, Firemen for “ceep-
ing up efficiency. (195)],

(vii) ‘“That the demand under
the head Railway Board be reduc-
ed by Rs. 100",

[Need to classify Travelling Ticket
Eraminers as Running staff. (196)].

Shri Indrajit Gupta (Calcutta-South
West): 1 beg o move:

(i) “That the demand under
the head Railway Board be reduc-
ed by Rs, 100"

[N’eed to appoint ¢ Wage Board for
railwaymen. (205)]

(ii) "“That the demand under
the head Railway Board be radue-
ed by Rs. 100"

[Need to revise the existing dcarness
allowance formula as suggested by
Das Commigsion. (206) ].

(iii) “That the demand under
the head Railway Boarg be reduc-
ed by Rs 100.”

[Large scale retrenchment of casual
labour on the South Eastern and
Eastern Railways, (207)].

(iv) “That the demand wunder
the head Railway Board be reduc-
ed by Rs. 100.”

temporary work-
and open line
Divigsion, §. F.

[Retrenchment of
ers of workshop
under Kharagpur
Railway. (208)].

(v) ‘That the demand under
the head Railway Board be reduc-
ed by Rs. 100."

[Need for upward revision nf casual
Labour wage rateg in West Bengal
area (209)].

(vi) “That the demand under
the head Railway Board he reduc-
ed by Rs. 100.”

|Continued employment of contract
labour in jobs of permanent nature
on the Railways. (210)].

(vii) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

[Need to upgrade Foreman CGrade ‘C*
posts under Chief Mechanical Engi-
near, S. E, Railway. (211)].

(viii) “That the demand under
the head Railway Board be reduc-
cd by Rs. 100.”

[Need to redress grievances of workers
of Railway Electrification Projects
(212)1].

(ix) “That the demang under
the head Railway Board be reduc-
ed by Rs. 100.”

[Need for higher wages and security
of employment of workers of Kail-
way Electrification Project. (213)].
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(x) “That the demand yunder
the head Railway Board be reduc-
ed by Rs. 100.”

[Unjustified dismissal and transfer
orders on office beurers and com-
mittee members of South Eastern
Railwaymen’s Union. (214)].

(xi) “That the demand under
the head Railway Board be reduc-
ed by Rs. 100.”

[Temporary construction of Bidhan-
_ nagar railway station on occasion of
Durgapur Congress Session. (215)].

(xii) “That the demand wunder
the head Railway Board be reduc-
ed by Rs. 100.”

[Need to revive subsidised grein shops
for the Railwaymen, (218)].

Shri Priya Gupta: I beg to move:

(i) “That the demang under
the head ordinary working ex-
penses—Repairs and Mainten-
ance be reduced by Rs. 100",

[Failure to foresee winding up of
Marine Organisation after construc-
tion of Brahmputra Bridge and
arrange absorption of staff in other
Departments of the N. F, Railway.
(219) 1.

(ii) “That the demand under
the head Railway Board b> reduc-
ed by Rs. 100.”

[Need to transfer the peraonnel of
Marine Organisation of Railways in
the proposed Ganga-Brahmputry In-
ternal Riverine Transport Orguanisa-
tion of Ministry of Transport.
(220)].

Mr. Chairman: These Cut motions
are now before the House.

Shri Heda (Nizamabad): Mr, Chair-
man, Sir, I copgratulate the hon Min-
ister for his great speech, rather a
feat of oratory, that he made and I
feel emboldened to make a suggestion,
as jt is based on reason, which he will
examine it and when he finds that it
is a sound suggestion, I hope, he will
take the proper measures to imple-
ment it.

D.G. (Railways), 3366
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I know thal the main job of the
Railway is to connect the big cities
and from this angle, when we look
at the map and the Railway timings,
we find that Delhi is best connected
with all the three largest cities, that
is, Bombay, Calcutta and Madras.
Similarly, Bombay is also well-con-
nected with Calcutta and Madras. 1
believe, the fifth largest city, that is,
Hyderabad, which is having a popula-
tion in the range of 1} to 2 millions,
deserves to be well-connected with
big cities.

I would like to go into its past, I
feel that justice demands more sym-
pathetic treatment to Hyderabad.
Hyderabad is a victim of the past.
The first Nizam had the speciflc policy
to keep Hyderabad aloof and in iso-
lation. One of the tenets of the will
of Asaf Jha, the first Nizam, was that
Hyderabad, particularly the cityv: of
Hyderabad—not the whole State—
should be gutside the purview. ...

st wiercatw dvar : gwfa,
RERT, FTEW § TH AT F17H AG & |

Mr. Chairman The bell is being
Tung. ..... Now there is quorum.

Shri Heda: I was saying that Hy-
derabad was a victim of the past, be-
cause it was the policy of the Nizams
to keep Hyderabad isolated. That
was why Hyderabad did not come on
the Grand Trunk route when Madras
was connected with Delhi. The line
between Madras and Delhi should
have passed through Hyderabad but
the Nizams then decided not to allow
it, and therefore, the line went a
hundred miles away from the city of
Hyderabad.

16.58 hrs.
[MR. DEPUTY-SPEAKER in the Chair]

Similarly, when Bombay wag con-
nected with Calcutta, the Tine should
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have passed through Hyderabad. Then
again, the old Nizam’s Government
did not allow jt. In spite of the fact
that Hyderabad is a big centre, it
has not been connected with these im-
portant cities.

Shrimati Renu Chakravartty: It is a
big centre in that route?

Bhri Heda: My hon. friend is for-
getting that Bombay has been con-
nected with Calcutta vie Allahabad.
Hyderabad is a far bigger city than
Nagpur or Allahabad, ang Hyderabad
was a bigger city than Madras and
Delhi. It was the policy of the old
rulers to keep Hyderabad isolated,
and that was why Hyderabad was
not cennected when the lines were
laid between Madras and Delhi and
between Bombay and Calcutta. Simi-
larly, the line between Bombay and
Madras wag also kept about 120 miles
away from Hyderabad. Thus, Hydera-
bad has been kept very much aloof.

1 hope that Hyderabad which has
been z victim of the past will not be
a victim of the present and it will not
remain as & victim of the future also.
So, from this angle, we have to think
of a good communication line between
Hyderabad and Delhi.

oY gEW W wYATT © IITAE
T, 99 TR Aw AW F A
o T W A AT wefaa g

Mr. Deputy-Speaker: The hom.
Member Shri Heda may go on with
his speech. The count is being takem.

Shri Heda: If you look at the dis-
tance between Bombay and Delhi and
that between Delhj and Hyderabad,
vou will find that the distance
between Delhi and Hyderabad is
hardly 200 kumn. more than that
between Bombay and Delhi A train
running between Bombay and Delhi
hardly takes 25 hours; there is an-
other train which takes only 24
hours. But, to go from Hyderabad to
Delhi we need 36 hours.

st ol am AT gew A ™
auy feT wieg 98 § /7 109 & 7w
¥ FEEr AT arfom @ £

Mr. Deputy-Speaker: There is no

Some hon. Members: It is nearing
5 pm. We may adjourn now.

Mr. Deputy-Speaker: All right, we
shall now adjourn and meet again at
11 am. tomorrow. The hon. Member
may continue his speech tomorrow.

16.59 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
March 10, 1865/Phalguna 18, lm
(Saka). .
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